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Basic Information

Name of Non Attainment City

Sate/ Union Territory

Name of Nodal Officer at PCB/ PCC

Email Id
Contact Number

Date till which progress is submitted

Kanpur Nagar

U.P.Pollution Control Board
Chief Environmental Officer (Laboratory)

ceolab@uppcb.in

0522-2720832
31.03.2021

Total Number of Number of Number of
Action Point Code Sector . Actions Actions Under
Actions
Completed Porgress
CAPACITY BUILDING, MONITORING
CB NETWORK AND SOURCE 8 5 3
APPORTIONMENT
PO PUBLIC OUTREACH 6 5 1
ROAD DUST AND CONTRUCTION &
RD/ C&D DEMOLITION 26 18 8
VE VEHICLES 18 13
IP INDUSTRIES 17 15 2
WASTE AND BIOMASS- DUMPING
BB/DF AND BURNING 16 15 1
AQ AIR QUALITY DATA 9 7 2
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CAPACITY BUILDING, MONITORING NETWORK AND SOURCE APPORTIONMENT

Deviation from

Action Approved Annual Attachment Total Funds Funds Additional
Point Action Point Present Status Target Target Date pp Field type | Attachment Funds - Funds
Action Plan Target Contents released | Utilized N
Code Allocated Required
Target
Insatllation &
CB1 Commissioning of
Monitoring Stations
Nil
Supply order has been issued for g:tilsllsméﬂ
installation, commissioning and O&M Yes ) )
of 02 CAAQMS for which funding has 360 days | O 02 CAAQMSS Detailed Micro after  |Rs.0.132Cr
already been sanctioned under (Dec 20y20 March 2021 Plan for installation | - (yet to be
CAAQMS NCAP 4 (As per includiﬁ race Timeline for 02 installation of Rs & released by
CB1.1 Installation of remaining 02 CAAOMS|  CPCB oriod foa | CAAQMS under 2 Number YES CAAQMSsby | Rs.24cr. | , 5cc. | commissio | CPCB under
nstallation of remaining Q Norms) p CPSU CSR UPPCB is . r ning of the
is proposed by CPCB under CPSU months due to scheme shall be ttached CAAOMS tioned
CSR scheme for which timeline shall lockdown) ) attached. QMS as) sanctione
be provided by CPCB. 01 CAAQMS prog:ggg x4 Annex-CB-1 per funds)
. . . conditions
already installed in Kanpur city. of tender
document)
08 Manual Stations are established
and are functional at following
locations: . .
Data is available
1. IIT-K campus on UPPCB Cost of
2. Ramabai Chauraha Ongoing No website Ongoing Rs. 35.68 | Rs. 35.68
CB1.2 Manual Stations 3. Dada Nagar Completed Completed deviation for Completed Number YES https:// b. .. | stations are iacs. iacs. Not Required
4. Kidwai Nagar additional station ps: .cpcl 'r,“C" Rs. 35.68 ' '
5. Jareeb Chawki n/national-air- lacs.
6. Panki Site-1 quality-index/
7. Awas Vikas, Kanpur
8. Shastri Nagar
CB3 Assessment of sources
CB3.1 Emission Inventory ':iﬁ:(;::;e Detailed Micro
0, T 0,
75 % Comp\l;tietdd()flnal report 1g2 g)t(gl)& June, 2021 No mentioned in STUDY Yes Plaim f(t)traE:l 8(;SA Rs.I 92.67 Rs.I 92.67 Rsl. 83.4 Not Required
CB3.3 Source Apportionment Study awarte ue the detailed As : .Cc:.'z o o o
Micro Plan Annex-.5-2.
CB4 |Training & Capacity Building
As per the As per the
Could not be organised due to Training A_Is_rz;enrir:he schedule Training Calender Demand
CB41 Training & skill development of | COVID-19 pandemic conditions. Will [ Calender Calender 2%21_ Yes mentioned in As per Yes 2031_22 Placed Nil Nil Rs. 67.63
’ public officials be organised in 2021-22 as per the 2021-22 22 (co the Training | attachment Annex—CB.-3 under 15th lacs
Training Calender enclosed. (copy enclosgg) Calender - FC Funds
enclosed) 2021-22.




. Deviation from -
Action Approved Annual Attachment Total Funds Additional
Point Action Point Present Status Target Target Date p_p Field type | Attachment Funds L Funds
Action Plan Target Contents released | Utilized N
Code Allocated Required
Target
AQM cell in UPPCB HQ in Lucknow
Infrastructure development and Air Lab in RO office at Kanpur Already 30 days (Sept- . Not Not .
CB4.2 (Laboratory/ AQM Cell have already been established and | established 2019) Completed Completed Completed No Nil Required Required Not Required
are functional
03 mobile enforcement unit has been
procured & established by UPPCB
under NCAP funds. Rs. 6.3375
Beside above Task force for 3 (by UPPCB | No target date _ La_1c
enforcement purposes for GRAP has under NCAP) | available in the (including Rs.
been also constituted by different 24 (b City Action Plan Details of Mobile Rs. 22.50 Rs. 24.0 1.2375 lac
CB4.3 Enforcement Units departments. Details are as follows: differer»:t as this is an No completed Units Yes Enforcent Units Ilacl .Lac. yet to be
1. Nagar Nigam (Health Department)- departments additional Annex-CB-4. released
06 . ) from the
2. Nagar Nigam (Engineering for GRAP) action point. sanctioned
Department)-16 fund)
3. UPPCB-02 (for industrial
inspection)
District level committee under the
Chairmanship of District Magistrate is
Organization of meeting of functional and meetings are held on
_org ) 9 ¢ monthy basis for reviewing the Yes (Due to All MOM are
District Environment Committee . ; . ) . )
for sensitizing the Line inplementation of City Clean Air Covid-19 regular available on the
9 Action Plan. As regular monthly 12 monthly portal Not Not .
CB4.4 Departments for advance - - 15 e ! . Number YES . : ; Not Required
. . DEC meetings during the last 02 activity meetings has meetings (http://www.upe | Required Required
preparedness of implementation . . . ]
of Action Plan and followin quarters held on the following dates: been suspended cp.in/HomeMeeti
action points 9 29.10.2020, 30.10.2020, 06 Months) ngList.aspx)
P 11.11.2020, 04.12.2020
09.02.2021
05.03.2021
. . . . 1. GRAP
GRAP is applicable in the city and |44 ¢, Grap| 90 days Regular Implementation
monitoring is done on a regular basis|. . No "
by DEC implemention| (15.11.19) Activity Report
y . Annex-CB-5




Action Deviation from Total Additional
Point Action Point Present Status Target Date Ap_proved Annual Field type | Attachment Attachment Funds Funds FL.".‘ds Funds
Action Plan Target Contents released | Utilized N
Code Target Allocated Required
For the purpose of ERS to be
developed by PCB, State Disaster
Management Authority and
Meteorological Department as per
cps | Emergency Response the order of Hon'ble NGT dated Enforcement Yes Letter dated  |Not required| Nt NOt | Not required
System 20.11.2019, the disaster 22.12.2020 required | required
Management Authority has requested| Development Yes (Date to be To be written by the
for development of a guideline by |of ERS as per | Implementation ided b provided by State to NDMA,
NDMA. The matter also reviewed by & development pro(\:/ILCeB Y CPCB CPCB &
CS,GoUP and a letter has been sent | Hon'ble NGT of ERS ) MoEF&CC
to NDMA, CPCB and MoEF&CC for Annex-CB - 6.

issuance of a guideline for

development of ERS for severe levels
of air pollution. The response of

MoEF&CC, CPCB & NDMA is awaited.




PUBLIC OUTREACH

Deviation
Act_lon . . from Annual Field |[Attachm| Attachment Total Funds Funds Additional
Point Action Point Present Status Target Target Date Approved Target type ent Contents Funds released | Utilized Funds
Code Action Plan 9 P Allocated Required
Target
PO1 Public Outreach
Regular Activity, AQI data
from manual monitoring
station is available on UPPCB
website monthly while real . .
time data from CAAQMS is . Detailed action
. . ) . available on national portal Real time AQLon | 15 days and taken .
PO11 Daily AlrnQuall_ty P_ubhc Information (Sameer App) maintained by Sameer app a.nd thereafter.a's No 365 days Numbe URL (_https.//cpcb.mc Not required Ngt Ngt Not required
Dissemination System B B release of daily | regular activity r .in//upload/Dow required | required
CPCB. An Air Quality )
o bulletin (15.9.19) nloads/AQI_Bull
Management Division has etin)
been established at UPPCB to
oversee the overall air quality
management activities within
the state.
Dissemination of Regglar
information activity. Details of social Not Not
PO1.2 Social Media Platforms Regular activity ) Regular activity No Completed |Yes/No| None ; Not required 3 3 Not required
related to air for the media platforms required | required
pollution Ouarter
Wgekly AQI bullgtln along 10 Weekly
with public advisory and 15 days and :
Issue public advisory for prevention and| action taken is published on thereafter as Numbe bulletins Not Not
PO1.3 P ry p . . P N 10 o No 20 URL | (http://www.up | Not required . . Not required
control of air polltuion UPPCB website. 10 bulletins regular activity r required | required
. N pcb.com/weekly-
were published during the (15.9.19) agi.htm)
last quarter (Oct-Dec 20) q.
Public Awareness Activities
could not be organised due )
Public A
Deeper public engagement and to COVID-19 pandemic As given in the [ As given in the ves due to As given in uplic Awareness demand der_nand
- - . COVID-19 Numbe Calender for Year| . raised
PO1.4 | consultation (workshops/ programmes | conditions. In 2021-22 Public Calender Calender . the Calender Yes raised under _ Rs. 25 lacs
) o ) pandemic r 2021-22. Annex- under XV
in schools/ colleges) Awareness Activities will be enclosed. enclosed. L enclosed. XV FC
. . situation PO-1. FC
organised as per the Public
Awareness Calender 2021-22.
AQI status of available on URL of Sammer
Launch mobile app to update public Sameer App and other than 30 days (Sept (htt, sé?pla o Not Not
PO1.5 PP to update p this, AQI bulletin is published 100% 4 P No Completed | URL Yes PS:/P1ay-g0 | oy required 5 5 Not required
about status of air quality ) ; 2019) ogle.com/store/ required | required
on UPPCB's website on o
- apps/details?id=
regular basis
com.cpcb)
PO2 | Public Greivance Redressal System
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Action
Point
Code

Action Point

Present Status

Target

Target Date

Deviation
from
Approved
Action Plan
Target

Annual
Target

Field
type

Attachm
ent

Attachment
Contents

Total
Funds
Allocated

Funds
released

Funds
Utilized

Additional
Funds
Required

PO2.1

App Based System

Swachh Vayu App has been
developed and is operational

June 2020.

Swachh Vayu app

30 days ( Sep
2019)

No

Regular
activity

Yes

Quaterly
Reports from
Jan - Mar 2021 -
The status of
complaints
received as on
15.03.2021 :
Received - 02
Resolved - 02
Pending - 00
status of
disposal
monitored for
improvemnet by
AQMC & DEC.

Rs 8.5 lacs

Rs 8.5 lacs

Rs 8.5
lacs

Not
Required
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ROAD DUST AND CONSTRUCTION & DEMOLITION

Action Deviation from Annual Attachment | Total Funds Funds Funds Additional
point Action point Present Status Target Target Date | Approved Action Plan Field type | Attachment - Funds
Target Contents Allocated released Utilized "
code Target Required
RD1 Road dust
Immediate lifting of solid waste Desilting Cleaning Of ( 174 drains ) . .
RD1.1 generated from disilting and cleaning of Municipal drains Completed and (174 d"""TS.) Regular activity No 174 Dran?s' Number Yes Annex-RD1 Not Required | Not Required th th
. . . - Regular activity Regular activity Required | Required
municipal drains for its disposal Continued Over year
Work In Progroelcs:og'zasrget-lzs Nos. 125 Roads and 9;)0(:;)/)5 (&Naosn 125 Roads and Rs 31.04 Cr
RD1.2 Maintain potholes free roads 34.06 kms L Yes 34.06 kms Number yes Annex-RD2 : 9.8472 Cr 9.8472 Cr 5Cr
Completed-125 Nos. of roads Regular activity regular activity Regular activity
repaired in this quarter. 9 afterwards. 9
0.72 Cr.
Capital cost &
18 Cr O&M 1.48 Cr
for water Billing
04 Anti Smog Gun, 02 Tanker fitted 98.30 kms spray & 1.5 raised. Not
with jet spray machine working Road Regular activity No Regular activity Kms Yes Annex-RD3 Cr. Capital 3.9Cr Equipment Required
regularly. s have
cost & 1.5 Cr been
O&M For .
received
street
cleaning
List of road where dust collected is
enclosed & the dust collected with Not
hands in 2705 kg which is collected | Regular activity | Regular activity No Regular activity | Name of Road Yes Annex-RD4 Rs 01 Lac Rs 01 Lac | Rs 01 Lac ;
X . N Required
in bags with bare hands without
using broom for collection.
Regular cleaning of street surfaces and
RD1.3 R
spraying of water to suppress dust.
Removal of Road Dust on major
roads & streets at least twice a
month by Mechanical Sweeping
Vacuum Cleaning followed by Not
assessment of removed road dust in | Approx 200 Kms| Regular activity No Regular activity Number yes Annex-RD5 Rs 3.00 Cr Rs 3.00 Cr Rs 1.5Cr Required
MT by actual weighing and sampling q
in roads is being done.
Total 05 Mechanical sweeping
Machines working regularly.
Night washing of roads by treated
water from STPs is conducted twice - - . . Not Not
a week Regular activity | Regular activity No Completed Number yes Annex-RD6 | Not Required | Not Required Required | Required
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Action Deviation from Annual Attachment | Total Funds Funds Funds Additional
point Action point Present Status Target Target Date | Approved Action Plan Field type | Attachment - Funds
Target Contents Allocated released Utilized "
code Target Required
Completed 124 Km length of road
. . black topped in the previous quarter ~ Rs. 1867.66 Rs 1484.12| Rs 282.56
RD1.4 Black-topping of unpaved road & 35 KM length of road blacked 160 kms Mar-21 No 160 kms Kms Yes _Annex-RD7 Lac Rs 1585.1 Lacs Lacs Lacs
topped in this quarter.
1.48 Cr
i ) 1.5Cr. Billing
0, 0,
To take appropriate action to remove MZSE?;SSS al\ll:a(;:: aal::: Z'eSV:te:dP ”"2900 on Mal'g? Igooads 1I*(/)I(a)'g’r Roadson Capital cost & raised. Not
RD1.6 road dust/silt regularly by using P - J ! 31.03.2021 No J ! Kms Yes Annex-RD5 1.5 Cr O&M 3Cr Equipment .
! Kms of roads where mechanical Approx 200 Approx 200 Required
mechanical sweepers . : For street s have
sweeping has been carried out. kms/day kms/day .
cleaning been
received
RD1.7 End-to-end paving of the road 139 Work Completed, 15 154 Roads Mar-22 No 134 Roads Road Yes Annex-RD7 Rs3527.48 | Rs3503.65 |Rs207221| Rs23.83
Underprogress Lacs Lacs Lacs Lacs
2 water fountains are completed at
Introduce water fountain at major traffic | ,( Saneshwar Chauraha and VIP 90 days( Nov As given in the | Rs. 0.72Cr.
RD1. intersection road near Mr. Brown) and at Lal Imli 2 2019) Yes, March 22 3 Number Yes present Ststus Approx. Rs072¢cr | RsQ.72cr Ler
Chauraha work is under progress
2.24 KM length & 11 Mtr. (02 lane
N of 5.5 Mtr.) Wide road is widening at 90 days ( Nov As given in the Rs 3527.48 Rs 3527.48 |Rs 3527.48 Not
RD1.10 Widening of Roads GT Road Loharan bhatta to Vijay 2.24 Kms 2019) Yes, Dec 21 2.24 Kms Kms No present Ststus Lac Lac Lac Required
Nagar
RDL11 Improvement of.lnfrastructure for 139 Work Completed, 15 154 90 days ( Nov Yes , Dec 21 139 Works Text Yes Annex-RD7 Rs 3527.48 Rs 3503.65 |Rs 2072.21| Rs 23.83
decongestion of road. Underprogress 2019) E— Lac Lacs Lacs Lacs
RD1.14 Identify road str_etchgs thh. high dust 10 Nos. of road stretches identified Completed Completed No Completed Number Yes Annex-RD4 Rs 01 Lac Rs 01 Lac Rs 01 Lac No_t
generation within city Required
No brick lined work is proposed on
canals road side.
. Plantaion work is done by Forest
All the _can_als/nullah s side roa(_is should department at available land As per land 360 Days ( Nov As per land As given in the . . Not Not
RD1.16 be brick lined. Proper plantation also A - No - Text Yes Not Required | Not Required . .
carried out embankment of canals at plantation availiblity 2020) availiblity present Ststus Required | Required
) work is done by irrigation
department as per target given by
Shasan.
RD2 Creation of green cover
- .| Green belt on road dividers and on 100% 100%
RD2.2 Creation .0 f green buff_ers al_ong the traffic both side of roads is maintained by | Maintenance of 90 days ( Nov No Maintenance of Text Yes Annex-RD8 Rs.2.50 Cr. Rs.2.50 Cr. |Rs.2.50 Cr. No_t
corridors and their maintenance 3 : 2019) Required
Nagar Nigam on regular basis. Green Belts Green Belts
1.0 Hactare
because of non favorable
condition(season) for plantation this| 1.0 Hactare Yes, July -21 1.0 Hactare Text Yes Annex-RD9 53.1 Lac 24.15 Lac 24.15 Lac | 28.95 Lac
quarter could no major increase in
Necessarv chanaes in bvelaws - Greenina green cover - -

13



C&D1

C&D1.1

Action
point Action point
code

RD2.3

iof open areas, gardens community
places, schools and housing societies

Present Status

Housing & Urban Planning

Target

Department , Uttar Pradesh has

Target Date

90 days ( Oct
2019)

Approved Action Plan

Deviation from

Annual

Target Target

Field type

Attachment

Attachment

Builders should leave 25%/33%
RD2.5

made mandatory.

area for
green belt in residential colonies to be

, housing societies

made necessary provision in the
Byelaws for plantation in open areas

Change in
Byelaws

No

Change in
Byelaws

Notification of

Contents

Total Funds
Allocated

Funds

Funds
released

Additional
Utilized

Funds
Required

RD2.7

Implementation of maintaining at least

Development authority during
approval of map.

Total 1.58 Lakh Plant Planted and
1.04 Lakh Plant will be panted

Byelaws exists. Provision is made by

Completed

90 days ( Nov
2019)

No

Completed

Notification of

Byelaws

Byelaws

Yes

Yes

Annex-RD10

Not Required

Not Required

Not

Not
Required

Required

master plan.

33% forest cover area in the city in

through Miawaki Technique
because of non favorable
condition(season) for plantation this
quarter could no major increase in
green cover

2.62 Lakhs
Saplings

Dec-20

No

Annex-RD11

Not Required

Not Required

Not

Not
Required

Required

Construction Activities

Ensure transportation of construction
materials in covered vehicles

16 teams have inspected 500 sites
given Notices to 65 defaulters and
imposed Rs. 374500 as fine and 126
closure.

Regular activity

Regular activity

No

1.04 Lakhs
Saplings

Text

Yes

Annex-RD9

53.51 Lac

24.15 Lac

24.15 Lac | 28.95 Lac

T. UPPCB has launched dustapp
www.upecp.in/dustapp for the
purpose of dust control self audit

Regular activity|  Number

yes

As given in the

C&D1.2

Strict enforcement of CPCB guidelines for
construction (use of green screens, side

31A of Air act in the newspaper and

Kanpur has been registrered on

and a public notice was issued u/s

through e-advertisement for the
same
2. 30 construction projects of

present Ststus

Not Required

Not Required

Not

Not
Required

Required

covering of digging sites, etc.)

3. UPPCB ha also taken initiative for
installation of PTZ cameras at all the
major construction sites with open

access to the UPPCB server. Till
now,

4.Total 05 procecution has been

dustapp.

only UPMRC Kanpur have live
camera fed.

filed under the provision of Air Act

1981.

Regular activity

Regular activity

No

Regular activity Text

Yes

Annex-C&D 1

Rs 8.5 Lakhs

Rs 8.5 Lakhs

Rs 8.5
Lakhs

Not
Required
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Action
point
code

Action point

Present Status

Target

Target Date

Deviation from

Approved Action Plan

Target

Annual
Target

Field type

Attachment

Attachment
Contents

Total Funds
Allocated

Funds
released

Funds
Utilized

Additional
Funds
Required

C&D1.3

Restriction on storage of construction
materials along the road.

Nagar Nigam Has deputed 6
different teams in six zones of nagar
nigam for identifing sellers of
building material who stores
material on road also to construction
sites whose material is laid on road,
so these are identified and are being
notified to remove the materialk
immediatly other wise there will be
fine imposed on them.
total 151 inspection done

Regular activity

30 days ( Sept -
2019)

No

Regular activity

Number

Yes

Annex-C&D 2

Not Required

Not Required

Not
Required

Not
Required

C&D1.4

Covering of construction site.

RegularMonitoring through Dustapp
Portal in which costruction &
infrastructure development projects
are mandate to upload the Self Audit
on portal which will be varified by
UPPCB and direction issued for
Compliance through Portal and
Action Taken in case of non -
compliance . An
order D/288/AA-1/KDA/20-21 has
been isued dated 11.11.2020 from
sachiv vikas pradhikaran kanpur for
implementation of covering of
construction site for suppresing dust
in air Enforcement team regularly
monitor.

100 %
monitoring
through Dustapp
Regular Activity

30 days ( Sept -
2019)

Yes , Nov -2020

Regular activity

Number

No

=

Not Required

Not Required

Not
Required

Not
Required

C&D1.8

Enforcement of Construction and
Demolition Waste Rules

Regular Monitoring through Dustapp
Portal in which costruction &
infrastructure development projects
are mandate to upload the Self Audit
on portal which will be varified by
UPPCB and direction issued for
Compliance through Portal and
Action Taken in case of non -
compliance . For
enforcing C&D waste rule nagar
nigam follows regular activities like
Checking of waste collected at
different places and imposing fine
on generater, nagar nigam has has
formed a separate c&d waste
collection mechanism for ease to
citizens

100 %
monitoring
through Dustapp
Regular Activity

15 days ( 15 sept
2019), and
thereafter,
continue as
regular activity

No

Regular activity

Text

Yes

Annex-C&D 3

Not Required

Not Required

Not
Required

Not
Required
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Action
point
code

Action point

Present Status

Target

Target Date

Deviation from
Approved Action Plan
Target

Annual
Target

Field type

Attachment

Attachment
Contents

Total Funds
Allocated

Funds
released

Funds
Utilized

Additional
Funds
Required

C&D1.9

Control measures for fugitive emissions
from material handling-conveying and
screening operations

RegularMonitoring through Dustapp
Portal in which costruction &
infrastructure development projects
are mandate to upload the Self Audit
on portal which will be varified by
UPPCB and direction issued for
Compliance through Portal and
Action Taken in case of non -
compliance . Nagar
Nigam has provided six material
recovery facilities from where
hazardous materials are initially
separted like batteries etc. and then
send for disposal to processing plant

100 %
monitoring
through Dustapp
Regular Activity

15 days ( 15 sept
2019 ), and
thereafter,
continue as
regular activity

No

Regular activity

Text

Yes

Annex-C&D 3

Not Required

Not Required

Not
Required

Not
Required

C&D1.10

Develop and implement dust control
measures for all types of construction
activities -- buildings and infrastructure.

RegularMonitoring through Dustapp
Portal in which costruction &
infrastructure development projects
are mandate to upload the Self Audit
on portal which will be varified by
UPPCB and direction issued for
Compliance through Portal and
Action Taken in case of non -
compliance . An
order D/288/AA-1/KDA/20-21 has
been isued dated 11.11.2020 from
sachiv vikas pradhikaran kanpur for
implementation of covering of
construction site for suppresing dust
in air, Every week a review meeting
is carried out for enforcing dust
control measures in all construction
areas, by covering their sites and
material also six teams are deployed
for cross checking such activities

100 %
monitoring
through Dustapp
Regular Activity

Oct. 2020

No

Regular activity

Text

Yes

Annex-C&D 3

Not Required

Not Required

Not
Required

Not
Required

C&D1.12

Frame and implement policy for
segregation of construction and
demolition waste and provide a network
of decentralized C&D waste segregation
and collection sites across the city.

Nagar nigam has adopted a separate
mechanism for C&D waste
grieveance system in which any
citizen of city can call for collection
of waste, team includes a toll free
no , team of 2 JCB, 4 trucks and one
bobcat machine. Also rate for one
truck of capacity 4.5 cum c&d
WATSE are RS 1041.00 decided

Completed

15 days ( Sept -
2019 ), and
thereafter,
continue as

regular activity

No

Completed

Text

No

Not Required

Not Required

Not Required

Not
Required

Not
Required
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Action Deviation from Annual Attachment | Total Funds Funds Funds Additional
point Action point Present Status Target Target Date | Approved Action Plan Field type | Attachment - Funds
Target Contents Allocated released Utilized "
code Target Required
Procurement of C&D waste
processing plant has been }
completed and it will be installed at 1528‘;';5)( S;‘(’jt
Promote recycling of construction and Solid watse processing plant at ! Not
C&D1.13 o i 42.5 TPD thereafter, Yes , March 2022 42.5 TPD Text Yes Annex-C&D 4 1.5Cr. 1.5Cr. 1.5Cr. .
demolition waste. Panki, Bhaupur continue as Required
Construction work regarding regular activity
installation of C&D watse plant (100 g
TPD ) is under process

17



VEHICLES

Deviation
Action from . Total Additional
point Action point Present Status Target Target Date Approved |Annual Target Field Attachment Attachment Funds Funds Fl_u_1ds Funds
- type Contents released | Utilized ,
code Action Plan Allocated Required
Target
VE1 Improve and strengthen PUC programme
There are 50 no. of PUC centers
established in the city. 05 no. of 180 days ( June
PUC out off 50 No. are presently 2020 including the Not Not Not
VE1.1 Number of PUC centers in the city suspended. Total 45 No. of PUC are 50 PUC grace period of No 50 PUC Number Yes Annex-VE1 Required | Required | Required Not Required
working. All PUC centres has been CoviD -19 q q q
connected with on line remote pandamic situation)
server.
Regular checking is being 180 days ( June
. . . . conducted and information received 2020 including the | No , Regular
VE1.2 Reguli‘;}ﬁzﬁgﬁ'Z%g;yggﬁ:grc?r;?zgé azr’l(ltljés)sue of from RTO, total 425 No. of challan Ei’g\[jilti/r grace period of enforcment | Regular activity | Number Yes Annex-VE2 ReNL?itre d ReNL?itre d ReNSitre d Not Required
& Rs. 427500 penalty imposed from COVID -19 activity q q q
dt. 01.01.2021 to 05.03.2021. pandamic situation)
VE3 Freight transport
1-Trcuk laybyes are established at
Check overloading: Use weigh-in-motion bridges / the out rgs:ss:ffé:(ztcalz a:Jr;d at ol
machines (WIM) and Weigh bridges at entry points to g pur. As Detailed
y X X 2-As per Transport Department Regular . . - Not Not Not .
VE3.4 |the city to check the payload of commercial vehicles. As . " Regular activity No Regular activity | Number Yes in present A A . Not Required
R . penalty has been imposed on 8900 activity Required | Required | Required
per the CMVR, a penalty of 10 times the applicable rate ! ; Status
. ) I Nos. Overloaded Vehicles in Year
for overloaded vehicles is applicable.
2020.
VE4 Clean fuel and fuel Quality
1. Actions are being taken at
administrative level by organizing a
team of concerned company’s sales
officer for the random Inspection of
adulteration and fuel quality at
. L different petrol pumps of the No , Regular
VE4.1 Check on fuel adulteration _and random monitoring of district. Under the applied action Reg-ullar 30 days ( sep 2019 )| enforcment | Regular activity | Number yes Annex-VE3 th th No_t Not Required
fuel quality data . . activity - Required | Required | Required
plan time to time as per the rule activity
continuous action is being taken for
the control of adulteration.
2. Sale of Euro-6 Standard fuel is
carried out in the district which
reduces air pollution
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Deviation
Action from . Total Additional
point Action point Present Status Target Target Date Approved |Annual Target Field Attachment Attachment Funds Funds Fl_u_1ds Funds
- type Contents released | Utilized ,
code Action Plan Allocated Required
Target
. . . UP Electric UP Electric
up Electr|; " Vehlc_les manufacturing Vehicles No , UP Electric Vehicles
and Mobility Policy 2019 has been . . .
notified .Alternative clean fuel i.e manufacturing Vehicles manufacturing Not Not Not
VE4.2 Alternative clean fuel policy for vehicle S ) - .| and Mobility |30 days ( sep 2019 )| manufacturing | and Mobility Number Yes Annex-VE4 : : ’ Not Required
CNG facility is available in the city. . L . Required | Required | Required
Presently 34 CNG Stations are Policy 2019 and Mobility | Policy 2019 has
. érational ity 34 CNG Policy 2019 | been notified
P ’ stations and Completed
. . . . . . . Supply Of 10% - Supply Of 10%
0,
VE 4.4 Use of Bioethanol in the city/urban transport 10 % ethanol is be|.ng mixed yv-|th Ethnol Blended|  Regular activity No , Activiy Ethnol Blended | Number No Nil th th th Not Required
system/waste to energy. Petrol as per prescribed quanitity. Petrol complete petrol Required | Required | Required
VE5 Parking Management
Nagar nigam ensures that vehicles
are not parked in non designated Regular
VES5.1 |Prevent parking of vehicles in the non-designated areas| areas. Traffic Police has challaned acgvity Regular activity No Ongoing Number Yes Annex-VE5 NA NA NA NA
12089 vehicles imposing a penalty
of Rs. 3323400
There are 03 multilevel car parking
facilities in function and one is
under construction with total 4 multi level
parking capacity of 1000 vehicle |parkings out of iggﬁj?: (tl?:c rzaocio Yes 4 Multi level As Detailed
VE5.2 Development of Multi-layer parking parking space. which 3 are . 9 g y } Number Yes in present | Rs. 90 Cr. [Rs. 90 Cr. [ Rs. 90 Cr. | Not Required
. period of COVID -19( Nov -2021 parkings
1. Crystal parking parade. completed and andamic situation) Status
2. Panchaki Parking. fuctional . P
3. Phoolbagh Parking.
4. Darshan Purwa (UC)
3218:06 giglﬁs e c|?ya uanet? o Regul No,, Regular As Detailed Not Not Not
. . . . . s. 40.66 Lac penalty has been egular - . . o o o .
VES.3 Penalise parking of vehicles in non designated areas imposed from dt. 01.01.2020 to activity Regular activity en;i’lc'icvr;wtsnt Regular activity | Number Yes in present Required | Required | Required Not Required
31.12.2020 Status
VE6 Strengthening of Public Transportation
Introduction of new electric buses (with proper 360 days( Dec
infrastructure facilities such as charging stations) and | Charging station at Sanigawan for . 2020 including the ) .
VE6.5 | CNG buses for public transport which will reduce plying 100 Electric Buses by State 100 Electric grace period of ves , July 100 Electric Number No Nil Rs. 28 Cr | Rs. 28 Cr th Not Required
. : S Buses 2021 Buses Required
of private vehicles on road and help to curb tail-pipe governement COVID -19
emissions. pandamic situation)
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Action
point
code

Action point

Present Status

Target

Target Date

Deviation
from
Approved
Action Plan
Target

Annual Target

Field
type

Attachment

Attachment
Contents

Total
Funds
Allocated

Funds
released

Funds
Utilized

Additional
Funds
Required

VE6.7

Steps for promoting battery operated vehicles like
Erickshaw/ECart

KNN has conducted public

awearness program time to time for
promoting Erikshaw/Ecart.

Kanpur Nagar Nigam Has started

promoting battery operated vehicle

by giving facility of free parking in
any Nagar Nigam Parking.

Total 18201 E
Rickshaw-

120 days (April
2020)

No

Regular activity

Number

No

Nil

3527.48
Lac

Not
Required

Not
Required

Not Required

VE7.

Traffic Congestion

VE7.2

Synchronize traffic movements/Introduce intelligent
traffic system for lane-driving

Intelligent traffic system has been
implemented and training is being
gived to the concerned
departments. Online challans are
also issued on 10 Chaurahas of the

city.

Completed

180 days ( June
2020)

No

Completed

Number

No

Nil

Rs 32 Cr

Rs 32 Cr

Rs 32 Cr

Not Required

Following Traffic congestion
hotspots have been identified using
Google Map Navigation Tool
1. Bada Chauraha
2. Parade Chauraha
3. Chunniganj Chauraha
4, Rawatpur Station Road
5. Ghanta GharChauraha
6. Tatmill Chauraha
7. Afeem Kothi Chauraha
8. Jareeb Chawki
9. Fazalganj Chauraha
10. Vijay Nagar Chauraha
11. Kidwai Nagar
12. Baradevi Chauraha
13. Govind Nagar Chauraha
14. CTI Chauraha
15. Dada Nagar Chauraha
16. RamadeviChauraha
17. Shyam Nagar Chauraha
18. Yashoda Nagar Chauraha
19. Naubasta Chauraha
20. Barra Bypass
21. Gujaini Chauraha

Identification
of Traffic
Congetion on
Hotspot

Completed

No

Completed

Number

Yes

As Detailed
in present
Status

Not
Required

Not
Required

Not
Required

Not Required

Directions u/s 31A of Air Act has
been issued for preparation &
implementation of Interim Traffic
Decongestion Plan by UPPCB on
09.11.2020.

Completed

No

Completed

Number

Yes

Annex-VE6

Not
Required

Not
Required

Not
Required

Not Required
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Deviation
Action from . Total Additional
point Action point Present Status Target Target Date Approved |Annual Target Field Attachment Attachment Funds Funds Fl_u_1ds Funds
- type Contents released | Utilized ,
code Action Plan Allocated Required
Target
1. In Kanpur city there are 42 major
roads are under jurisdiction of PWD,
also Nagar Nigam has given NOC
for roads more than 7m wide to
PWD for theirwidening.10 major
roads are proposed for widening.
2. Earlier on 3rd March 2019 there
was a meeting of Divisional
commissioner for the improvement
of traffic congestion, in the meeting
some places were marked for
Prepare plan for construction of diversion ways/ widening, so Nagar Nigam is As Detailed
VE7.3 bypasses to avoid congestion due to nondestined Proposing plan for such roads like. (42 major roads 90 days (Nov -2019 Yes , Mar-22 | 52 major roads | Number Yes in present th th th Not Required
! = - ) Required | Required | Required
vehicles. Demolition of Fazalganj Island, Status
construction of Rawatpur crossing
divider, construction of island at
Moolganj Chauraha, widening of
Afeem Kothi Chauraha etc.
3. Nagar Nigam has created a drive
in which there is facility provided for
restriction of street vendors to cover
the moving road space by putting
chain links between vending zone
and road.
VE7.4 Prepare-plan for widening of road apd improvement of 139 Work Completed, 15 154 Roads Mar-22 No 134 Roads Road Yes Annex-VE7 Rs 3527.48 35()R;65 20525.21 Rs 23.83
infrastructure for decongestion of road. Underprogress E— Lacs Lacs Lacs Lacs
Launch Public awareness campaign for air pollution Awareness programms are Regular Not Not Not
VE8 control, vehicle maintenance, minimizing use of organized by Enforcement Team - Regular activity No Ongoing Activity| Number No Nil ) ) A Not Required
X A N R activity Required | Required | Required
personal vehicle, lane discipline, etc. time to time.
VE11 Phase out old vehicles and vehicle scrappage
policy
Restriction on plying and phasing out of 15 years old - Regular 360 days( Dec . . Not Not Not .
VE11.2 commercial diesel driven vehicles. Regular activity activity 2020) No Regular activity | Number No Nil Required | Required | Required Not Required
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Deviation

Action from Field Attachment Total Funds Funds Additional
point Action point Present Status Target Target Date Approved |Annual Target Attachment Funds - Funds
- type Contents released | Utilized ,
code Action Plan Allocated Required
Target
Enforcement Team of RTO has
removed 445 vehicles from the
) - . . roads till 01-01-2020 to 31-12-2020, : ;
: 4 As given in
Enforcement of law agam; t visibly polluting vehicles: penalty has been imposed Rs. 40.66 Regular - . & Not Not Not .
VE11.3 | remove them from road, impose penalty, and launch . . - Regular activity No Ongoing Number Yes Present ; ; . Not Required
extensive awareness drive against polluting vehicles Lacs for spreading pollution. activity iat Required | Required | Required
" Awareness programms are status
organized by Enforcement Team
time to time.
VE12 NMT NA
. - 360 days ( Dec 2020
Cycle traks alongwith the major . ;
! . N X Cycle Track ( | including the grace As per Smart . Not Not .
VE12.1 Introducing cycle tracks along with the roads roads like Kalpi Road, Zoo road, 05 Kms) |period of COVID -19 Yes City Project Kms No Nil Rs. 0.75 Cr Required | Required Not Required

Mall road & Cantolment etc.

pandamic situation)
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INDUSTRIES

Deviation
Action from Total Funds Additional
point Action point Present Status Target Target Date | Approved Annual Field type Attachmen | Attachment Funds | release Fl."?ds Funds
. Target t Contents Utilized .
code Action Plan Allocated d Required
Target
IP1 Industrial air pollution control
Inspections of Air
Pollutiong industries is
being carried out daily
basis. No. of inspections-
285. Total no. of defaulters;
48 (02 closure
To intensify monitoring of recommendation send to Compliance in No , Regular Not Not Not
IP1.1 [ industries to reduce of emission by [ HO, 22 Notice send, 08 EC .p - Regular activity| enforcement | Completed [ Number Yes Annex-IP1 ; A ; Not Required
- . 285 industries. - Required |Required [ Required
the industries. recommended, 02 FIR activity
lauged against defaulter
units, Compitent
Magistrate for necessary
prodeding u/s 133 of
Cr.P.C. against 14 illegal
culprit units.)
. . ) A Penality has been imposed | Regular activity No , Regular
IP1.2 Action a_galnst.non c.omplylng Rs. 4361270.00 on 16 non (16 Non - |Regular activity| enforcement Regu_lar Number Yes Annex-IP2 th No_t th Not Required
industrial units ; . . - activity Required |Required | Required
complying units. Complying ) activity
Completed (Number of
industries shlfte_d 360 days (Dec
number of polluting ) }
. o ) 2020 including
industries identified) Reqular 4 months arace No , Regular Not Not Not
IP1.3 Shifting of Polluting Industries 16 nos of Glue/Manure g . . 9 enforcement | Completed| Number Yes Annex-IP3 ; A ; Not Required
. ) activity period due to - Required |Required [ Required
units has been dismantled - activity
- covid 19
after legal action from -
pandemic )

village paibandii, jajmau
kanpur.
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Deviation

Action from Annual Attachmen| Attachment Total Funds Funds Additional
point Action point Present Status Target Target Date | Approved Field type Funds | release . Funds
. Target t Contents Utilized .
code Action Plan Allocated d Required
Target
IInspections of Air
Pollutiong industries is
being carried out daily
basis. No. of inspections-
285. Total no. of defaulters;
48 (02 closure
Random auditing for Air pollution | recommendation send to . No , Regular
IP1.5 measures and Online reporting | HO, 22 Notice send, 08 EC ésesglflr:'uasg:\?iy Regular activity| enforcement Eig:l;r Number Yes Annex-1P4 Reglt?itre d ReqNL?itre d Reglt?itre d Not Required
systems in the industries recommended, 02 FIR activity
lauged against defaulter
units, Compitent
Magistrate for necessary
prodeding u/s 133 of
Cr.P.C. against 14 illegal
culprit units.)
03 FIR lauged regarding
open burning at Panki
Industrial Area, Kanpur.
Letter send to compitent
Magistrate for necessary Regular No , Regular Regular Not Not Not
IP1.9 Fugitive emission control ) Activity ( 17 |Regular activity| enforcement L Number Yes Annex-IP5 ; . ; Not Required
prodeding u/s 133 of - activity Required |Required | Required
8 : Defaulters ) activity
Cr.P.C. against 14 illegal
culprit units & also send
recommendation to HO for
closure direction.
Ensuring installation/Up-gradation | All air polluting industries Not Not Not
1P1.10 and operation of air pollution have adequate air pollution| Completed Completed No Completed [ Number Yes Annex-IP6 ; A ; Not Required
S . . Required |Required | Required
control devices in industries control devices.
Recommendation for
closure direction against
Action/closure against 18 units & Regular activity No , Regular Regular Not Not Not
IP1.11 | defaulting/unauthorized industrial [recommendation to impose| ( 20 Defaulting |Regular activity| enforcement " Number Yes Annex-IP7 ; A ; Not Required
. . . - activity Required |Required | Required
units. EC against 2 Units ) activity
defaulter/unauthorized
units.
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Deviation
Action from Total Funds Additional
point Action point Present Status Target Target Date | Approved Annual Field type Attachmen | Attachment Funds | release Fl."?ds Funds
. Target t Contents Utilized .
code Action Plan Allocated d Required
Target
Bank guarantee is being
taken for the compliance
of conditions imposed in
CTO/CTE for control of
Environmental Pollution
from industries. Inspection
Bank guarantee should be taken for and verification of
the compliance of conditions compliance of conditions No , Regular Regular As given in the Not Not Not
IP1.26 | imposed in CTO/CTE for control of | imposed in CTE/CTO is [Regular Activity | Regular activity| enforcement L Number Yes ; . ; Not Required
. . . - activity pesent Status Required |Required | Required
Environmental Pollution from regularly carried out by activity
industries. UPPCB personnel.
Bank guarantee of
requisite amount taken at
the time issuance of
CTE/CTO as per norms. No
BG has been forfeited till
now.
IP3 OCEMS in Industries
Implement Continuous Emission | 02 major units has been 02 maijor Units 60 days ( Oct
1P3.2 Monitoring System (.CEMS) acro_ss |nst_a||_ed Contl_nugus . Regular 2019 ), and No Completed [ Number Yes Annex-1IP8 th No_t th Not Required
all targeted and applicable polluting Emission Monitoring Activity thereafter, Required | Required | Required
industry System (CEMS). regular activity
Development of mobile facility/van Procurement of one ; :
IP3.3 | for continuous ambient air quality mobile facility/van is OCIAXIQOE/;ISE 31.03.22 Yes ,31.03.22 %AXIQOI?/:E Number No Nil Reth\ll.cl)itred ReqNL?if'ed Reth\ll.cl)itred Rs. 1.35 Cr.
monitoring for different localities. |planned in the FY 2021-22
Live c.amera feed and_ to Fake acpon Only UPMRC Kanpur have . 60 days and No , Regular Regular As given in the Not Not Not .
1P3.4 against non-complying industrial ) Regular Activity| thereafter as | enforcement - Number Yes ; A ; Not Required
. live camera feed. - L activity pesent Status Required |Required | Required
units regular activity activity
IP4 Clean fuel in industries
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Deviation

Action from Annual Attachmen| Attachment Total Funds Funds Additional
point Action point Present Status Target Target Date | Approved Field type Funds | release . Funds
. Target t Contents Utilized .
code Action Plan Allocated d Required
Target
Total 50 No of Industries No , Regular
Introduction and shifting towards | use clean fuel like Bio coal Regular - ! Regular Not Not Not .
. L . X - L Y - R R .
1P4.1 cleaner fuels in industries briquettes/ PNG are used Activity Regular activity en?g;:?yent activity Number e Annex-1P9 Required |Required | Required Not Required
by applicable industries.
Conversion to CNG/PNG from pet 18 Bakery & other food
coke /wood / coal and urgent ban roduct industries are Regular Regular Not Not Not
IP4.2 | on furnace oil, pet coke, which are p . g . Regular activity No g . Number Yes Annex-IP10 ; . ; Not Required
o . L being used to PNG instead Activity activity Required |Required [ Required
dirty industrial fuels with high
of Banned fuel.
sulphur and heavy metals
Strict enforcement against illegal
use of such fuels, including fuels | Action has been taken on -
which do not have specifications |04 non complying units not Regular activity No , Regular Regular Not Not Not
IP4.3 ; - : . . . ( 04 defaulters [Regular activity| enforcement L Number Yes Annex-IP11 ; . ; Not Required
laid down or are included in the |using designated/restricted - activity Required |Required | Required
) activity
acceptable fuels as mandated by fuel.
state pollution control boards
IP5 Control of air pollution from
Brick kilns
. e s .| Regular monitoring during
identification of brick kilns and their . .
regular monitoring including use of season is being done & 20 Compliance in | 60 days (Oct No , Regular Regular Not Not Not
IP5.2 A nos of unauthorized Brick ) ) enforcement - Number Yes Annex-IP12 ; A ; Not Required
designated fuel and closure of ) Brick klin 2019) = Activity Required |Required | Required
A . kilns recommended for activity
unauthorized units.
closure.
360 days (Dec
Conversion of natural draft brick Conversion of 24 natural Compliance in 42 (rfgnltzcslu?'g]cge No , Regular Not Not Not
IP5.3 . . draft brick kilns to Force/ p . . 9 enforcement Ongoing Number Yes Annex-IP13 A R A Not Required
kilns to Force/ induced draft. . Brick klin period due to - Required |Required [ Required
induced draft. . activity
covid 19
pandemic )
P11 Control of air pollution from
generator sets
UPPCB monitoring the DG
sets against the voilation
Monitoring of DG sets and action after receiving the .
: S . . - Compliant 30 days ( Sept Regular ) Not Not Not .
IP 11.6 | against violations. Fine should be complain & during the D.G.Sets 2019) No activity Number No Nil Required |Required | Required Not Required

imposed on defaulters.

inspection of the unit DG
set is also monitored if
found operational.
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WASTE AND BIOMASS- DUMPING AND BURNING

Deviation
. from -
Action Additiona
N . . Approved . Attachm| Attachment | Total Funds Funds Funds
point Action point Present Status Target Target Date Action Annual Target| Field type ent Contents Allocated released | Utilized 1 Fules
code Required
Plan
Target
BB1 Biomass Burning
Nagar Nigam regularly checks
burning of municipal solid waste and
imposes Challans/Fines on people
Regula.r check an.d.contro! of | found burnlng of mu.n|C|paI solid No burning of 90 days No burning of As given in . Not Not Not
BB1.1 burning of municipal solid [ waste . No. of inspections:924; No. No Number Yes Not Required : : :
S MSW (Nov -2019 ) MSW Present Status Required | Required | Required
wastes of defaulters: 322; Notices issued:
22; Fine imposed:366270; Fine
collected: Rs 348770; Show-cause
Notice: 11; Closure: 03
Challans/Fines are imposed on
people found burning of municipal
Defaulters for open burning to solid waste. No. of inspections:3247; No burning of 90 days No burning of As given in Not Not Not
BB1.2 be imposed fines No. of defaulters: 1528; Notices MSW (Nov -2019 ) No MSwW Number ves resent status | Ot ReIUed | poquired | Required | Required
P issued: 22; Fine imposed:171050; P q q q
Fine collected: Rs 171050; Show-
cause Notice: 11; Closure: 00
Dada Nagar Factory area has
Identify Garb burni been identified as garbage 90 d Not Not Not
entify Garbage burning . . : - ays : - ) ) of of of
BB1.3 locations burning location and regula.r Ongoing Activity (Nov -2019) No Ongoing activity Number No Nil Not Required Required | Required | Required
checks are been done at this
location.
Prohibition/complete ban on . No Garbage 180 days . . Not Not Not
BB1.4 garbage burning. Complete ban on garbage burning burning (Dec -2020) NO Complete Number No Nil Not Required Required | Required | Required
Penalty imposed & public awareness
programs conducted.
. . : (penalty for open burning of bio
Launch ex't ensive 'drlve against mass- 73, Rs. 52750 has been No open burning 90 days No open burning As given in . Not Not Not
BB1.5 |open burning of bio-mass, crop } . No " Number Yes Not Required f f f
residue, garbage, leaves, etc imposed. of Bio Mass (Nov -2019) of Bio Mass present status Required | Required | Required
! ! "7 | Garbage-1244 No. of penalty Rs.
184320 has been imposed.
. Nagar Nigam regularly collects
Regular collection and control e . 100% door to 90 days 100% door to . . Not Not Not
BBL.7 of municipal solid wastes. municipal solid waste from all 110 door collection. | (Nov -2019 ) No door collection. Number No Nil Not Required Required | Required | Required

wards.




Deviation

Action from Additiona
N . . Approved . Attachm| Attachment | Total Funds Funds Funds
point Action point Present Status Target Target Date Action Annual Target| Field type ent Contents Allocated released | Utilized 1 Fules
code Required
Plan
Taraget
Awareness for controlling of Training calender has been Reqular Action Plan 2021- Not Not Not
BB1.9 | burning of agricultural waste prepared for capacity building of | Regular Activity gy No Completed . Number Yes |22 Annex{ Not Required : : :
. activity Required | Required | Required
and crop residues. stakeholders wB1
Establishment of Establishment of
No plot should be left open Internal Yes, ( Internal
more than 02 years and Amendments in the Bye laws are Monitoring 90 days ! Monitoring . . Not Not Not
BB1.10 planting of trees must be being made Mechanism to | (Nov -2019 ) gggg‘ Mechanism to Text No Nil Not Required Required | Required | Required
mandatory on vacant plots. enforce Building enforce Building
Byelaws Byelaws
P Ee tiaposed trouah praper. | Completed. Dead Bocies of Animals 360 days e, 140 | approvel | Mot
BB1.11 P I gn p p. treatment facility is located at bhairo| Completed A Yes No Text No Annex- WB2 |Rs. 1243.49 Lac ’ PP f
treatment facility like rendering Dec 2020) Lac from Required
ghat and bhagwant das ghat.
plant etc Shasan
Door to Door collection of Door to Door Waste Collection is No fund
segregated waste by agency ) : 100% door to 100% door to
N N " | ongoing regularly in all 96 Wards . 90 days ; . allocated. KNN Not Not Not
BB 1.12 [and then its disposal directly in and Transnorted directly to door collection. ( (Nov -2019 ) No door collection. ( 1400MT No Nil is done by their | Required | Required | Required
plant without dumping it on por Y 1400MT) 1400MT) Y q q q
land. Processing plant own resources
' No fund
0 0
Ensure segregation of waste at Door to Door .collectlon of 100 ./° 90 days 100 ./° . allocated. KNN Not Not Not
BB2 segregated waste is collected from | Segragation of No Segragation of Text No Nil . h A A A
source (Nov -2019 ) is done by their | Required | Required | Required
96 wards Waste Waste
own resources
For
Proper collection of (i(e)\;f:)%;;rt?:gtpif
BB3 . Horticulture _waste and |t_s Composting pit in 109 parks. 109 Parks 20 days No 109 Parks Number Yes Nil required fund is th th th
disposal following composting- (Nov -2019) under approval Required | Required | Required
cumgardening approach stage at KNN
level
Total 50 defaulters was identified & Comprehensive
A penalty was imposed Rs. 1.0 Lac. Total No Stubble Regular No Stubble Number Action Plan 20214 . Not Not Not
BB6 | Check/stop on Stubble Burning 39 FIR has been laudged against 50 Burning Enforcement No Burning ves 22 Not Required Required | Required | Required
defaulters. Annex-WB3
BB10 Landfill fire
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BB10.1

Proper management of landfill
sites to prevent spontaneous

fire

KNN MSW plant have proper
management of landfill.
Road dust collected in mechanical
sweeping machines is used to fill
land where in city needed also for
stoping fire events waste collection
vehicles are provided with fire
extinguisher in case of any fire
event

Regular Activity

Regular
Activity

No

Regular activity

Number

No

Nil

Not Required

Not
Required

Not
Required

Not
Required

BB11

Fire crackers—regulate to

control their usage

Fire Crackers is regulated as per
provisions and directions of Honb
NGT.

Completed

Regular
activity

No

Complete

Text

No

Nil

Not Required

Not
Required

Not
Required

Not
Required

DF1

Domestic Fuel

DF1.9

Shift to LPG from solid fuel &
kerosene for domestic

applications

Sale of Kerosene banned and LPG
Connections are easily available.
1. Total 835623 LPG connections

has been given, through 52
distributers & approx 1 lac PNG
connections issued by CUGL in

Urban areas & 183755 connection

issued in Rural areas by Oil
companies through distributers.

2. Total 183755 connection issued in
Rural areas by Oil companies
through distributers including

Pradhan Mantri Ujjwala Yojana

(PMI 1Y)

Completed

30 days ( Sept
-2019)

No

Complete

Number

Yes

Annex-DF1

Not Required

Not
Required

Not
Required

Not
Required
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AIR QUALITY DATA

Action |Action Point| Field | Attachment | Jan-20 | Feb-20 | Mar-20 | Apr-20 | May-20 | Jun-20 | Jul-20 | Aug-20 | Sep-20 | Oct-20 | Nov-20 | Dec-20 | Jan-21 | Feb-21 Attachment
Code type Contents
AQ1l.1 Monthly Number NA NA NA NA NA NA NA NA NA NA NA NA NA NA Upgrdation
averages for [(12) Under process
PM2.5 (In
ug/m3)
AQ1.2 Monthly Number 226.52 | 220.46 | 161.99 - 117.30 83.95 84.99 67.67 99.86 186.09 | 282.02 | 344.99 | 301.54 | 231.91 -
averages for |(12)
PM10 (In
ug/m3)
AQ1.3 Monthly Number 4.30 4.59 4.46 - 2.00 4.80 4.73 4.62 4.84 4.84 6.08 5.26 11.23 11.09 -
averages for |(12)
S02 (In
pg/m3)
AQl.4 Monthly Number 32.56 34.39 32.70 - 9.30 25.08 23.97 24.96 26.09 28.17 36.02 35.56 55.89 60.22 -
averages for |(12)
NO2 (In
Hg/m3)
AQl.5 Annual Number NA NA NA Upgrdation
averages for |(1) Under process
PM2.5 (In
Hg/m3)
AQ1.6 Annual Number 170.53 NA NA -
averages for |(1)
PM10 (In
Hg/m3)
AQ1.7 Annual Number 4.59 NA NA -
averages for |(1)
S02 (In
Hg/m3)
AQ1.8 Annual Number 28.07 NA NA -
averages for |(1)
NO2 (In
Hg/m3)
AQ1.9 Monthly Yes Annex -AQD1 Annex -AQD1

Meterological
Data
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ANNEXURES




MICRO LEVEL PLANNING OF CITY ACTION PLAN- KANPUR

DEPARTMENT NAME: UTTAR PRADESH POLLUTION CONTROL BOARD

Air quality monitoring network

Annex -CB1

Action point Time Target Implementation
agencies
Air Quality Index to be calculated and disseminated to the people through website and other media (on 15 days and thereafter as regular UPPCB

maximum fortnightly basis for manually operated monitoring stations and real time basis for continuous

monitoring stations

activity

Micro level planning

Project Details of work Target Total Project |Source |Funds released Additional Officer responsible
name reduction | Cost timeline | of fund Project Project
(In Lacs) funding requirement |implementation review
Installation | Details of total 02 CAAQMS to be Low Rs. 240 March |NCAP Rs. 226.8 lacs Rs. 13.2 Lacs |Chief Environment | Member
of CAAQMS |installed in Kanpur is given below: lacs 21 (fund yet to be |Officer Secretary,
in Kanpur City No. of CAAQMS (CapEx+ 1 released from |(Laboratory) UPPCB
city Kanpur 2 year CPCB from the | UPPCB
Locations details: OpEx) sanctioned
1. National sugar Institute, kalyanpur under grant)
2.Nagar Nigam Zone-5, Govind NCAP
Nagar )
Timelines for the project — Installation of CAAQMS in Kanpur
Activity Sub-activity Timeline Remarks
Sep 20 | Oct 20 | Nov Dec Jan Feb March
20 20 21 21 21
Prebidding | Preparation of tender document The project is being
stage retendered
Bidding Calling of bids& its approval completed
stage Release of work order completed
Project Procurement of CAAQMS completed
execution | Selection of location completed
Installation of CAAQMS 1 Under process
Connecting CAAQMS to the online CPCB server for real time Under process
monitoring
Calibration of CAAQMSs Regular Activity
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Mechanism for Monitoring, Review and reporting

Key performance

Performance assessment

Reasons for delay in

Steps taken to minimize the

indicators Parameter Details completion delay
Timely completion of Procurement Work order 1. Extension of dates in | Process carried out as per
activities issued llst tender published guidelines of General Financial
; pubisne Rules and conditions of Tender
in Feb. 2020 due to
COVID documents.
2. Retendering in Oct.
2020 because
minimum no. of firms
not found technically
qualified.
Installation Under process

Operation of the
CAAQMS

Total parameters analysed

Activities to be
initiated after
installation of
CAAQMS

No. of non-operation days

Calibration of CAAQMSs

Data availability and
usage

Setting public alerts when pollution is high

Data availability on public domain through SAMEER App

Trend analysis of level of pollutants over a period of time
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MICRO LEVEL PLANNING OF CITY ACTION PLAN- KANPUR

DEPARTMENT NAME: UTTAR PRADESH POLLUTION CONTROL BOARD

Knowledge and database augmentation — Source apportionment studies (Monthly)

Annex -CB2

Action point Time Target Implementation agencies
Source Apportionment, Emission Inventory & Carrying Capacity Assessment 360 days UPPCB
Micro level planning
Project name Details of work Target Total Cost [Project Source of Funds Additional |Officer responsible
reduction |(In Lacs) [timeline funding released (fund Project Project
requirement|implementation |review
Comprehensive SA Comprehensive SA/ El study by |Moderate |Rs. 92.67 |June 21 Board Rs. 92.67 |- Chief Member
study for Kanpur IIT- Kanpur lacs lacs Environment Secretary,
Comprehensive CC study by IIT- |Moderate |7.96 June 21 Board 7.96 - Officer UPPCB
Kanpur (Laboratory)
UPPCB
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Timelines for the Comprehensive SA study for Kanpur

Activity Sub-activity Timeline Remarks
Jan 18 | May 18 - | *Dec 19 — | Sep-20-Feb March June 21
Nov 19 Aug-20 21 21-April
21
25% 25% 25% 25%
Proposal stage | Release of work order
Project Data collection for emission inventory
execution Preparation of emission inventory

Procurement & establishment of monitoring stations
Sampling & Analysis

Dispersion & Receptor modelling

Data interpretation & compilation, Draft Report
Final report preparation &submission

Presentation & discussion on the submitted report

* The studies are delayed as at lIT-Kanpur, both students and project staff were not available due to COVID-19 Pandemic.

Timelines for the Comprehensive CC study for Kanpur

Activity Sub-activity Timeline Remarks
*Mar Oct- Feb- April 21 | May-June 21
20 Dec-20 | March 21
25% 25% 25% 25%
Proposal stage Release of work order
Project execution | Data collection and compilation of monitored data for the 10 years
Preparation of emission inventory

Application of dispersion model

Literaturereview and protocol for CC

Data interpretation & compilation , Draft Report
Final report preparation &submission
Presentation & discussion on the submitted report
* The studies are delayed as at IIT-Kanpur, both students and project staff were not available due to COVID-19 Pandemic.

Mechanism for Monitoring, Review and reporting (Monthly)

Key performance indicators Performance assessment Reason for Steps taken to
Parameter Details delay in minimize the delay
completion
Timely completion of activities Total operational activities COVID-19
Pandemic.
Activities completed within timeline
Total time slippage w.r.t. original timeline




Refinement of action plan based on
recommendations of SA study

Addition & prioritization of action points as per the recommendations

Identification of hotspots & high impact sources on air pollution of the
city

Micro planning & implementation for control of pollution due to high
impact sources and of hotspots

Monitoring

Impact on hotspotsé& high impact pollution sources due to focussed
actions
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Uttar Pradesh Pollution Control Board

Training Calender 2021-2022

Annex -CB3

Durartion/Timeline for A
S.No. Training Topics Mode of Training Training Agency Development of Training Duration Tentative Schedule .. Remarks
Participants
modules
. . . Timeline is subjected
Functioning of Air Pollution Control X o
1 R i R Online UPPCB Dec-21 3 Days Jan-March 2022 10/ NAC to availability of
System (APCS) installed in Industries
funds under XV FC
Training for Preparation and Up-
gradation of Emission Inventories on . L X
GIS Platform along with Source Timeline is subjected
wi urc
2 . .g . Online UPPCB Jan-22 5 Days Jan-March 2022 5/NAC to availability of
Apportionment Studies and its use for
. . . . funds under XV FC
up-gradation of City Clean Air Action
Plans
Training on Air Quality Monitoring
which includes Ambient AQM, . L .
Monitoring of Pollution Sources and Timeline is subjected
3 s ) . Online UPPCB Sep-21 2 days Jan-March 2022 10/NAC to availability of
Hotspots for intervention impact
. funds under XV FC
assessment along with data
interpretation and proposed actions
Training on Assessment of Pollution
Load of sources including stack Timeline is subjected
4 monitoring, assessment of suspended Online UPPCB Sep-21 3 Days Dec 2021-Feb 2022 10/NAC to availability of
dust by roads etc. along with data funds under XV FC
interpretation
Training on Virtual monitoring of Timeline is subjected
5 | pollution sources through online portal Online UPPCB Jun-21 2 days July- Dec 2021 10/NAC to availability of
from Control Rooms funds under XV FC
Training on the Use of Laboratory Timeline is subjected
6 Information Management System Online UPPCB Jun-21 3 Days July- Dec 2021 10/NAC to availability of
(LIMS) funds under XV FC
Training on Noise Monitoring, Timeline is subjected
7 preparation of Noise Maps and data Online UPPCB Jun-21 2 Days July- Dec 2021 2/NAC to availability of
interpretation funds under XV FC
. . - 2 UPPCBHQ & 1
GIS Training for Air Pollution Source ) Residential Trau_wlng Con.duc.ted Q
8 . . o Offline By Remote Sensing Application _ 1 week 11 May- 18 May from each NAC Total
Identification and their Monitoring
Centre, Lucknow 9
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National Institute of Occupational
Advance Instrumental Analytical Health, NirmalBhavan, 2UPPCBHQ & 1
9 Techniques and Preventive Offline Poojanahalli Road, Off NH-7, 1 week 7 June- 14 June from each NAC Total
Maintenance DevanahalliTaluk, Kannamangala 9
Post, Bangalore-562 110
Advance Instrumental Analytical oi Ar}alytli\lcal'lnstlr;m«.entation '
10 | Techniques (AAS, ICP-OES, XRF, GC-MS, Offline tvision, National Environmenta 1 week 15 June- 21 June 2 from UPPCB HQ
Engineering Research Institute,
ATDGC, HPLC, IC, EC/ OC, TOC etc.) Nehru Marg, Nagpur - 440 020
Training on Preparation of Standard 2UPPCBHQ &1 |[Timeline is subjected
11 Operating Procedures for Analytical Offline IITR, Lucknow 1 week 12 July- 18 July from each NAC Total to availability of
Techniques 9 funds under XV FC
4-davs Train ducted b 2UPPCBHQ &1 | Will be subjected to
12 | Training on Measurement Uncertainty Offline “aays r;l[rsu/né;(;r}r ucted by 4- days 16 Aug-19 Aug from each NAC Total | COVID- 19 Pandemic
9 Conditions
Laboratory Quality Management & o 2UPPCBHQ &1 | Will be subjected to
. . 4-days Training conducted by .
13 Internal Audit as per ISO:IEC Offline BIS/ CIPET 4- days 13 Sept-16 Sept from each NAC Total | COVID- 19 Pandemic
17025:2017 9 Conditions
Real Time Monitoring of Continuous
Ambient Air Quality Monitoring
(CAAQM), Merits, Demerits, Standard
Operation & Maintenance Procedures, ) i
14 P o K Offline Private Vendor 3 days 20 April- 22 April 2 from UPPCB HQ
Data Validation, Interpretation &
Presentation. Calibration & Quality
Assurance, Uncertainty Aspects and
Related Formats/ Check Lists
Environment Management 2 UPPCBHQ & 1 Will be subi
. . ) jevted to
Air Pollution Control D & OCEMS i i 4 october-10 Octob
1s ir Pollution on‘ rol Devices Offline Division, Eng.meerm;‘g Staff. 1 week october: ctober from each NAC Total | COVID- 19 Pandemic
for various sectors College of India, GachiBowli, o
Hyderabad - 500 032 9 Conditions
Environmental Data Interpretation, . .
Compilation, Analysis, Presentation and Indian Statistical Institute, 7, 5.).5. 18 Dec-24 Dec 2UPPCBHQ & 1 Will be subjevted to
16 P o ¥sis, o Offline SansanwalMarg, New Delhi -110 1 week from each NAC Total | COVID- 19 Pandemic
Reporting — Hands-on-Training and o
016 9 Conditions
Case Study
Environmental Legislations, UN%tionél Lz;w SC];‘OOII\IOf I;Zd(;i 3Jan,22-9Jan,22 Will be subjevted to
17 | Interpretation, Enforcement, Legal and Offline mverSltY' ost Bag No. ! 1 week ! ! 2 from UPPCB HQ | COVID- 19 Pandemic
X . Nagarbhavi, Bangalore - 560 072 .
Statutory Requirements — Case Studies (Karnataka) Conditions
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Durartion/Timeline for

Tentative Number of

pollution load lifestyles and recognising
them as Paryavaran Prahari along with
development of a Mobile App

Durartion/Timeline for

S.No. Training Topics Mode of Training Training Agency Development of Training Duration Tentative Schedule .
Participants
modules
For Air Pollution Control System (APCS
: u y X ( ) Timeline is subjected
Operators & Supervisors in . N
1 i X o online UPPCB Dec-21 1 Week Jan-March 2022 50/ NAC to availability of
Industriesfor effective functioning of
funds under XV FC
APCS
For Boilers Operators with the objective . .
of ensuring Efficient & Pollution free Timeline is subjected
uri ici uti
2 R g X . ) online UPPCB Dec-21 1 Week Jan-March 2022 50/ NAC to availability of
operation of Boilers intalled in the
i , funds under XV FC
industries
Timeline is subjected
For employees of ULBs regarding . All concerned o !
3 . ] online UPPCB Sep-21 5 Days Oct 2021- March 2022 to availability of
Control of Air Pollution employees of ULBs
funds under XV FC
For Site Incharge and Supervisors of
Constructiogn & Infraslzructure All opreative Timeline is subjected
4 ) online UPPCB Sep-21 3 Days Oct 2021- March 2022 p . to availability of
Development Projects for control of construction projects
. funds under XV FC
Dust Pollution and use of Dust App
For Making the RWAs & Citizens to
adopt environmental friendly practices i . X
and motivate them to lead reduced Timeline is subjected
5 online UPPCB Sep-21 1 week Oct 2021- March 2022 For Mass Awareness to availability of

Tentative Number of

funds under XV FC

of suspended dust by roads etc.

S.No. Training Topics Mode of Training Training Agency Development of Training Duration Tentative Schedule L.
modules Participants
Preparation and Up gradation of
Emission Inventories on GIS Platform Timeline is subjected
1 along with Source Apportionment online UPPCB Dec-21 5 Days Jan-March 2022 05/ Local Institutes to availability of
Studies and its use for upgradation of funds under XV FC
City Clean Air Action Plans
Air Quality Monitoring which includes
Ambient AQM, Monitoring of Pollution Timeline is subjected
2 Sources and Hotspots for intervention online UPPCB Dec-21 3 days Jan-March 2022 05/ Local Institutes to availability of
impact assessment along with data funds under XV FC
interpretation and proposed actions
Assessment of Pollution Load of sorces Timeline is subjected
3 |including stack monitoring, assessment online UPPCB Dec-21 4 Days Jan-March 2022 50/ Local Institutes to availability of

funds under XV FC
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Establishment of mobile enforcement units in million plus cities for
control of Air Pollution

As pressure on air quality increases, flexible and dynamic techniques are required
to understand variation in air quality. New mobile air quality monitoring techniques are
allowing us to intensively describe air quality, rather than relying on fixed sites to provide
a representative picture of air quality. Mobile monitoring allows more opportunity to
assess air quality in an area, using temporary sites which can be moved around multiple
locations.

Broadly, mobile air quality monitoring involves deploying instruments for a short
period at a temporary location, before moving them to another location. These
deployments may be as short as a few hours or a few days. Often instruments are mounted
in or on a vehicle, in a trailer or mounted temporarily. Regardless of the deployment, the
site is treated as temporary, and the instrument is moved after a short period. Mobile
monitoring can be a useful for assessing where to locate fixed sites in order to measure
the highest concentrations of pollutants and maximize the value of the network. For
example, let’s say you want to understand the characteristics of a small area - mobile
monitoring allows intensive, small scale campaigns which enable detailed understanding
of local air quality. Mobile monitoring can often work out cheaper than fixed monitoring.

The vehicles for mobile enforcement unit will be used in enforcement purposes for
taskforce constituted to control of Air Pollution. It will be helpful for the monitoring of
implementation of city action plan for the control of air pollution. Therefore, three mobile
enforcement units equipped with GPS (Global Positioning System) proposed in each
million plus cities (Agra, Ghaziabad, Kanpur, Lucknow, Meerut, Prayagraj, Varanasi).

S.No. Name of Present Status of Mobile Enforcement Units Proposed Mobile
City by Board under NCAP* Enforcement Unit
1 Agra 2 3
2 Ghaziabad - 3
3 Kanpur 3 3
4 Lucknow 4 3
5 Meerut - 3
6 Prayagraj 3 3
7 Varanasi 3 3

* Beside above department i.e. Agriculture, Nagar Nigam, Development Authority etc. has
also been established the taskforce for the implementation of GRAP for control of air
pollution.
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Annex -CB5

Action Taken Report of Kanpur City upto 16.03.2021

a) Enforcement

Industrial
activity

299

Open burning
e Municipal
e Biomass

4378

2006

581320

530820

Dust from
Building
Construction
projects/
Highways/
Building
materials

Dust from
Construction
& Demolition
Activities

679

374500

374500

144

Air Pollution
from Brick
Kilns

Visible
Polluting
Vehicle

1382

307000

307000

Old Polluting
Vehicle

Total

5361

3501

1262820

1212320

151
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Annex -CB6

Letter No.:N.G.T.-652/81-7-2020-09(Writ)/2016 T.C.

From,
Sudhir Garg,
Principal Secretary,
Govemment ol Uttar Pradesh,

To,
Member Secretary,
National Disaster Management Authority,
NDMA Bhawan, A-1, Safdarjung Enclave,
New Delhi = 110029,
Environment, Forest & Lucknow : Dated: 22.December, 2020

Climate Change Scction-7,

Sub:- Compliance of order of Ilon'ble National Green Tribunal dated 20.11.2019 passed
in O.A. No. 681/2018 in the matter of News item published in "The Times of India
" Authored by Shri Vishwa Mohan titled "NCAP with multiple timelines to clean air
in 102 cities to be released around August 15" reg.

Dear Sir,

“ Please refer to the captioned order of Hon’ble NGT dated 20.11.2019 vide which it

was directed that the emergency arising out of severe air pollution levels may be treated as
a disaster and an Emergency Response System may be developed accordingly. The
relevant operative portion of the order dated 20.11.2019 is reproduced below-

“.....27. With regard to finalization of Emergency Response System
(ERS), we are of view that the State Disaster Management Authorities in coordination
with the SPCBs/PCCs and State Units of Meteorological Departments may include
emergency as a part of disaster management and develop ERS accordingly which may
be placed in public domain.”

In order to ensure compliance of this order, Uttar Pradesh Pollution Control Board
had issued a direction under section 31A of the Air (Prevention and Control of Pollution)
Act, 1981 dated 18.02.2020 to Uttar Pradesh Disaster Management Authority (UPSDMA)
for development of Emergency Response System. The matter was also reviewed by Chief
Secretary, Government of Uttar Pradesh on 02.12.2020 in which UPSMA submitted that
the guidelines for treating the emergency arising out of severe air pollution levels as
disaster and development of ERS have not been issued by the apex body namely National
Disaster Management Authority (NDMA). It was decided in the said meeting dated
02.12.2020 that a request letter for issuance of the required guidelines may be sent to
NDMA, Central Pollution Control Board and Ministry of Environment Forest & Climate
Change, Government of India,

Therefore, it is requested that the Guidelines for treating the emergency arising out
of severe air pollution levels as disaster and development of ERS accordingly may kindly
be issued at the earliest so that the necessary steps may be taken up by the State for
compliance of orders of Hon'ble NGT.

Yours Sincerely,

( Sudhir Garg)
Principal Secretary.

Wb\\X\é:;éD 33 2
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-2-
Letter No.:N.G.T.-652/81-7-2020-09(Writ)/2016 T.C., Dated.

Copy: For taking up necessary action for issuance of guidelines to-
1. Secretary, Environment, Forest & Climate Change, Government of India, Indira
Paryavaran Bhawan, Jorgabh Road, New Delhi — 110003.
2.  Chairman, Central Pollution Control Board Parivesh Bhawan, East Arjun Nagur,
Delhi - 10032.
3. Member Secretary, UP State Disaster Management Authority, Picup Bhawan, B-2
Ground floor, Vibhuti Khand, Gomti Nagar, Lucknow, Uttar Pradesh 226010.

4. Member Secretary, UP Pollution Control Board, Lucknow. If

( Sudhir Garg)

Principal Secretary.
—

34
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Uttar Pradesh Pollution Control Board

Public Awareness & Engagement Calendar FY - 2021-22

Annex -PO1

S. Date Theme/lssue Organizing Target Group Source of Funding
No. Department/Agency
1 April-June 2021 Clean Environment UPPCB Students & Professionals UPPCB/CSR Funds
Hackathon, 2021

(Online Hackathon for

moonshot awareness campaign

tool to help people to assess

environmental impact of their

lifestyle, thereby coaxing them

to reduce their environmental

footprints.)
2 April 2021- March Paryavaran Prahari UPPCB All Citizens UPPCB Funds

2022 Programme for orientation of
people on various
environmental issues by
involving them in IEC
activities
3 22" April, 2021 World Earth Day — Restore Madhyamik Shiksha/Basic Class 1 — 12/ Industries Departmental Funds &
Our Earth Education & Industries CSR Funds
4 5% June World Environment Day — Environment, Forest & Climate Schools/Collegess/RWAs | Government Funds & CSR
Ecosystem Restoration Change Department U.P. /Industries funds
5 11 July — 7 July, Van Mahotsav (Plantation All Schools/Colleges/RWAs/In | Government Funds & CSR
2021 Drives) Departments/Agencies/Industrie dustries/ Government funds

s and Individuals

Departments
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6 16" September, World Ozone Day - Ozone: Environment, Forest & Climate | Schools/Collegess/RWAS/In
2021 All there is between you and Change Department U.P. dustries
uv
7 20" September — PUC Awareness Drive Transport Department UP All Stakeholders Departmental Funding
23" September,
2021
8 24" September, Graded Response Action Plan | UPPCB & District Environment All Stakeholders UPPCB Funds
2021 — 30" Awareness Workshop Committee
September, 2021
9 1%t October, 2021 C&D Waste Management Urban Development Department | CREDAI/Builders/Contract Departmental Funding
Awareness Workshop ors
10 2" October, 2021 Solid Waste Management — | Urban Development Department | RWAs/Rag pickers/Waste Departmental Funding
Engaging Ragpickers and Warriors
Society
11 October,2021 - Plogging : Plog-a-thon UPPCB RWASs/Industries/Institutes/
Every Saturday Schools
12 25" October, - 291 Fire Crackers Awareness Higer/Madhyamik/Basic Schools/Colleges/RWAS Departmental Funding
October, 2021 Campaign Education Department &
District Environment Committee
13 11" January — 17t Road Safety Awareness — Transport Department & Traffic All Stakeholders Departmental Funding
January, 2022 Traffic Management & Air Police
Pollution
12 24" January, 2022 Circular Electronics Day — UPPCB All Stakeholders UPPCB & CSR Funds
Electronic Waste Awareness
Workshop
13 2" February, 2021 World Wetland’s Day Environment, Forest & Climate All Stakeholders Departmental & CSR

Awareness Programme

Change Department U.P.

funding

Note :

Complete Programme Details to be made available on www.uppcb.com a month in advance
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Annex -RD3

Route Map For Dust Suppression Ward No. 5 and 37 Zone 4

Total Road Length approx 10 KM

Sr. No. |Route |Route Description Colour Code

Coco Cola Chauraha to Jareeb Chowki
Jareeb Chowki to Bajaria Thana (Via P-Road)

1 A — - Green
Bajaria Thana to Harsh Nagar (Via Idhgah)
Harsh Nagar tiraha to Coco Cola Chauraha (Via Ashok Nagar)

2 B |ldhgah to G.T. road (via Bramha Nagar Chauraha) Purple

3 C |Gumti No. 5 Crossing to Rambagh (Via Bramha Nagar Chauraha) Red

4 D |Amar Javan Chauk to Lenin Park (Via Bhadaurya Chauraha) Sky Blue
Tikona Park, Harsh nagar to Ashok Nagar post Office to Balaji Chowk

5 E |to P. Road Chauraha(Via Ramakant Mishra Road, Sisamau Bazar Blue
road)
Shyam Auto, 80 Feet Road to Tuti masjid Chauraha Milan Store,

6 F . Orange
Sisamau bazar Road

7 G |Bramha Nagar Chauraha to GT road via AND Collage

8 H [Harsh Nagar tiraha to Coco Cola Chauraha (Via Motijheel)

9 I 3 nos Roads approaching KESA substation from P road
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Route Map For Dust Suppression Zone 1

Total Road Length approx 16.30 KM

Sr. No. | Route Route Description Color Code

1 A Jareeb Chowki to Tatmill via Afeem kothi Chauraha (2.6KM) Red
Jareeb Chowki to Ghantaghar Chauraha via Deputy padav (2.8 KM)

2 B Green

3 c Ghanta Ghar Chaurah to Parade Chauraha via Moolganj (2.2 KM) Blue
Parade Chauraha to G.T road Via phool bagh via mall road via Rail

4 D Yellow
Bazar colony (5.7 KM)

5 E Merchant Chamber to BSNL Office via VIP road (2.3 Km) Pink
Bada Chauraha to VIP road Via chetna chauraha via collctorate (0.7

6 F Orange
KM)

Note:-

i 1 Nos Tanker of 5000 L capacity covers a road length of approx 1.5 KM distance to empty on average of 15 to 20 Minutes.

Total road length covered in this zone is about 16.30 KM, so the length requires around 3 Nos of Tankes on the run.

iii Each Tanker will be requiring to fill three times in one session for sprinkling

iv Road sweeping and dust removal from the sides od divider is also to be done simultaneously along these routes.

v Malwa and C&D waste are also to be collected along these roads.
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Route Map For Dust Suppression Zone 2

Total Road Length approx 6.0 KM

Sr. No. | Route Route Description Color Code
1 A Tat mill Chauraha to Ramadevi Chauraha via GT road (6.0 KM) Red _
Note:-
i 1 Nos Tanker of 5000 L capacity covers a road length of approx 1.5 KM distance to empty on average of 15 to
20 Minutes.
i Total road length covered in this zone is about 6.00 KM, so the length requires around 1 Nos of Tankes on the
run.

i Each Tanker will be requiring to fill four times in one session for sprinkling

Road sweeping and dust removal from the sides od divider is also to be done simultaneously along these
routes.

v Malwa and C&D waste are also to be collected along these roads.




Route Map For Dust Suppression Zone 3

Total Road Length approx 8.2 KM

Sr. No.| Route Route Description Color Code
1 A Afeem Kothi chauraha to Bypass via juhi underpass via Bara Red
Devi (4.2 KM)
5 B Tat Mill Chahuraha to Naubasta Bypass via Kidwai Nagar (4 Green
KM)
Note:-
) 1 Nos Tanker of 5000 L capacity covers a road length of approx 1.5 KM distance to empty on
! average of 15 to 20 Minutes.
. Total road length covered in this zone is about 8.20 KM, so the length requires around 2 Nos
" of Tankes on the run.
iii Each Tanker will be requiring to fill three times in one session for sprinkling
. Road sweeping and dust removal from the sides od divider is also to be done simultaneously
W along these routes.
v Malwa and C&D waste are also to be collected along these roads.
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Route Map For Dust Suppression Zone 4

Total Road Length approx 19.60 KM

Sr. No. | Route Route Description Color Code

Rawatput to Merchant Chamber via Company Bagh Chauraha

1 A Red
VIP road (5.3 Km) €
2 B Rawatpur to Parade Chauraha via ChunniGanj (4.3 KM) Green
3 Roads included in Action plan of ward 37 & 4 (10 KM)
Note:-

1 Nos Tanker of 5000 L capacity covers a road length of approx 1.5 KM distance to empty on
average of 15 to 20 Minutes.

Total road length covered in this zone is about 19.60 KM, so the length requires around 4 Nos
of Tankes on the run.

iiii Each Tanker will be requiring to fill three times in one session for sprinkling

iv Road sweeping and dust removal from the sides od divider is also to be done simultaneously

v Malwa and C&D waste are also to be collected along these roads.




Route Map For Dust Suppression Zone 5

Total Road Length approx 19.40 KM

Sr. No. [ Route Route Description Color Code
1 A Bhatia Hotel to Vijay Nagar Chauraha via Ordinance Factory (4.7 Red
KM)
5 B Vijay Nagar to Bypass Via CTl Chauraha via Shashtri Chowk (3.1 KM) Green
3 C Dada Nagar Chauraha to Bypass Via Panki Site | (4.5 KM) Blue
4 D Bhatia Hotel to Panki Canal via Panki Mandir (2.6 KM) Yellow
5 E Mariampur Hospital to Barra Bypass via Fajal Ganj via Govind Nagar Pink
(4.5 KM)
Note:-
. 1 Nos Tanker of 5000 L capacity covers a road length of approx 1.5 KM distance to empty on average of 15 to
! 20 Minutes.
. Total road length covered in this zone is about 19.40 KM, so the length requires around 4 Nos of Tankes on
" the run.
iiii Each Tanker will be requiring to fill three times in one session for sprinkling.
" Road sweeping and dust removal from the sides od divider is also to be done simultaneously along these
routes.
v Malwa and C&D waste are also to be collected along these roads.
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Route Map For Dust Suppression Zone 6

Total Road Length approx 18.80 KM

Sr. No. | Route Route Description Color Code
1 A Rawatpur Station to lIT Gate (Nankari) Via GT Road (7.30 KM) Red
) B Vijay Nagar Chauraha to Kalyanpur Panki road via Namak Factory Green

Chauraha via Avas vikas | (6.20 KM)
3 C Mariampur Hospital to LLIP Hospital Via JK Temple (2.0 KM) Blue
4 D Kalyanpur Crossing to Panki Canal (3.5 KM) Yellow
Note:-
. 1 Nos Tanker of 5000 L capacity covers a road length of approx 1.5 KM distance to empty on average of 15 to
! 20 Minutes.
i Total road length covered in this zone is about 18.80 KM, so the length requires around 4 Nos of Tankes on the
run.

iiii Each Tanker will be requiring to fill three times in one session for sprinkling.
. Road sweeping and dust removal from the sides od divider is also to be done simultaneously along these
W routes.
v Malwa and C&D waste are also to be collected along these roads.
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ROAD DUST ESTIMATION

Name of Roads

: [ Date of Name of City
sampling

1 \ Kanpur Nagar \Panki Kalyanpur Road -
2 F(anpur Nagar \N\aswanpur Chauraha to Vijay £6.09 gm/m’
Nagar Chauraha Road
3 F(anpur Nagar \Fazalgani Chauraha to Mariyampur
06.10.2020 Chauraha Road -

[ 4 Kanpur Nagar |Fazalganj Chauraha to Jarib Chawki 54.48 grn/m
l l ‘ \Road
5 \ Kanpur Nagar  {Panki Industrial Area to Dada Nagar 54.18 gm/m
| Road

e Sl e M

o6 | 1=

< B- Mo

06 {w{p,m_o
/

(JoRailo)
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Annex -RD5

S.No. Vehicle Route
Fajal ganj to Chawla market chauraha to deep talkies tiraha to sote
1 Mech. Sweeper 1 .
wale baba mandir chauraha
2 Mech. Sweeper 2 |Fajal Ganj to Vijay Nagar Chauraha to Double puliya
3 Mech. Sweeper 3 |Tatmill Chauraha to Bypass via kidwai Nagar
4 Mech. Sweeper 4 |Afeem kothi to bara devi chauraha to Naubasta bypass
5 Mech. Sweeper 5 |Benajhabar water works to chunni ganj to parade chauraha to bada

chauraha to phool bagh to moore company railway over bridge
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List of Road Segment for dust removal

Names of Roads segment

Rawatpur Station to Parade via Chunni Ganj.

Jareeb chowki to Tatmill.

Coco cola chauraha to Rawatpur Station.

10 KM roads in ward 37 and ward 5

Vijay Nagar To Jareeb Chowki

Gurudev to indira nagr to kalyan pur

Ao s ]| — |2

Gol Churaha to Phool Bagh via VIP road
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Uttar Pradesh Shashan
Avas Evam Shahri Niyojan Anubhag-3

In pursuance of the provisions of clause (3) of Article-348 of Constitution, the
Governor is pleased to order the publication of the following English translation of
notification NO.....cvcvvvviiiniiiiniiins dated...........

NOTIFICATION

No. JEight-1-.. i
Lucknow: Dated; , 2014

In exercise of the powers under clause (c) of sub-section (2) of section-55 read
with sub-section (2-A) of Section-15 of the Uttar Pradesh Urban Planning and
Development Act, 1973 (U.P. Act No. 11 of 1973), the Governor is pleased to
make the following rules, namely:-

The Uttar Pradesh Urban Planning and Development (Assessment, Levy
and Collection of Development Fee) Rules, 2014

Short title, 1. (1) These rules may be called the Uttar Pradesh

commencement Urban Planning and Development (Assessment,

and extent Levy and Collection of Development Fee) Rules,
2014.

(2) They shall come into force with effect from the
date of their publication in the Gazette.

(3) They shall be applicable to all the Development

Areas.
Definitions 2. (1) in these Rules, unless the context otherwise
requires:

(a) 'Act' means the Uttar Pradesh Urban Planning and
Development Act, 1973;

(b) 'Applicant' means any person or body making an
application under section-15 of the Act to obtain
permission referred to in section-14 of the Act;

(c) 'Building Permit' means authorization to proceed
with construction or re-construction of a specific
building at a particular site in accordance with the
building plan approved by the Authority;

(d) 'Built-up Area' means the area within a
development area as shown in the master plan or
which has been delineated as such by the
Authority;

(e) 'Developed Area'’ means the area within a
development area where all facilities like road,
water supply, drainage, sewerage, electricity,
solid waste disposal, parks and open spaces and
community facilities, etc. have been provided in
accordance with an approved layout plan and has
been delineated as such by the Authority;

Annex -RD11
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'Development Permit' means authorization to
proceed with development or re-development of
a specific parcel of land in accordance with the
lay-out plan approved by the Authority;

'Dwelling Unit' means an independent housing
unit with separate facilities for living, cooking
and sanitary requirements;

'Floor Area Ratio' (FAR) means the quotient
obtained by dividing the total covered area
(plinth area) on all floors by the area of the plot;

'Group Housing' means group or multi-storied
buildings having one or more independent
dwelling units on each floor where land, open
spaces, circulation area and common facilities
are jointly owned;

'Purchasable FAR' means additional FAR (over
and above the permissible FAR) which may be
purchased by an applicant on payment of
specified charges in accordance with the
provisions of the Building Bye-laws of the
Authority;

'Purchasable Dwelling Units' mean additional
dwelling units (over and above the permissible
dwelling units) which may be purchased by an
applicant on payment of charges as specified in
the Building Bye-laws of the Authority;

'Redevelopment’ means rehabilitation or new
construction on a site by renovating or replacing
pre-existing uses with new development or
construction in accordance with a layout plan
approved by the Authority;

'Layout Plan' means a plan showing sub-division
of any land or portion thereof into more than
one plot or parcel for the purpose of sale or
otherwise;

'Salable Land' means the developed land in a
lay-out plan excluding the area under roads,
parks and open spaces, green belt and other
such land which is generally not salable;

'Undeveloped Area' means the area within a
development area other than 'built-up' and
'developed area'.

Words and expressions, not defined in these
rules but defined in the Act, shall have the
meanings respectively assigned to them in the
Act.
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The development fee shall be levied in accordance
with these rules where an application is submitted to
the Authority for obtaining development permit or
building permit.

Provided that no development fee shall be

levied in the following circumstances:-

(M

(i)

(iii)

(iv)

V)

Where an application is submitted for building
permit on a plot situated within a lay out
approved by the Competent Authority and for
which development fee or city development
charge has already been paid, provided there is
no increase in the density.

Explanation:

it is clarified that where an application is
submitted for sub-division of a plot or
construction of four or more dwelling units on a
plot with three or less pre-existing dwelling
units, it shall not be exempt from payment of
development fee.

Where an application is submitted for building
permit on a plot allotted by the Authority in
respect of which the cost of development has
already been realized by the Authority.

Where an application is submitted for
development permit on a land for which the
applicant is liable to pay city development
charge.

Where an application is submitted exclusively for
grant of purchasable FAR or purchasable
dwelling units.

Where an application is submitted within validity
period for revision of building permit or
development permit granted earlier and for
which development fee has already been paid.

Provided that where an application is
submitted after the expiry of validity period of
building permit or development permit granted
earlier, development fee at the rate applicable
on the date of such application shall be levied
after adjusting the development fee paid earlier.

Provided further that in case the land area
under revised plan increases, the applicant shall
be liable to pay the development fee at the rate
applicable on the date of application for such
increased land area in accordance with these
rules.
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Where total or partial exemption from payment
of development fee has been granted by the
State Government under the Act, the
development fee to the extent of exemption
shall not be leviable.

On an application submitted under rule-3 for
building permit or development permit in the
development area, the development fee shall be
assessed and collected on the basis of gross
area of the land parcel multiplied by the rates as
set out in Schedule 'A' appended to these rules
and the multiplication factor as specified below:-

Area of land parcel Multiplication
(Hectares) Factor
Up to 0.2 1.0
More than 0.2 and up to 01 0.9
More than 01 and up to 05 0.8
More than 05 and up to 10 0.6
More than 10 0.4

Provided that in case any part of land
parcel owned by the applicant is earmarked for
road, park and open space or green belt in the
master plan or zonal development plan, the
development fee shall be calculated after
deducting the area of such land from the gross
area of the scheme subject to the condition that
the entire land parcel has to be contiguous and
the applicant undertakes to develop such land
as road, park and open space or green belt as
the case may be, at his own cost.

Explanation:

(@) For the purpose of this rule, the rates set
out in Schedule 'A' shall mean the rates
applicable on the date of submission of
application to the Authority.

(b) Only such land earmarked for road, park
and open space or green belt in the
master plan or zonal development plan
may be included in the application for
development permit as is owned by the
applicant.

In case of an application for sub-division of a
plot within approved lay-out plan anywhere in
the development area for which development
fee has already been paid, the development fee
shall be assessed and collected in accordance
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with sub-rule(1).

In case of an application for building permit for
four or more dwelling units/apartments
including group housing anywhere in the
development area, the development fee up to a
density of 100 dwelling units per hectare shall
be 100% of the development fee as calculated
in sub-rule (1) and 5% higher for every
additional 25 dwelling units or part thereof as
per the table given below:-

Density Percent of
(No. of dwelling units Development Fee
per Hectare) as calculated in
4(1) above

Up to 100 100

Above 100 and up to 125 105

Above 125 and up to 150 110

Above 150 and up to 175 115

Above 175 and up to 200 120

And so on (i.e.,5% more for every additional
25 dwelling units or part thereof)

Above 325 and up to 150
maximum 330

In case of an application for building permit in
the built-up area other than those covered under
the provisions of sub-rule (2) and (3), the
development fee shall be 10% of the
development fee as calculated in sub-rule (1).

In case of an application for development permit
anywhere in the development area, the applicant
shall carry out the internal development works at
his own cost and furnish a performance
guarantee against the internal development
works by mortgaging 20% of the saleable land
(excluding the land earmarked for Economically
Weaker Section and Low Income Group housing
and 10 percent land mortgaged as performance
guarantee against construction of these houses,
wherever applicable) in favour of the Authority.
The land thus mortgaged, shall be released in
proportion to completion of internal development
works. In case of any default by the applicant,
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the Authority may invoke the performance
guarantee and carry out the internal
development works either itself or through such
agency as it deems fit.

The rates for development fee in the development area
or a particular part thereof shall be as mentioned in
the Schedule 'A".

Provided that in case of special amenity or
impact-oriented or zone-based development (e.g.,
transit- oriented development along mass transit
corridors), an additional development fee not
exceeding 25 percent of the development fee
prescribed in the Schedule 'A', may also be levied.

Subject to the provisions of the Act and these rules,
the applicant shall pay the full amount of development
fee, as levied by the Authority, prior to the grant of
permission under section-15 of the Act;

Provided that for a plot size of more than five
hectares (50,000 sgm.), the Vice-Chairman of the
Authority may permit payment of development fee in
installments over a time period of maximum 2 years
with 12 percent annual rate of simple interest, if the
applicant furnishes a bank guarantee equivalent to the
total amount due or alternatively mortgages saleable
land in favour of the Authority as security against the
total amount due. The bank guarantee or the
mortgaged land shall be released after the payment of
full amount of development fee.

Provided further that in case of default in the
timely payment of installments, the applicant shall be
liable to pay a penal interest at the rate of 15 percent
per annum compounded annually.

All money collected as development fee shall be
credited to a separate bank account to be known as
'Infrastructure Development Fund'.

The rates of development fee shall be revised annually
by the Vice-chairman of the Authority with effect from
1%t of April every calendar year in conformity with the
Central Public Works Department Cost Index.

Provided that if the Central Public Works
Department Cost Index is not available, the rates of
development fee shall be revised by the Authority on
the basis of such equivalent index as may be notified
by the State Government in this regard.
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Provided further that apart from the Central
Public Works Department Cost Index, the Authority
may revise the rates from time to time by recording
the reasons thereof.

Any amount due to the Authority on account of the
development fee under these rules shall be recovered
in accordance with the provisions of section-40 of the
Act.

The Vice-Chairman of the Authority shall furnish to the
Board of the Authority a statement in respect of
Development Fund for the preceding year, which shall
contain information regarding the total amount
collected by the Authority as the development fee and
details of its utilization. Such statement shall be
furnished as far as possible in the first meeting of the
Board of the Authority to be held every financial year
and its copy shall also be sent to the State
Government.
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Sl. Development Fee
Development Area
No. (Rs. Per Sgm.)
1. Ghaziabad 2500
2. Lucknow, Kanpur, Agra 1400
3. Varanasi, Allahabad, Meerut 1000
4, Moradabad, Bareilly, Aligarh,
Gorakhpur, Bulandshahar, Khurja,
Hapur-Pilkhua, Baghpat-Barot-Khekra, 700
Saharanpur, Mathura-Vrindavan,
Jhansi,
5. Muzaffarnagar, Firozabad-Shikohabad,
Ayodhya-Faizabad, Raebareli, Banda, 200

Rampur, Unnao-Shuklaganj, Urai,
Azamgarh
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I~ .No. Site/Project Name Site Incharge Mobile District Date of Site Self Score Grade Physical Audit Revised Action
No. Registration Audit Date by UPPCB Score by
Status RO/HQ
1 | construction of 1680 PMAY part- 8303170076 Kanpur Nagar 10/29/2020 Enabled 0 - 0 _
2
2 | construction of 5040 PMAY 8303170565 Kanpur Nagar 10/29/2020 Enabled 0 - 0 _
houses at mahaveer nagar
[ 3 | PMAY AT BHAGIRATHI - 7409099946 Kanpur Nagar 10/29/2020 Disabled 93 Very Good 0
| JANVI PROJECT
O 4 | bhaghirathi Jahanvi part - 1 9686311446 Kanpur Nagar 10/29/2020 Disabled 93 Very Good 0
o 5 | construction of 1680 PMAY flats 6388376133 Kanpur Nagar 10/29/2020 Disabled 96 Very Good 0
| at mahaveer nagar
[ 6 | PMAY 1104 SAKRAPUR 9839723845 Kanpur Nagar 10/29/2020 Disabled 93 Very Good 0
| PROJECT
[ 7 | CONS OF PMAY 1680 FLAT 7985981414 Kanpur Nagar 10/29/2020 Disabled 107 Very Good 0
AT MAHAVEER NAGAR
‘ VISTAR
[ 8 | PMAY 1104 SAKRAPUR 8840623724 Kanpur Nagar 10/29/2020 Disabled 103 Very Good 0
| PROJECT
o 9 | CONS OF 1680 FLAT IN 7007570117 Kanpur Nagar 10/29/2020 Disabled 96 Very Good 0
‘ MAHAVEER NAGAR VISTAR
‘ 10 | 1X600 MW Panki Thermal 7895899907 Kanpur Nagar 12/24/2020 Enabled 0 - 0 _
Power Extension Project
[~ _11 | 20MLD CETP 8957363478 Kanpur Nagar 10/24/2020 Disabled 150 Excellent 3/11/2021 48
‘ 12 | 1X660 MW PTPS, Panki, 8423058653 Kanpur Nagar 12/22/2020 Enabled 0 - 0 _
Kanpur
[~ 13 | Kanpur Metro Rail Project 7705005633 Kanpur Nagar 10/21/2020 Disabled 138 Excellent 10/26/2020 128
14 | Construction of Multi Purpose 8795810380 Kanpur Nagar 2/19/2021 Enabled 0 - 0 _
Hall
15 | Panki Power House 8878028085 Kanpur Nagar 12/18/2020 Enabled 0 - 0 _
16 | NDCT AT PANKI POWER 7551030192 Kanpur Nagar 2/18/2021 Enabled 0 - 0 _
HOUSE
17 | AKP PKG-5 9837011397 Kanpur Nagar 2/18/2021 Enabled 0 - 0 _
18 | AKP PKG-5 9837065673 Kanpur Nagar 2/18/2021 Enabled 0 - 0 _
19 | AKP PKG-5 9456813711 Kanpur Nagar 2/18/2021 Enabled 0 - 0 _
20 | UPRVNL POWER PLANT 9692159688 Kanpur Nagar 2/18/2021 Enabled 0 - 0 _
21 | Ganga Enclave 9140495393 Kanpur Nagar 2/18/2021 Enabled 0 - 0 _
22 | Construction of PHC Shyodari 8795810554 Kanpur Nagar 2/18/2021 Enabled 0 - 0 _
23 | Const.of V.C. Residence Camp 8795810276 Kanpur Nagar 2/18/2021 Enabled 0 - 0 _
Office at HBTU Kanpur
[~ 24 | Pradhan Mantri Awas Yojana 8303170085 Kanpur Nagar 10/17/2020 Disabled 130 Excellent 10/26/2020 0
- 25 | KDA Signature Greens Project 9844286116 Kanpur Nagar 10/15/2020 Disabled 108 Very Good 10/26/2020 0
|
| 26 | Anand Rose Graden 8077129921 Kanpur Nagar 3/6/2021 Enabled 0 - 0 _
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27 | Service Bulding & Transformer 8607605505 Kanpur Nagar 3/6/2021 Enabled 0 0
Yard

28 | RATAN ANAND 9336981010 Kanpur Nagar 3/4/2021 Enabled 0 0

29 | RATAN MAHESH 8009842424 Kanpur Nagar 3/4/2021 Enabled 0 0

30 | CALSTAR STEEL LIMITED 9935712349 Kanpur Nagar 3/3/2021 Enabled 0 0

(CONCRETE SLEEPER
PLANT)
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Date-01.12.2020

Action Taken

No. of teams No. of total No. of No. of cases
SI.No. Air Pollution Sources Department deputed for N ) ) o ) No. of
) . inspection |defaulters| No. of referred for | Fine imposed [Fine Collected| No. of show
inspection . . . . R Closure Remark
Notices fine under (inRs.) (inRs.) cause Notice done
NGT Act
1 2 3 4 5 6 7 8 9 10 11 12 13
Dust from Building
C tructi
g | onstruction - NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL
projects/Highways/Building
Materials
Dust from Construction & Engineering
2 .. . 20 60 20 NIL NIL 86500.00 86500.00 NIL 20
Demolition Activites zone-2
Dust fi C truction & Engi i .
3 |ouetivomtonstruction neineering 1 1 1 NIL NIL 35000.00 | 35000.00 NIL 1 Nil
Demolition Activites zone-2
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Date-20-11-20

Action Taken
No. of No. of
teams No. of cases . . No. of
. ) No. of Fine Fine No. of
SI.No. Air Pollution Sources Department | deputed total No. of referred | . show
. . defaulters . X imposed | Collected Closure Remark
for inspection Notices | for fine . ] cause
. . (in Rs.) (in Rs.) ) done
inspection under Notice
NGT Act
1 2 3 4 5 6 7 8 9 10 11 12 13
Dust from Building
Construction
1 . . . NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL
projects/Highways/Buil
ding Materials
Engineerin
2 |Dust from Construction | "o " 1C | NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL
& Demolition Activites
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Annex -C&D 3

Self Audit Revised
S.No Site Detall Contact Details| District Date Score Grade Physical audit| Score by
Status
UPPCB
CONS OF 1680 FLAT Canour
1 IN MAHAVEER 7007570117 Na par 29-10-2020 | Disabled 96 Very Good No 0
NAGAR VISTAR g
PMAY 1104 Kanpur )
2 SAKRAPUR PROJECT 8840623724 Nagar 29-10-2020 | Disabled 103 Very Good No 0
CONS OF PMAY
1680 FLAT AT Kanpur e .
3 MAHAVEER NAGAR 7985981414 Nagar 29-10-2020 | Disabled 107 Very Good No 0
VISTAR
PMAY 1104 Kanpur _
4 | cAKRAPUR PROJECT| 9839723845 Nagar | 29102020 | Disabled | 93 Very Good No 0
construction of 1680 Kanour
5 PMAY flats at 6388376133 N par 29-10-2020 | Disabled | 96 Very Good No 0
mahaveer nagar 9
g | PhaghirathiJahanvi | goarsy 446 | KANPUT 1 59 10-2020 | Disabled | 93 Very Good No 0
part - 1 Nagar
PMAY AT Canour
7 BHAGIRATHI - | 7409099946 N par 29-10-2020 | Disabled | 93 Very Good No 0
JANVI PROJECT 9
8 20MLD CETP 8957363478 'ﬁ;gpa”rr 24-10-2020 | Disabled | 150 Excellent 11-03-2021 48
g | KanpurMetroRail | 700005633 | KaMPUT | 51.10-2020 | Disabled | 138 Excellent 26-10-2020 128
Project Nagar
yo | PradhanMantri | oun3100085 | K@MPUT 14 10-2020 | Disabled | 130 Excellent 26-10-2020 0
Awas Yojana Nagar
11 KDA Signature | ga10586116 | <@PUT | 15.10-2020 | Disabled | 108 Very Good | 26-10-2020 0
Greens Project Nagar
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Annex -C&D 4

KANPUR NAGAR NIGAM

E-TENDER

FOR

Supply, Installation, Testing and Commissioning of

100 TPD Construction & Demolition Waste Crushing Plant
(Including Washing Unit)

at

Solid Waste Management Plant, Panki, Bhau singh,

Kanpur Nagar (U.P.)

Tender No.

Cost of the Tender Document

Earnest Money Deposit

Start Date of download of Tender

Last Date of Submission of Tender

Date of Opening of Technical Bid

Date & Time of Opening of Financial Bid :

Validity of Tender

Contact Person

25/SWM/KMC/Project/2020-21

Rs. 5000/- + GST Extra
Rs. 5,00,000/-

31/07/2020

17/08 /2020 (up to 03:00 PM)
17/08/ 2020 (at 03:30 PM)

Date will be announced and will be displayed on
Nagar Nigam Website http://kmc.up.nic.in

3 Months from the date of submission of Tender

(1) R.K. Singh, Executive Engineer (Project),
Mob. No. : 8601800828.

(2) R.K. Pal, Environment Engineer,
Mob. No. : 8601800934.

Issued by: Chief Engineer, Kanpur Nagar Nigam, Motijheel, Kanpur.

Phone - 2551416, 2531215 Fax-2531662
E mail : Kanpur_nagar.nigam@yahoo.co.in
Website : kmc.up.nic.in
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OFFICE OF THE CHIEF ENGINEER, NAGAR NIGAM, KANPUR

Letter No. 25/ AA/PROJECT-CELL/20-21 Date: 31 /07 /2020

E-Tender Notice

Kanpur Nagar Nigam invites bids in electronics tendering for “Supply, Installation, Testing and

Commissioning of 100 TPD Construction & Demolition Waste Crushing Plant (Including Washing Unit) at
Solid Waste Management Plant, Panki, Bhau singh, Kanpur Nagar (U.P.) from the interested firms/
manufacturer having desired technical and financial capabilities upto 03:00 PM on 10/08/2020 The details
for submission of e-bids will be available in the tender document on the U.P. Govt’'s e-procurement website
i.e. https://etender.up.nic.in from 31/07/2020 to 17/08/2020. Bidder must have proven experience, high
repute, sound technical and financial capabilities for the work specified as below:

Cost of
,il)'_ Name of Work Tender EMa;:Z?; Date of start :;ar s;[l\)lia'::: Date of
Document in R of download load Opening
(GSTExtra)| (NRs) uploa
1 2
1 |Supply, Installation, Testing and 17.08.2020
Commissioning of 100 TPD Construction | .\, | 5000000| 31072020 | Upto |17.08.2020
& Demolition Waste Crushing Plant 03:00 PM
(Including Washing Unit) ’

IMPORTANT TERMS AND CONDITIONS:

3 ©®N

Only e-bidding is accepted. Hence the tenderer has to apply through e-tendering process.

The cost of tender document can be deposited in Cash the office of Executive Engineer (Project),
Kanpur Nagar Nigam or As a DD in favour of Kanpur Nagar Nigam. Earnest Money shall have to be
deposited in the form of NSC/FDR pledge in the favour of “Chief Account Officer, Kanpur Nagar
Nigam. EMD in any other form shall not be accepted.

The copy of Tender cost & Earnest money deposited shall be uploaded by the tender on
https://etender.up.nic.in on or before 10/08/2020.

The e-bids will be opened on 17/08/2020 at 03:30 PM in the office of Chief Engineer, Kanpur Nagar
Nigam, Kanpur.

For any other inquiries and details, contact to Executive Engineer (PROJECT-CELL), Kanpur
Nagar Nigam, Kanpur. Pin code- 208002, Mo. No. 8601800828. Detail’s will also remain available
on http://kmc.up.nic.in.

The “Kanpur Nagar Nigam” reserves the right to accept or reject any or all the bids without
assigning any reasons, what so ever. Any claim of the tenderer shall not be entertained in this
regard.

The rates quoted in the e-tender shall be valid for 90 days from the date of submission of tender.

All the conditions in the tender document should be read carefully and be fulfilled essentially.

The rates given/ to be quoted shall be inclusive of GST and all other taxes/cess etc.

. Al TDS, I.T. Labour cess shall be deducted as applicable.

. Any further communication regarding this Tender or any amendment will remain available only

on http://kmc.up.nic.in. Not in “NEWS PAPER”.

Chief Engineer
Kanpur Nagar Nigam
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Name of Work : Supply, Installation, Testing and Commissioning of 100 TPD Construction &

- Scope of work :-

Demolition Waste Crushing Plant (Including Washing Unit)

S1.No.

Particulars/ Description

Qty.

Unit.

1

IPRIMARY HOPPER, 25 CUM

BODY PLATE THICKNESS: 10 MM SKIDWITHSUPPORT OFI-BEAM
HOPPERTYPE: PYRAMID TAPPER H OPPER IBEAM& CHUTES: 300X14 0/CH U
TES: 10MM SUPPORTEDBY:CHANNELS 4X2

pes.

VIBRO FEEDER RVF2400 BODY PLATE THICKNESS: 12 MM LINER
THICKNESS: 10MM HIGH CHROME H.P. XMOTOR: 2H.P.VIBRO X 2Nos.
SUPPORT TYPE: IBEAMFRAME PERFORATING:VIBRO FEEDER

Jaw Crusher, Size: 24” x 16” - Hea Duty Single Toggle Machine, Molded
Swing Jaw Double Fly Wheel, Lubrication:GREASE Typ Jaw Plate: Manganese]
Steel, Hi-Chrome Allo Grade: 7, Hydraulic Jack for Jaw Gap Settin Bearing No.:
23236 & 22330

Belt Main Conveyor BC-1 0600 B.W. x 20 Mtr 2 Sided Joint with channel,
Angles, with 3 Pcs Idle Roller, Return Roller, Drum, Reductio Gear, and Nylon
Braided 4-ply Endless Conveyo

Belt.

IPRIMARY JAW CRUSHER

IFEEDSIZE: UPTO 350 MM PRODUCTION: 40-50 TPH GAP SETTING:
IHYDRAULIC SETTING BODYSUPPORTS: SQUAREBARS0 MM
IPLATE THICKNESS/ QUALITY / MAKE: 50 MM, HIGH TENSILE,
SAIL. BEARINGNUMBER: 23236 SWINGJAW&22328 PEDESTAL
IBEARINGMAKE: SKF GERMANY /FAGGERMANY /FKLSLOVAKIA
VAW PLATE SIZE:\ 23.5”X 38" PLATE GRADE: GRADE 7 FLY
IWHEEL: 44“| TAPER BUSHLOCKING. ECCENTRIC SHAFT: EN24
ILUBRICATION: GREASE, MOTOR TO BE USED: 050 H.P./1440

pes.

IBELT MAIN CONVEYOR 600MM X “ANY” Mtr. BC -ANY

ICONVEYOR LENGTH: ANY Mtr. CONVEYORQUALITY:4 PLYNYLON
IBRAIDED, M24GRADECONVEYORBELTMAKE:CONTINENTALM
IREFBELTING FRAME TYPE: BOX FRAME| PLATE BEND 6MM FRAME
SIZE: 750 MM IDLER ROLLER & FARME: 89MM ROLLER, 3PCs IDLER
IGEAR BOX: RED U CTION 20:1, SHAFTMOUNTED
IMOTORTOBEUSED: ANY H.P.

Vibrating Screen RVS4800/50- 4 - Deck

Perforated Screen, deck count as per clientele requirement, with Frames, Legs
Hoppers, Chutes and applicable accessories

pes.

Belt Return Conveyor BC-3 0600 B.W. 20 Mtr., 2 Sided Joint with channel,
Angles, with 3 Pcs. Idler Roller, Return Roller, Drum, Reduction Gear, and Nyloq
Braided 4-ply Endless Conveyor Belt

Belt Discharge Conveyor BC-4 0600 B.W x 18 Mtr., 2-Sided Joint with channel,
Angles, with 3 Pcs. Idler Roller, Return Roller, Drum, Reduction Gear, and
Nylon Braided 4-ply Endless Conveyor Belt

Screw Classifier SSC900, 900X 7500, 60-80 TPH, 12-15 RPM, 10 H.P.,
16 Spiral Carbon Steel, 20000- 25000 Ltrs of water Per Hour.

[ELECTRIC MOTORS (LOT) TOTAL H.P. OF THE ABOVE SETUP:
180 MOTORSMAKE: SIEMENS /ABB/CROMPTON VIBRO MOTORS
IMAKE: ELECTROMAGNETIC INDIA

ICONTROL PANEL (1-LOT) PANEL COMPONENTS MAKE: L&T,
SCHNIDER, BCH. PANEL BOX COMPLETE HEAVY DUTY

Pulleys, Sleepers, V-Belts, Chutes,
Girders, Beams and other accessories

Cables (1-Lot), Complete Electric cables, double coated, rubber insulated cords,
as per requirement.

Erection and Commissioning, as per the clientele specifications, upto the
fixtures, NOT including 'Civil Work' and
‘Labour'.
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vi.

Method of submitting the bid application:
The tender is in two bid system.

Keen bidders need to upload their Technical Documents and relevant proven experience in
accordance with the conditions in Tender Document, receipts of Tender cost & Earnest money on
e—procurement website https://etender.up.nic.in

If the bidder is an individual, the application shall be signed by him above his full type
written name and current address.

If the bidder is a proprietary firm, the application shall be signed by the proprietor above his
full typewritten name and the full name of his firm with its current address.

If the bidder is a firm in partnership, the application shall be signed by all the partners of the
firm above their full typewritten names and current addresses, or alternatively, by a partner
holding power of attorney for the firm. In the later case a certified copy of the partnership
deed and current address of all the partners of the firm shall accompany the application.

If the bidder is limited company or a corporation, the application shall be signed by a duly
authorized person holding power of attorney for signing the application accompanied by a
copy of the power of attorney. The bidder shall also furnish a copy of the Memorandum of
Articles of Association duly attested by a Public Notary.

Documents required with the technical bid:

Self-attested copies of the documents mentioned in Technical capability and Financial
capability are to be uploaded with the bid, failing which the tender will be rejected.

The bidder shall sign on each page of tender document for acceptance of all terms and
conditions.

Technical capability:

S.N. Criteria Documents to be submitted
1 |Bidder shall be an independent legal entity such as |Certificate of Incorporation/ Registration
proprietorship firm(s), registered partnership firms, registered
company and in existence for last 7 years.
2 | Bidder should be a Manufacturer should be experienced in |Contracts/ Work Orders for experience
Installation & Commissioning of C&D Waste Processing Plant. cited qnd Certificate of -~ successful
completion of the event for the events
mentioned in Form-2
Financial capability:
S.No. Criteria Documents to be Submitted
1 | The bidder must have a minimum average annual turnover of |Audited/Certified Annual Financial
Rs.3.00 Cr only or more during last 03 (Three) financial years |Statements and Annual Report for
ending on 31st March 2020. the last three financial years and
Certificate from the Statutory
Auditor
2 | The Applicant should have a positive net worth in at least three
(3) out of the last five (5) financial years.

1. Performance security deposit:

2,

The successful bidder shall furnish within a week of the acceptance of his tender a
Performance Security Deposit of 10% of Contract price for respective package as BG/FDR
of scheduled bank in favour of KNN.

The Security Deposit shall be furnished in favour of the KNN as mentioned in Tender
document.

Manner of submission of tender (Two Bid system)

Tenders shall be submitted in TWO SEPARATE ENVELOPES on U.P. Govt's e-procurement
website i.e. https://etender.up.nic.in. One envelope shall contain the technical documents &
documents related to eligibility criteria duly super-scribed as “technical Bid". Second envelope
shall contain the price details duly super-scribed as “Price Bid”. Technical and Financial bid will be
opened on the same day.
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The two envelopes to be uploaded shall contain the following:
Envelope No. 1 (Technical Bid):

a. Receipt of EMD

b. Receipt of Non - refundable tender fee.

c. All documents required as per Eligibility Criteria (to be submitted in the same chronological
order as asked in the Criteria)

d. All required annexure to be filled and submitted as asked in the tender document.
e. Work Plan/ Methodology

Envelope No. 2 (Price/ Financial Bid):

This envelope shall only contain the Price (Financial) Bid. The price bid shall be filled as per
original enclosed schedule and in which the bidder participation requiring shall typed or written in
indelible ink in words and figures at appropriate places as.

Rates

Rate shall be quoted inclusive of all State/Central/Local Government taxes such as GST, Labour
Cess, duties and other expenses.

3. Opening of tender

The tender i.e. technical bid will be opened in Office of Chief Engineer, Kanpur Nagar Nigam,
Kanpur Office. The bidder will be at liberty to be present either in person or through an authorized
representative at the time of opening of the tenders.

At the stipulated time of opening, Envelope No.1 shall be opened first. The offers from those
bidders who are unable to unconditionally accept tender conditions or who fail to deposit the
required E.M.D and Valid documentary proof of eligibility criteria will be rejected and Envelope No
2 containing tender documents shall not be opened.

The price bid of only those bidders will be opened whose technical bid are found to be acceptable
as per the evaluation criteria for technical bids.

In the event of more than one bidder becomes L1, the Competent Authority, reserves the right to
select one of the L1 bidders based upon various norms like quality of work experience, number of
years in operation and other credentials like work completion certificate of any Central
Government / State Government Undertaking /Organisation.
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(T 2021 § 15.03.2021)

Annex -VE 3

Action | Action Present status Target Target date | Deviation | Annual |field type | Attachment Attachment | total fund | fund fund | Additional
point point from | target contents | allocated | released | utilized |  fund
code Approved required

action plan
larget
ved. 1 checkon |From past Few months company and 35 pump JAN2021TO| NO  |ongoing | number no no 0 0 0 0

fuel adminisiration jointly as well as in|  permonth 15-02-2021
adulration |seprate nature regulardy & surprisingly
and random |inspecied allretail cutiets of kanpur nagar
monitoring |and collected 115 random fuel samples
of fuel lo check fuel adullralion but no such
quality dala |aduleation found after analysis done by

approved Iab. All measures was as per

fimit and fuel quality found pass. Same is

regularly done with a period of cycle.

2.5ale of Euro 6 Standard fuel is camed| Oll marketing

out in the district wich reduces air| companies

poliution supplied Euro 6

Standard fuel
zaltemaﬁva Memglh:edaanmm i.e. cng facilty is
an fuel  |available in the city. presently 26
policy for statimaauper:}izng in city o~ % NO NO number yes yes 0 0 0 0
vehicle
AR
o - a
forem fef srferra
P TR |
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CNG Stations

1 Fazalganj

2 Makadikheda

3 Juhi

a Panki

5 Chakeri

6 P.R. Motors (BPCL)

7 Rajiv Motors (BPCL)

8 Amar Trading Co. (BPCL)
9 New Basant Auto (HPCL)
10 Hari Filling (HPCL)

11 Gupta &-Saluja (10CL)
12 Malik (10CL)

i3 Kanpur Carrier (BPCL)
14 Auto Fill (BPCL)

15 Rakesh (HPCL)

16 Adhoc Bhagwati Auto.(HPCL)
iz Gopinath (1I0CL)

18 Gupta Shaluja 02 (1OCL)
19 Chaturbhuj Unnao (BP CL)
20 Rama Shiv (10CL)

21 KLJL(BPCL)
22 Unnao:ENG:Station (DODO):
23 Vandana (BPCL) '
24 Das{(IOCL)
25 ) Narendra (BPCL)
26 GreaterArafaat{BPCL)
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"With regard to direction No.(VIII), there is compliance by 38 cities. Let the
States/UTs ensure compliance with regard to the remaining cities within by 30.06.2020,
In default, the States/UTs will be liable to pay@Rs. 5 lakhs per month till compliance.
The compensation may be recovered by the States/UTs from the erring officers and
appropriate entries may also be made in the ACRs of the concerned Heads of the

Departments';
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SIM—5 gre—57 ¥ We db dRe A AT Bl gY d10TH00 ATl g AT 1.300

13 laret e W 9% Y9 e @1 P | 71700000
SF—5 & A=l TMifdwe TR Jol & A9 Ud =T Il ) U= #RA9d Bl 0.060

14 | pef | 147000.00 guf
SI—5 & A=A argell ARTET I el M6l RS 8I9F $ UM b Ud A 0.090

15 @1 & | 192000.00 qof
S—5 & 3IHId Mfd" TR Aexol & U AR IMelial AqM & 99 g 0.080

16 |qemig @7 31 | 198000.00 guf
SI—5 & 3F<ld Tifd=s TR H d1eT =RIET U4 A=~ el R 09 J987d &l 0.095

17 || 189000.00 qof
TF—5 @ A=A Tfd< TR ARG 19 Yol & dMd U4 Mid< TR a< 0.100

18 | grper & oy vd A= Rt ot R T i | 198000.00 ot
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TMH—5 qe—09 & I drdred TR # SRAT AR H ue #iHdl iR 0.410

3 |iiw & IR q6 Gh T4 GEurd B GER F | 1750000.00 ot
SM—5 dre—34 & I dXI—7 7—THOINROS0—18 | THOSMSOSI0—10 dH 0.200

35 e a1 QIR B | 1200000.00 ot
TIF—5 aqre—48 & A=A TN HRE SV Plolol & < UM &I IR 0.065

36 | | 482057.00 gof
S5 are—53 @ A dUell g § Afed il § IFARMET & R 9 fIorg 0.200

3 |G & R aw el P gER B | 953142.00 ot

38 [G—5 are—45 # Afe SR 7 Aed ATl BT GIR I | qe—2 0.080 484468.00 o
SiH—5 3MENfiTe &9 & A=aid SI03ME0[0 3N I Ale] Yav R & Bag) 0.450

39 |TP Td Bl TRAT-52 W 39 T Bl W&I1—20,17,46 TG 64 Tb dlell TgDH Bl 2276000.00 qof
JuR 1 |
SH—5 are—53 & IT=<Hid Age—1 H BledlZoR dIHvS] I A Nhl dl—alvs 0.800

40 18 gu 1 sPsar 0% Fsd 9 Heur BT GuR S | 4990000.00 of
-5 aqe—72 I dal WIgc—5 H IMS0ATE0Y0 & AMA SI—117 H TH—12 0.350

4 g weF &1 GIR FT | 4000000.00 ot
S5 daTS—55 & A= Al %l H AP H0—S—120 H dTell ol AR G 0.170

2 |gfers A aF TD BT IR B | 639944.00 T
-5 dre—57 AR AR A8Y ke Urbe H FbM [0—A1—52 A F—59 0.170

43 |81 5V 65 b T P QR P | 732588.00 ot
-5 qre—51 R—2 ¥ TEERO U & AR el a1 0.110

44 5 51 2 SECSIES BT GEIR B | 8492700 of
SH—5 de—09 @ JA<d IFdSH TR H AP H0—THOALOSTH0—65 | 0.140

45 |ra0amgostio—117 d® WP BT YR BT | osss12.00f
-5 dTe—51 & 3T AdBM [0—Jd03MS0u0—35 A TA0IMS00—38 Tdh 0.030

46 |orgdh BT UG ST ERT JUR B | 223042.00 oot
T are—45 Afeld KN AB [0—1029 B AHA dTell A8 & FEIR FH | 0.100

47 940230.00 gof
S5 dae—72 SN Gl AlSe—1 ARERAT WST H HoH—S—11 4 0.360

48 | ovio—<1-5 qF TSP BT GER B | 5577000.00 ot
S—5 dre—45 A TS B— ¥ -1 9 I Te 0.150

B 5 45 ¥ [cld <TH 1 25 T% W3S ol 475830.00 oot

R B |
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Cist of Inspected Industries

Ho URSS BIfCT felo, 551, APIYR, HIYR TR

2 Karamat Tanning Industries (Old Name Allies Leather Export), 783A, Sanjay Nagar, wajidpur, Jajmau, Kanpur
3 SUPREME TANNING IND- , 104/90 ,A-7, 150 FT- ROAD , JAIMAU

4 Minar Industries (Old Name Hindustan Tannery Pvt-LTd-), 1133/1134, Wajidpur, Jajmau, kanpur

5 BHARAT TANNING IND-, 150 FT- ROAD , JAIMAU

6 PACIFIC LEATHER FINISERS , 197/189 , RAMRAI SARAI , JAIMAU

7 STAR TANNERY , 19, RAMRAI SARAI, JAIMAU

8 SUNSHINE INDUSTRY (F-R-LEATHER), 69 A , 150 FT- ROAD , JAIMAU

9 SUPER STYLE TANNERS PVT-LTD- 79 , WAJIDPUR , JAIMAU

10 UNIQUE INTERNATIONAL , 980 D , WAJIDPUR , JAIMAU

11 |27 a7feel NS, deel a1 83d fhIR, rge—2, U], BHYR

12 |37 g I, ©ie o §—101, ST TR, U], HIFYR

13 [Ho TR USRI, Age—1, UAPI, BITYR

14 [Ho RIES DAGA §UL0, ASS—1, UDI, HIFYR

15 [Ho WTTa=iT ®he fdR Ureded, |ge—2, Uddl, HYR

16 [H0 Voo T aa¥, Sfi—50, WIgc—3, TSI, HIYR

17 [Ho walc® gUS0, AISC—3, U], BITYR

18 [Ho HCTHH gUS0, AISC—1, U], HITYR

19 [Ho 3mRov=0dioTH0 fefo, HoSI0wHI0, WIe F0—472, 474 ATH—ATAI, AR, BITYR

20 [Ho STROTHOWOU0 foto, STROVHOSEI0, e 0—390, 391, 394 YTH—HICl, <NAYR, HITYR
21 [Ho SMROTHOWOUA0 fof0, 3MROEI0, WIe Fo—452 ATH—HATAI, AR, HITYR

22 [Ho 3(ROTHOWOU0 feT0, THOTHOTHOINEO0 IS, wIe -0—236 UTH—HTCAl, TAUR, HIYR
23 [Ho 3MROTHOWOUH0 foto, THOSI0 e, wie [0—392 UH—HTell, AIYR, HIYR

24 [Ho 3(ROTHOWOU0 foto, THOSI0 YfAe, wie wo—733 3ffHferizar, Teo—facaR, HTYR
25 [Ho fiees FBaaRl, H—60, AISC—5, BITYR

26 [Ao Ad HEH, Hi-61 TTDI, WEC—5, HFHR TR

27  |Ho W& USRI Ureaed, S1—5, UD] MNP &3, ATSc—4, BITIR

28 [H0 GHT WIREH BIURTF, 1—ICM FIEC, WIge—1, TIH SIS &, DR

29 [Ho garferel 1o, 394, &TaT TR, BIYR

30 [Ho SHUS BIW, 2991, qT&T TR, B

31 |Ho AT WIIRE®, wIle H0—01, WIge—01 JGM e, BIYR

32 |Ho Aog Wed, 26 THOCI0HI0, HSC—3, UFdI, HIFYR
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33 |Ho fAd 91, Si—27 THOSI0HI0, AISC—3, U, HITYR

34 |Ho <&l HTd, S—17, THOCION0, WIgS—3, YD, PHITYR

35 |0 R dedi, $1—15, THOTI0WI0, AISC—3, UdI, YR

36 |Ho RycTdH, §—32 Wgc—3, BIYR

37 |Ho UeMIT &R, Wufelilol, BIYR

38 |Ho WU §U€0, BIemdl IS, Wulelilol, HITYR

39 [Ao AR 3TSEI, di—4, THOSIOMO, TS NN &7 Age—3, PG

40 |Ho THod0CI0 Hed, $—26 (1) THOCIOM0, UNd! SATENe & ASe—3, HIYR

41 [Ro T oFE TR AT, UADI, HIYR

42 |Ho BR 3 3UexUIRelY], Wie H0—9V /9U—1 TS JIENRId &F Hgc—5, PR

43 |41 anfee RIS, Bl 9l 8184 [bAR, WSe—2, U], BIFTYR

44 |5 QY W, @Ie F0 $—101, WA TR, YD, BIYR

45 |ALTAMSH LEATHER, WAJIDPUR, JAIMAU

46 |MARIYAM INTERNATIONAL, WAJIDPUR, JAIMAU

47 |AASHANLEATHER PVT- LTD- 150 FT ROAD, JAJMAU

48 |HUMAID LEATHER, BUDHIYAGHAT, JAIMAU

49 |AISHA TANNING IND-, 3 A, 150 Ft Road JAIMAU

50  [CLASSIC TANNIG IND- 102 /88 JATMAU

51 |CASS RUBBER UNIT, 150 FT ROAD, JAIMAU

52  |z-R- LEATHER FINISHERS, 263 B, WAJIDPUR JAIMAU

53 [Ho W W@l gUeRUTSSIY], 47 dI, Q&1 TR, PIYR

54 [Ao R WU wue ofied (qd Av-—fRgw fifade hag)), 83—, qT&T TR, B

55 |0 Hf A, 30, THOCIOWI0, ATSC—3, UFdI, PR

56  [H0 SlodloVel0 gUCRUTSSIN, d1—5, THOSIOWI0, AISE—3, U, HITYR

57 [Ho T Hed SUSEEN, S5, THOCIOWI0, |IgC—3, USTd, HIYR

58 |ALIF TANNERS (AL-ZAZEERA TANNERS), NEAR BEEMA HOSPITAL CHAURAHA,
WAJIDPUR JAIMAU

59  [H0 THOSMRO®O &R, 123 /70U, TGN, Holelilol, BITYR

60 [H0 AR AT Hege™ w0—411, TH—FAVS], YIAGR 1d, THIGR, HIAYR |

61 [Ho Hf WY SUCWISSIV, ST—42, Ud] SUSRGI URYI, WIge—3, YR TN

62 [H0 §XST Acd HHOE, ST—32, UAd! gUeRgdd URAT, Wgc—3, HIIY TR

63 [Ho WM Sl ke Ulsded, 123 /69T, WNIEN Bolelliel, HMYR TR |

64 |RELTABLE TANNING IND- WAJIDPUR, JAIMAU

65 [Ho WIE THBIM, 179, S TR, Holeliol, HIYR

66 [H0 T W THH, d-93, ST TR, HIYR |

67 [H0 T03TROV0, §1—53, ST TR, HITYR TR

68 |Ho BI=el hs Usde, d1—59, S TR, BIYR TR

69 [Ho Rig aR, W 20, T TR, HMAYR TR |
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70 [Ho £t Wrem SvSES fol0, WIge—1, UH®, HMYR

71 |Ho 9IGTIE TP, d1—53, ASC—2, U] SUSTLITA URAT, BIYR

72 |Ho RAedH, §—32 WIgc—3, B

73 A-I-S- TREND, PYONDI, JAIMAU

74 JAMAL LEATHER FINISHERS, PYONDI, JAIMAU

75 Z-M- LEATHER, PYONDI, JAIMAU

76 EADEN LEATHER, PYONDI, JAIMAU

77 DELUX INTERNATIONAL, WAJIDPUR, JAIMAU

78 KABIR TANNERY, WAJIDPUR, JAIMAU

79 AL-HAMID EXPORT, WAJIDPUR, JAIMAU

80 [Ho faetae gamawied, ARRIGR, W, fagR s, AR

81  [Ho wHOUIoH0H0, AetrTes, i, YR TR |

82 [Ho THO®O TaHUIC, 84 /22, Holalilul, HIMYR R |

83 [Ho el ARM fGERR e, €1—117 U] AIge—5, SEUNT Gol, BMAYR TR |

84 [fo Rrifed qus dielm™l wiofelo, 39—T, JT&T R, HAYR TR |

85 |Ho TH0STE0YHO Wofeo, e H0—50, 51, 52, 54, 56, 57 TF—IIATYR Hel, Rrael A,
dE0—{deEdR, HFEYR TR

86 [|Ho 57 Togdifvigd, wWiie Ho—107Y, Qe TR, HAYR TR

87 [Ho USd Wed A, THOSIOH0, AISe—3, d1—5, Ud] SUSE e YRAT, HIFYR TR |

88  [H0 SMROTHOWIOUA0 foT0, HOSI0HI0, WIS [0—472, 474 ITH—HIA, AGYR, PIYR

89  [Ho 3MROTHOTOU0 fot0, STROVHOSI0, e 0—390, 391, 394 YTH—HICAl, TNAYR, HITYR

90 [Ho 3MROTHOWOUH0 fof0, 3MROEI0, WIe Fo—452 ATH—ATAI, AR, BITYR

91  [Ho 3MROTHOTOU0 feT0, THOTHOTHOINEO IS, wie 0—236 YTH—HTCAl, TAAYR, HITYR

92 [Ho 3MROTHOWOUH0 foto, THOSIO e, wie [0—392 TH—HTell, AAYR, HIYR

93  [Ho 3mogwodloTeA0 fefo, THORI0 Jfe, wie H0—733 rfAferfEan, dEo—fIe@R, YR

94 [Ho fIST¥ Acd 9, UH—30, WIge—5, Ud SUSIEITd URAT, TR

95 [Ho THYT gUCIUTSSIW, 3831, WIgc—5, UM SUSEEIdd URAT, HYY

96 |Ho HIP Hcd, S-82, WIgc—5, Ud! SUSIEITS URAT, BT

97 [0 IRT Wed, I1-83, WSc—5, TID! VST URAT, HHYR

98  [Ho ATT®HH TSI, Yd—36, AISC—1, Ud] SUST IS URAT, HIYR

99 [Ho TR 3T, €15, Wgc—1, U] IUSTEIIA YRAT, HTYR

100 [Ho dTGRIE THSHH, d1—53, Agc—2, UTH] VSIS TRAT, B

101 [Ho SfoTHod0 ¥, S1—2, Wgc—3, UAH! FUSHS TRAT, B

102 [Ho YTHG TSI, $1—6, WISC—3, UAD! VSIS TRAT, HIAYR
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103 [H0 THOSMROBO &R, TR, Hofellol, HIYR

104 |0 f9ERY gveRuTgoId, 72 &), TIGT TR, HETR

105 [Ho 3Mfecd Betadl U fofo, 22 i, <TeT TR, HMHAR

106 [H0 HJX SUSEIS, 19—d1, &I TR, BAYR

107 [Ho S BAdhed YU Tell$S 3USEel, 541, Q4T TR, BIFYR

108 [Ho 3MROTHO &R, 2§71 (3), IMET TR, HMHYR

109 |UNIQUE INTERNATIONAL , 980 D , WAJIDPUR , JAIMAU

110 [JAIMAU CHEMICAL & ALLIED IND-, WAJIDPUR, JAJMAU

111 |T-S- INTERNATION , WAJIDPUR, JAIMAU

112 |MIUGAL RUBBER WORKS, WAJIDPUR, JAJMAU

113 |SUNSHINE RUBBER IND- 150 FT ROAD, JAJMAU

114 |Al barkah Tannery PVT LTD- 173/157-A25 BUDHIYAGHAT JAIMAU,

115 [EVEREST TANNING IND- , (UNIT-2), 184 B-1 , BHURIYAGHAT , JAIMAU

116  [HAMRAJTANNERS . 175/158 , B, BHURIYAGHAT , JATMAU

117  |New Taj leather finishers, 140 wajidpur, Jajmau, Kanpur

118  [JAIMAU PETRO CHEMICAL, 150 FT ROAD, JAIMAU

119 |ALIF TANNERS (AL-ZAZEERA TANNERS), NEAR BEEMA HOSPITAL CHAURAHA,
WAJIDPUR JATMAU

120  [MASH INTERNATIONAL , 83/69 . HIDUSTAN COMPOUND , JAIMAU

121 |NEW LIGHT TANNERS , 59 A, 150 FT- ROAD , JAIMAU

122 [Ao & ¥ @ffmed, 25—, 3@ TR, HER

123 [0 M 94, 25—, TM&T TR, BTG

124 [0 ERIES BHHd, BHR

125 |Ho oM wIRTH, S—51, ATEC—3, TTd], BITYR

126 |Ho %71 M gV fofo, Wge—1, U@, HIYR

127  |Ho U9 |EW, Wie Ho—49, WIEC—3, TSI, HIYR

128 [Ho wig FraT Ui, §1—147 S TR, AR

129  |Ao 3MpTEr TE, 146, SR AR, PBHYR

130 |0 THAT SIST BRI, ST—-8, W TR, HITIR

131 |SHALIMAR LEATHER INDUSTRIES 74 A 150 JAIMAU

132 [STAR I-A- ENTERPRISES (Z-A- LEATHER PROUDCT) , 42/41 , GATTUPURWA , JATMAU

133 |SUNRISE TANNERY , 72 A150 FT- ROAD , JAIMAU , KANPUR

134 |RELIABLE TANNING IND- WAJIDPUR, JAIMAU

135 |H0 WIRQ ffaal F0, Td—28, 29, U] AENISH &, WEC—1, HHYR TR

136 |H0 fecd dhadel, Hi—60, AEc—5, PHIYR

137 |Ho Wl wEE, W61 DI, AgT—5, BITYR TR

138 [0 @l ABRAT Msacd, -5, T NeNfd &4, Age—4, B

139 [H0 YA WIREP HIURYM, 1—AE SEC, AIe—1, T AeNfTd &7, DGR

140 [Ho o1 Uad, $—21, UTT MNP &7, AEe—2, BIYR
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141

Ho et AFFTY o o, §—61, ATgc—3, U@ INENRTH &4, HHYR

142 |Ho TET dF¥, TFdI WEe—1, FHR TR |

143 [Ao AmEaR WFET Fo, we Ho—di—6, TDH! FUSTL A URAI, ATSC—4, BIYR TR
144  |H0 TR TUCIATNA, TTd] WIge—1, HHYR

145 [H0 T BM, aMeRIS, SHOCI0 TS, HHYR TR

146  |Ho Td¥T UTeh B Wofelo, $—60, WgC—3, UIPI, HIYR

147 |Ho 0 GcHA gUCRUTSOIN, 199, qTQT TR, PR

148 [Ro fa A wiofdto, E—1, T, STSEE URA, Wige—2, HGR

149 |Ho gfg TFH wofdo, SN—101, TH@! TSR YRAT, AZT—3 HMYR

150  [HABIB TANNERY PVT-LTD-, 15 B, 150 FT- ROAD , JAIMAU

151 [NORTHERN TANNERY , 150 FT-ROAD , JAIMAU

152  |PARADISE LEATHER FINFISHERS , 16 B(2), CHABEELEPURWA JAIMAU

153  [PRIME TANNERS , 13 A , 150 FT- ROAD , JAIMAU

154 |QUAYUM LEATHER , 150 FT-ROAD , JAIMAU

155  [SHARIQ TANNERS , 786, MOTINAGAR CHABILEPURWA , JATMAU

156 |EXCEL EXIM, WAJIDPUR, JAIMAU

157 |ABDULLA TANNERS PVT-LTD-, 16 B, GAIJUPURWA , JAIMAU

158  [NEW LIGHT TANNING IND- 125, 150 FT- ROAD , JAIMAU

159 [PARAMOUNT TANNERY IND-, 19 LALTUPURWA , JAIMAU

160  [INDIAN NATIONAL TANNERY, PURANI CHUNGI JATMAU

161 |HABIB LEATHER VENTURE, 150 FT ROAD, JAIMAU

162 |LEATHER AGE (ACME TANNERS) , HIDUSTAN COMPOUND , JAIMAU

163  |I-S- LEATHER FINISHERS, WAJIDPUR, JAIMAU

164  |Rahman Ind-Ltd-(ALLAHDAD TANNERY), 99/85A , WAJIDPUR , JAIMAU

165 [SULTAN TANNERS , 230 JAIMAU ROAD , JATMAU

166 |BAWEJA & COM- PYONDI, JAIMAU

167 |ABDULLA TANNERS PVT- LTD- (DRY UNIT), TEL MILL CHAURAHA, JAIMAU
168 |LIABA EXPORT, WAJIDPUR, JAIMAU

169 |TASMIYA LEATHER FASHION DEVISION, SANJAY NAGAR, WAIIDPUR, JAIMAU
170 |ALTAMSH LEATHER, WAJIDPUR, JAIMAU

171 |MARIYAM INTERNATIONAL, WAJIDPUR, JAIMAU

172  [STARI-A- ENTERPRISES (Z-A- LEATHER PROUDCT) , 42/41 , GAIJUPURWA , JATMAU
173 |AHSHAN LEATHER PVT- LTD- 150 FT ROAD, JAIMAU

174 |HUMAID LEATHER, BUDHIYAGHAT, JAIMAU

175 |HAFIZ SONS TANNERY , 93 A , WAJIDPUR , JAIMAU

176  |CAN CHEMICALS, 150 FT ROAD, JAIMAU

177  |EVEREST TANNING IND-, (UNIT-2) , 184 B-1 , BHURTYAGHAT , JAIMAU

178 |HAMRAJTANNERS , 175/158 , B, BHURIYAGHAT , JAIMAU
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179

New Taj leather finishers, 140 wajidpur, Jajmau, Kanpur

180  [JAJMAU PETRO CHEMICAL, 150 FT ROAD, JATMAU

181 |ALIF TANNERS (AL-ZAZEERA TANNERS), NEAR BEEMA HOSPITAL CHAURAHA,
WAJIDPUR JAIMAU

182  [MASH INTERNATIONAL , 83/69 , HIDUSTAN COMPOUND , JAIMAU

183  [H-R-TRADERS, 111 F, CHABILEPURWA , JAIMAU , KANPUR

184 [ANWAR Ahmad KI TANNERY , 175/158 , 4-C , BHURIYAGHAT , JAIMAU

185  |AISHA TANNING IND-, 3 A, 150 Ft Road JAIMAU

186  |CLASSIC TANNIG IND- 102 /88 JAIMAU

187 |AK.BLEACHING & DYEING, G-50, SITE-3, PANKI INDUSTRIAL AREA, KANPUR

188 |PRAVEEN TEXTILE, E-4, SITE-2, PANKI INDUSTRIAL AREA, KANPUR

189 |PRAKASH TEXTILE, E-5, SITE-2, PANKI INDUSTRIAL AREA, KANPUR

190 |AMBER TEXTILE, D-16, SITE-2, PANKI INDUSTRIAL AREA, KANPUR

191 |DIAMOND HOSIERY, 29-B, DADA NAGAR, KANPUR

192 |QUALITY ZIPPER, 39-B, DADA NAGAR, KANPUR

193 |SHIKHAR TEXTILE & BLEACHING, 18-B, DADA NAGAR, KANPUR

194 |CHAWLA TEXTILE, 92A, DADA NAGAR, KANPUR

195 |DIVINE SYNTHETIC, D-9, 10, SITE-4, PANKI INDUSTRIAL AREA, KANPUR

196 |DEEP KNITWEAR, C-19, SITE-4, PANKI INDUSTRIAL AREA, KANPUR

197 |MAHARAJA BLEACHING WORKS, D-76, SITE-4, PANKI INDUSTRIAL AREA, KANPUR

198 |SHIVAM TEXTILE, J-49, SITE-3, PANKI INDUSTRIAL AREA, KANPUR

199 |[MK. DYEING, G-82, SITE-3, PANKI INDUSTRIAL AREA, KANPUR

200 |SUDARSHAN DYEING, G-102, SITE-3, PANKI INDUSTRIAL AREA, KANPUR

201 |MUKUND INDUSTRY, J-16, SITE-3, PANKI INDUSTRIAL AREA, KANPUR

202 |SHIVA KNIT WEAR, B-15,16, SITE-4, PANKI, KANPUR

203 |DOUBLE AAR INDUSTREIES, D-4, SITE-4, PANKI, KANPUR

204 |BASOTIA INDUSTRIES, C-16, 17, SITE-4, PANKI INDUSTRIAL AREA, KANPUR

205 |LAVANGNA TEXTILE, D-3, SITE-4, KANPUR

206 |SHRI RADHA ENTERPRIES, H-42.43, SITE-1, PANKI, KANPUR NAGAR

207 |STANDARD NIWAR, D-23, 24, SITE-1, KANPUR NAGAR

208 |SHAKTI BLEACHING WORK, H-27, SITE-1, KANPUR NAGAR

209 |SHIVA KNIT WEAR, B-15,16, SITE-4, KANPUR, KANPUR

210 |SHIVA INDUSTRIES, C-26, SITE-1, PANKI IND. AREA, KANPUR

211 |SHRI RADHA ENTERPRISES, H-42 43 SITE-1, PANKI IND. AREA, KANPUR

212 |AVR ENTERPRISES, D-23, 24, SITE-1, PANKI IND. AREA, KANPUR

213 |AMBER TEXTILE, D-16A, SITE-2, PANKI IND. AREA, KANPUR

214 |USHA HOSIERY, G-30, SITE-5, PANKI IND. AREA, KANPUR

215 |GANGA TEXTILE, C-23, PANKI, SITE-5, KANPUR
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216 |CHAWLA TEXTILE,92-A, DADA NAGAR, KANPUR

217 |KANPUR TEXEL PVT LTD, 12-B/3, DADA NAGAR, KANPUR

218 |PRAVEEN TEXTILE, H-42,43 SITE-1, PANKI IND. AREA, KANPUR

219 |PRAKASH TEXTILE, E-5, SITE-2, PANKI IND. AREA, KANPUR

220 |A.K. BLEACHING AND DYEING, G-50, SITE-3,PANKI IND. AREA, KANPUR
221 SARVODAYA BLEACHING WORKS, G-96, SITE-3, PANKI IND. AREA, KANPUR
222 |SUDARSHAN DYEING, G-102, SITE-6, PANKI IND. AREA, KANPUR

223 |DIVINE SYNTHETIC, B-9,10, PANKI, SITE-4, KANPUR

224 |SHIVA KNIT WEAR, B-15.16, SITE-4, KANPUR, KANPUR

225 |MAHARAJA BLEACHING WORK, D-76, SITE-4, PANKI, KANPUR NAGAR
226 |BASOTIA INDUSTRIES, C-16, 17, SITE-4, PANKI, KANPUR NAGAR

227 |DEEP KNIT WEAR, C-19, SITE-4, PANKI, KANPUR NAGAR

228 |SHRI MAHAVEER TEXTILE, F-444, SITE-1, PANKI, KANPUR

229 CASS RUBBER UNIT, 150 FT ROAD, JAIMAU

230 Z-R- LEATHER FINISHERS, 263 B, WAJIDPUR JAJMAU

231 PACIFIC LEATHER PVT-LTD-, 198/200 , GAJJPURWA, JAIMAU

232 PRIME TANNERS , 13 A, 150 FT- ROAD , JAIMAU

233 QUAYUM LEATHER , 150 FT- ROAD , JAIMAU

234 SHARIQ TANNERS , 786 , MOTINAGAR CHABILEPURWA , JAIMAU

235 NADIRI TANNING IND- , 96 A , WAJIDPUR , JAIMAU

236 NAZ LEATHER FINISERS , 14 A , 150 FT- ROAD , JAIMAU

237 SHALIMAR LEATHER INDUSTRIES 74 A 150 JAIMAU

238 STAR I-A- ENTERPRISES (Z-A- LEATHER PROUDCT) , 42/41 , GAJJUPURWA , JAIMAU
239 SUNRISE TANNERY , 72 A150 FT- ROAD , JAIMAU , KANPUR

240 RELIABLE TANNING IND- WAJIDPUR, JAIMAU

241 HABIB TANNERY PVT-LTD-, 15 B, 150 FT- ROAD , JAIMAU

242 |DIAMOND HOSIERY, 29-B, DADA NAGAR, KANPUR

243 |WASIM METAL, RAWATPUR GAON, KANPUR

244 |BHARAT METAL,RAWATPUR GAON, KANPUR

245 Z-R- LEATHER FINISHERS, 263 B, WAJIDPUR JAJIMAU

246 PACIFIC LEATHER PVT-LTD-, 198/200 , GAJJPURWA, JAIMAU

247 |GANGA TEXTILE, C-23, PANKI, SITE-5, KANPUR

248 |USHA HOSIERY, G-30, SITE-5, PANKI IND. AREA, KANPUR

249 |AMBER TEXTILE, D-16A, SITE-2, PANKI IND. AREA, KANPUR

250 |A.K. BLEACHING & DYEING, G-50, SITE-3, PANKI INDUSTRIAL AREA, KANPUR
251 |MK. DYEING, G-82, SITE-3, PANKI INDUSTRIAL AREA, KANPUR

252 |PRAKASH TEXTILE, E-5, SITE-2, PANKI INDUSTRIAL AREA, KANPUR
253 |MUKUND INDUSTRY, J-16, SITE-3, PANKI INDUSTRIAL AREA, KANPUR
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254 |BASOTIA INDUSTRIES, C-16, 17, SITE-4, PANKI INDUSTRIAL AREA, KANPUR

255 |SARVODAYA BLEACHING WORKS, G-96, SITE-3, PANKI IND. AREA, KANPUR

256  |New Taj leather finishers, 140 wajidpur, Jajmau, Kanpur

257  |JAIMAU PETRO CHEMICAL, 150 FT ROAD, JAIMAU

258 |ALIF TANNERS (AL-ZAZEERA TANNERS), NEAR BEEMA HOSPITAL CHAURAHA,
WAJIDPUR JAIMAU

259  |MASH INTERNATIONAL , 83/69 , HIDUSTAN COMPOUND , JAJMAU

260 |GAURI TANNERS (KAMRUDEEN KI TANNERY) 179 , LALTUPURWA

261 |ALIG IND-, 36 A ,150 FT- ROAD JAJMAU , KANPUR

262  |UNIQUE INTERNATIONAL , 980 D , WAJIDPUR , JAIMAU

263  |JAIMAU CHEMICAL & ALLIED IND-, WAJIDPUR, JAJMAU

264  |NEW LIGHT TANNERS , 59 A, 150 FT- ROAD , JAJMAU

265 |NADIRI TANNING IND- , 96 A, WAJIDPUR , JAJMAU

266 |NORTHERN TANNERY , 150 FT- ROAD , JAIMAU

267 |PARADISE LEATHER FINFISHERS , 16 B(2), CHABEELEPURWA JAIMAU

268 |PARAMOUNT TANNERY IND-, 19 LALTUPURWA , JAIMAU

269  |INDIAN NATIONAL TANNERY, PURANI CHUNGI JAIMAU

270 |AISHA TANNING IND-, 3 A, 150 Ft Road JAIMAU

271  |CLASSIC TANNIG IND- 102 /88 JAIMAU

272 |41 3RIAT HAR, 337 /T, RI—7 BMGR TR

273 |4 Gwolid I1ed g7 N BfaAer I7ga, qe1 TR, Mide WIee Til, SR

274 |4 fooi=s 8, wiie Ho—y—1/42, QT TR, HFAYR

275 |41 Ho FEd, i U=, SR TS, SR

276 |41 3O HAR, I YATUYR, SIIAYR TS, HIYR

277 |4 IS fRRR, AN UAUYR, SEYR e, BEGR

278 |#1 1@ yamm, Ao =N Acd, €113, 114 WIgc—5, HFYR

279 | A9 T, T ARS8 e H0—§—26, A¥C—3, HHYR TR

280 |1 Al 3rell, U@ fieNfe &= AIge—5, ATANT &I 2T, HIFYR

281 |01 I XM, T eNE 8 Ase—2, Fedl KN (B84 @ [FR) e = B TR

282 |41 HAlemE 3rell, u@ il &5, $—30, WIge—3, HIYR

283 |47 aNfaet 1w, U=ab! AR &3 Wise—2, Hedl Ol (B15d & [PaR) GleRy @asl, B

284 |Ho i 48R TUCUTSOIS, S—45, WIEC—3, UAIdI, HITYR TR

285 |37 I, U@ NS &5 Agc—2, Tl awi] (B18d @ [6R) Gferd =], HgR
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ary (waer Parvr qen Paivn) afian 1981 @ gifael @ sEefa ar gqqerer
ety @ R a0 gafaeofy afgfed el weash [aer—

) i | Pl @y foaqon
wovio| e wr A uar sl (@A) Rl
A —— 6.50.000.00 09.11.2020 |847 /311162 /20 {2175
T Lerms Tl S con 10.11.2020 A4 TrTEA
WITT-3, YD, HFYR TR AT
Yo Sodovdio mmﬁ}m’ 6,50,000.00 09.11.2020 (849 /H1—162 /20 [ERIEd
2 |d1-5 wodoo, WFE-3, 10.11.2020 A3 FATA
), FEYR TR ufter |
#0 RegaE WY U8 Iftea| 40625000 09.11.2020 |8as /F1—162/20 fa=1%
s @ m-fargwm Riferde 10.11.2020 a8 FEATH
da), 83-T, qRT TR, e |
FEAR TR
2,43,750.00 09.11.2020 |848 /F—162/20 =%
4 o AT VAT, 438, ST, 10.11.2020 @18 GEATHE
g T A |
I vt @R afds, 4,21,875.00 11.11.2020 |852/%1—162 /20 fe=im
5 [qP—29 TWA TR, HAR 11.11.2020 91E T
TR BIERE
prrere Qqqog,mroq}o &R, 5,46,875.00 19.11.2020 872 /AT1—162 /20 IEGiED
6 [123/70Q, TREERI, BT, 21.11.2020 TS G
HEGR TR f¥ |
Rl A WYY, SUERIIEO, 9,375.00 19112020 |867 /WI—162/20 &S
7 |ch—a2, Ta gveRsaa 21.11.2020 I FEGH
gRar, \ge—3, AR TR pIECl
e Rt dee B, 25,000.00 19112020 |873 /¥1—162/20 12A®
8 |32, g gUSRead 21.11.2020 1€ FETA
R, WEe—3 AR TR Uit |
ad | o B Mede, 15,625.00 19112020 875 /¥1—162/20 feHAI®
9 |123/697, TREANT e, 21112020 IS FEAH
FHAQR TR fe |
A0 YRS ed, $1-83 2,70,000 08.12.2020 (1017 /¥1—162 /20
10 [QrEe-5 qqu‘;’T gug gl fHf® 23.12.2020 BRI
Qrml Eﬁllﬁg'\' GLES iﬁ_b‘ 5@1]?-{!( ﬁﬁal
#o WiF Hed, S-82 2,70,000 08.12.2020 |1018 / |I—-162 /20
1 [Qrge—5 q:{zﬁ'[ W fesit® 23.12.2020 ERT
o, FEAR TR Q1 e A |
2,70,000 00.122020 (1019 /T1—162/20
fasifa 23.12.2020 ERT
1o [fo i gvewsES, $-83, NG ey
g5, T USRI g
TRYT, HFEYR TR
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13 [fo faorr Aee O, Tw-a0, 270,000 08122020 [1020/%41—162,/ 20
S5, TD! TS famife 23.12.2020 ERT
Ra, PR TR A< TR i |
14 |70 T S 7, AR, 93756 0512.2020 -
. g
15 |80 wrmgs e gvew, 109362 05.12.2020 =
68Y, 150 fihe s, ToTT,
PR
#0 F0THO FUSRAY, 109382 05.12.2020 -
16 |104 /90, ©IE FH0—1—2, |4
TR, SISHE, BIAGR
Total 43,61,270.00
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N.C.R.B (T<1.®).31R.41)

FIRST INFORMATION REPORT
(Under Section 154 Cr.P.C.)

L. District (frem): R 2
FIR No. (T.g.R. &.): 0649

TqH a1 RaE
(4T 154 g3 ufhar |fgar & dgd)
P.S. (IToT): TaT

Date and Time of FIR (T.HR. # fe=rrs
3R F#w®): 04/09/2020 20:50 &

Sections (&TRT(T))

268
277
278
152)

16(2)

Date from (G R):
28/08/2020

Time From (§8T ¥):

2. S'NO.' Acts (3rTafa=e)
(.9.)
I e g @ 1860
2 g ¥ 1860
3 g @ 1860
4 gTEROT TRETOT
AT 1986
5 gafeRoT EREfoT
AT 1986
3. (@ Occurrence of offence (3TTRTEr S "gea):
1 Day (Rer): gwar
Time Period (AHT
3rafe): g8 1

(®) Information received at P.S. (UTetT

STET Iy g9):

(¢) General Diary Reference

(QSTITHET Hed):

00:00 s

Date (f&=11):
04/09/2020

Entry No. (9fafSe
w.): 093

Year (@¥): 2020

Date To (f&=TTe
de): 28/08/2020

Time To (FHAT
a%): 00:00 sor

Time (FHAA):
20:50 soF
Date and Time
(== 3ilx
HHA):
04/09/2020
20:50 st

Annex -IP3
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N.C.R.B (T<1.®).31R.41)

4. Type of Information (& & FHR): AT

5. Place of Occurrence (TCATEY):

1.

(a) Direction and distance from P.S. (4T & {ﬂ IR Beat No. (dfic
fam): 3}, 03 fh. T )

(b) Address (9dT): SIS, AfSIGYY &1

(¢) In case, outside the limit of this Police Station, then Name of P.S. (afe
qTelT AT F e & A ITeT FT AH):

District (State) (foraT (I5)):

6. Complainant / Informant (RISIa®dT /| Fa=Tpar):

(C))
(b)
(©)

(e)
®

€9)

(h)

Name () & TOH0 3’deg  &NT FfHIT

Father's/Husband's Name (Rrauafa &1 am9):

Date/Year of Birth (3= faf¥r / (d) Nationality (ISEIAT): 9RA
a¥): 1977

UID No. (Z3$3T 4.):

Passport No. (IFHNE .):

Date of Issue (ST HIA T &GeATF):  Place of Issue (T FIA HT FTAT=A):

ID Details (Ration Card, Voter ID Card, Passport, UID No., Driving
License, PAN) (9gdTel faaor (Werer #18 ,AGIT H1$ ,91HUIE, TS

W., siefaer asdy, 39 F19))

S.No. D Type (8T 9T FT ID Number (T8I FEAT)
(.9.) )

Occupation (STTHT):

Address (9dT):
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N.C.R.B (T<1.®).31R.41)

S.No. Address Type (9T

(F.9.) &1 THT)
I gdAe gar
2 TRl e

() Phone number (GTaTY )

Address (9dT)

& FRATET 5243 , HEHIGSAT 79N
H1ErE fqehrd, Bo1-3 HeAUTG HAYR
TIN, FeAAR, HAY M, ek JaT,
AT

ST FEAET 5243 , HEHTEEAT IR
HTErE [qehrd, Bof-3 HedUTqL HAY
TIN, FEAAR, FAR A, ek JaT,
AT

Mobile (HET8e ¥.): 0
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N.C.R.B (T<1.®).31R.41)

7 Details of known / suspected / unknown accused with full particulars (T /

TRy / e 3fgFT #1 g faawor afka aote):

Accused More Than (37T 3N v & 3+ & af g&an): 0

S. No.
(F.9.)

16

Name (TTH)

A0 FHELT

A0 Atgrg
3R faary
Rarsr 318Hc

HIO Balg
ITHATA

A0 3T
o]

HIO THE
fEerere
3gAG

3

AR

grell adH

sfEaars
3gHAC

T 37gHAC

Name (RedeR

Present Address(@dHTA
qdn)

1. 33T, 373

1. 37ard,37+0d
1. 31, 371
1. 37ard,37+1d

1. 33T, 373
1. 33T, 373
1. 31ard,37=1d
1. 33T, 37+
1. 33T, 379
1. 31ard,37+1d
1. 31ard,37+1d
1. 33T, 37
1. 33T, 37+
1. 33T, 379
1. 37ard,37+1d

1. 37T, 37=Td
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N.C.R.B (T<1.®).31R.41)

8.

10.

11.

12.

Reasons for delay in reporting by the complainant / informant (m?ﬁﬁﬁ /
qaaFdl gart Raie & @ gof I & FRon):

Particulars of properties of interest (Hafetd @eafea &1 faawon):

S. No. Propertty Category  Property Type Description Value(In
(®.4.) (FFufea (gFufea & (Ravon) Rs/-) (AeT
Arof) YFR) (® #)

Total value of property (In Rs/-) (FFqfed &7 BT HcA(T #H)):

Inquest Report / U.D. case No., if any (Fcg @am Raré / Fa.uwor 4., X
g A

S.No. yIDB Number (Z.3.9%I0T .)
(F.4.)

First Information contents (YIH eIl dL):

ST FREATEYT : 3090 YGUUT AT &S, FEYT REGIONAL OFFICE: U.P.
POLLUTION CONTROL BOARD, KANPUR 517/@T-103/2020 f=ieh
01.09.2020 HEe HaT #, UWATEE, THY, FAR IR | fawr:- =iy,
FIfSEQR, STelHF, FAG IR H I §F F adel0r & v gridsrs
AT IEARIHT AT H Fiored ARl & O FIAER FRaET 5
ST & §EY H | AT, SSAS & & WIEr TT aifeleql # 34y 3o /
g (HAR AT FT FATET F aTer JAT Gt A FARNT (M) T AR
HICI/FIIET T HUSROT fhY STl § HTE-ITH & aTdreaoT H giielhReh T
HEIELYH JNT 95T § | @ H &g IR 30U §F I T 36 aUT TIg
AT @ e wemes v gfod gerde & dAqged # afda swafdameia
TRl garT RaTs 23.11.2019 T IH-SAE & WA Temat @ie 7zt
I LA FUAT AT g1 eI &I § 28.08.2020 I i, dTfolaqL &1
H TN B TA & g TR $les F HE-I9 30Y §7 § TS TG
AT & GoT: €aEd T AT § e AfSET AQGy, HAR AR T
1772/T80&03MTSA-71/18 f&=iih 20.10.18 garr aftss gfora arefareh
FEIGY, PG AR &l SAToTAS &1F H T AR FeAleT arell 37T Fawrsar
5
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I TG o gt St 27 g AR @ & 3N ¥ Hed FRET 8g
g faeta fhar o &1 @ & R Y eae iR & IWed RATH
01.12.2019 & IH-AE, AfACR, AGTHS, FAR FR & AeT0r 7 F5
o / @re Hg Ta/Eeiad A gl R o, SR gEer e 02.12.
2019 I 3090 faeTe@sim hr TR ITeaeT Hath WiATT S 3aeges
FAAET &g NG 5T I & 3T § e s # 9fa $r i o
gef: f&eiieh 05.05.2020 Te 08.05.2020 ! THidl, arfoleqy &7 # R o
fafieror & #15 AR 7E Faford @ 9 Wi oY, feg TUE W AR
#gr T AT Ue oy HidImAT s¥e I Husia arly =l S
FaTereT & AT R ST & 32T &l 99 3090 YgWoT fd=0r S ganT
f&eTeh 03.06.2020 T 39T AT fohar =T a7l TR FABR & o &
IS, A I HAT, arg Vel FUA, HAYR SaRT A0 HET FHAl, 3cck
TG THR I T $leg & HH-9H & gals BICIAh & T ol H @rel
(8738) & GUR S JUT FARNT JUT SeT FHiEN/EET & HUSRUT § gEr
S & TIT & T 3Fd AT & HROT dred, e 3nfe aferar &
TE-ITH AT, IGAAT T 380 g AWH T T 137 § AT
TTRTF HRAATEr T 37AET HT =AY Tl 3Fd FA H HFd FABIGY, FleIq
HAUSH GaNT TATeh 2524/ [§aw-2020, fEate 3emed 21, 2020 &
ATETH F 97 7 A [Segat W ged Fedr gRRaa & &g &
AT & G e geraed @ o AR fRar mar g1 39 Rdr & A
# 36T §9 F &l 28.08.2020 HT 38§ FATET & 50 TOH0 AYT TG
A AT FAR T gaRT AeafaerelT Ifafa & Y wiEr qur afeegR
& H T 9y 7 HAY Wig ATGAT I Caked HUAT 9T § AT &
F FIETOT X G F Wil G FFaetll HA Fe dTell 1 Aceplel 3o
FI A R I & By Y = & | O & e T | gan
HITd FAAT AT o A0 FAREA, A0 Aldrg, 3a Aoy, Rasr 3eag,
HAI0 Hale, 3EATT, AN 3T, Foec], A0 AFTG, feereng, 31EHg, 36,
AR, gTel €A, SFdars 3gdAe, YHH 3HEAE, G SanT Y @ig
AfEE &1 FaTerT FAT Gy H AT FRI/GUET FT HUSROT § AR F@
& R fRar Srar & aur 3y ®9 @ i, aifSeqR & sma-ary #r oA
W Gl H HAMGHT &7 § AN & FlAd FflRier (omee) 1 g@rr S

6
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N.C.R.B (T<1.®).31R.41)

13.

gl 3% IfFAAt 9 3T AT IR-GR e TemdT & 3eRlt $r Aagcter
Y 3y Afafaft Farfad R e @ il 3 arfoleqR feud 3merdr «
Y TG ~qHed P FHEAT gl TS gl Hd Y § 3E-IH &
IIATaROT F giehRer T 3EarEegey IRITATT 3c9eeT &7 o7 Er g, Fad
g & 7 g U3R Hes dUT Taifoid gl arell 38 IR SIaeTe il
aRREUfT 3cueat 81 W &1 39 & Fay # A7 & e 3 R
Afaede (gfad) garr & & Rdel & requres # I8 3desT ITuH 36
Y & WY G & [ gaor # 3dy afafafer genfarq & arer
At & fovg AUAER FAART FT 1 F5¢C F| HAIET0T & AR
(Odo #H T dFl qaRT Haietidl & 9red gy w0 I T Gelstal
g Tl g1 Had,  sd 3 9fSaT (TOH0 3Meies) & 3rfeemdr
gfafaft- Aafaf@a &1 gaard wa mags FEaRr &g aee aivdl 1.
FR TR AR (Gd™), FARI 2. BT qA6R0T JFERT (Jed-2),
3090 JNUT fAT0T &8, qEas| & 3w -
#H Al 2490 310 HFAN GANOIT I § fF THSIN H el @
Thel TR A IR dIdT dieT Y ST HIAT AT Jcadd SrAdeaTed
FFY W W 211 T ga™ 8§ ganr el fhar v =&y | (3rermar
e e @) e 04.09.2020

Action taken: Since the above information reveals commission of offence(s)
u/s as mentioned at Item No. 2.

(Fr T FREE : I4fF IRET TeHEH ¥ gar goar § F e w4
FT dFT A< H. 2 # 3ooW YRT & ded L)

M Registered the case and took up the investigation (FehI0T gor foram
3 sw & faw o= =) /0 oor (AT

() Directed (Name of 1.0.) (ST fAFE FT  Rank (I): 3uTAETH/
AH): ANURAG SINGH X e
No. (8.): 972510297 to take up the Investigation (Y ST
IS 9 A A & fow &der I =) or (A)

3)
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2010

List of inspection

Ho URST HIFCT fato, 551, FBY, w R TR

2 |5 anfea X1, Fel Al E19d (PR, Wge—2, D], PG

3 |#f <y T, e Fo $—101, S TR, UNPI, DGR

4 [fo Tarferd) U™, 39d, IM@T TR, FEGR

5 [Ao STMUS BN, 208, IMET TR, HIYR

6 [0 g WIRe®, WIe H0—01, |gc—01 AT e, HHIX

7 [|fo RrciaH, $—32 WIge—3, MR

8 [5 onfee o1, Fedl Al 'R fHAR, WRe—2, TP, YR

9 [s7 A T, wie Fo 101, WA TR, TIDI, FHR

10 [fo Rgwar wv gvs afibd (qd Tr—fgwar Rifdde had)), 83—V, QT TR, HIFR
11 [A0 THOAROBO ¥R, 123 /70T, TN, Hofaiiol, HITIR

12 [fo Netdvs g WY F0—411, Y-V, YRTYR T7d, THYR, HITYR |

13 [Ao T WRY FUCRUTESIS, S—42, UId) 3USRedd URAT, HIge—8, B TR

14 A0 IR A B, Sfi—-82, UH SUSRE A URAN, WIge—3, HIFYR TR

15 [Ho W St oS Uisdcd, 123 /69T, IRIEN Bolalel, MR TR |

16 |H0 IR TP, 179, TG TR, HoleTol, HITIR

17 Ao <1 WiE @, 993, I TR, HIYR|

18 [Ho ToaTROyA0, dH-53, ST TR, HHER TR

19 [fo ®re1 s Uisde, d-59, T TR, AR TR

20 [fo RfE ™R, T% 20, T TR, SR TR|

21 [fo 71 TegAIFRA, Wie F0—107T, &T&T TR, AR TR

22 [fo uld Aed Hrl, oS0, Age—3, d5, TIP] FUSTLRIA URAT, HIIR TR
23[R0 fawia Aed 9%, TH-30, WIge—5, UG SUSTRNe URAT, Y

24 Ao T SUCRUTESI, $—83d1, Wgc—5, TTDT SUSTLIA TN, HITYR

25 [0 Wi e, S—82, WEe—5, TTd] SUSTLIT TN, HITIR

26 |0 TR Acd, S83, WFe—5, TTh! FUSTRIA URAT, B

27 [fo Shovwodo ged, -2, WIge—3, UTH FUSTLRIA YRAT, HIFYY

28 A0 XA SUSTLI, S—6, W3, U USELIAA URAT, HIFYR

29 [Ho UHOSTRODO 4R, TR, HoleRTol, HITYR

30 T-S- INTERNATION , WAJIDPUR, JAIMAU

31 MIUGAL RUBBER WORKS, WAJIDPUR, JAIMAU

32 SUNSHINE RUBBER IND- 150 FT ROAD, JAIMAU

33 |WASIM METAL, RAWATPUR GAON. KANPUR

34 |BHARAT METAL.RAWATPUR GAON, KANPUR

35 |# aRf= HAR, 337 /T, R—7 HAR TR

36 |*N Gxelid ared g s sfa-re arqa, arer TR, e w@ikel g, SR

37 |50 faois Rig, @ do—v—1 /42, q1&T TR, SR

38 |50 Word aud, Wi TR, WA S, $IR

39 |57 oI5 AR, AT UAIYR, SAIAQR IS, BT

40 [#0 I RpRIR, ST gemqR, SATAQR e, SR

41 |*0 Rra yam, fo @&l fAed, S—113, 114 Wge—5, HHGR

42 |5 Y T, 9T SENIG & e Fo—$—26, Age—3, IR TR

43 |50 SR ofefl, THT SitEnfe & |ge—s, AT B I, HHIR

44 |57 <IN XM, U SRR 8 Wige—2, dedl aW (8180 B [BAR) gfod aid] BIEYY TR
45 |50 SRS ofell, THT offenfie &, Si-30, Wge—3, BIYR

46 |o anfeet <To, G SR & Wgc—2, dodl 9%l (2139 & [6AR) Gford aTd], BIgR
47 |Ao @i fABRI SUCKUTSIS], Si—45, HIge—3, U, BIAR TR

48 |57 argem, TN SRS &1 Wigc—2, Fedl awil (315 @ [bIR) Yferd @i, HMYR
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Annex - IP5

Defaulter List

21 aRfA< FAR, 337 /Y, fR—7 SR TR

2 |31l gRONd Fred gF 41 Bfd=re gred, Q6T TR, Hee Wiewll ¢, dHQR

3 |8l fauie g, @iie ©0—Y—1 /42, TT&l R, HHYR

4 |31 G9Tg U, A JAIR-AHS, WHAT IS, BAR

5 |1 oo @ER, Aldl gAY, SHAQR IS, BIHYR

6 |3 IS PR, Hicdl UaugR, SHIAYR s, HIAYR

7 |1 ¥rd ydm, Ho dedl Aed, €113, 114 HIES—5, HIYR

g |81 <Ig @, U= N &F Wie Ho—$—26, WIge—3, HMYR T

g [l MEme orell, wIa! NN & Wige—s, AYANT &I Bdl, HHYR

10 |41 30T M, Ua] Afleliie &5 dige—2, bl 9l (B813d & fhR) gferd
TERCE ell, TD! ST &+, 30, Wge—3, HIYR

12 |41 onfael IS, UTeh] SNElile &3 digc—2, dedl a%il (B1sd & fh+IR) gferd
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S.No. Name & Address Industry Sector
1 Duncan Fertilizers, Panki(New Name Kanpur Fertilizer & Cement Fertilizer
Ltd.) CEEKPY Udyog Vihar, Panki, Kanpur
2 Field Gun Factory, Kalpi Road Electroplating
3 H.A.L., Chakeri Air Craft
Akzo nobel India Ltd. (ICI), Catalyst
4 (New Name - Jhonson Methyu Chemicals India Ltd)Panki Plot -
2A, site-2B udyognaganj. Industrial Area, Kanpur.
5 Kaleena Chemical Pvt.Ltd., G.T.Road, Chaubepur BCS
6 Kanpur Dugd Utpadan Sahakari Sangh Milk Processing
Mahadeo Pulp Product Pvt.Ltd., 176-B, Dada Nagar, Kanpur Media Craft
7 Paper
8 Mahavir Textiles, 444 A, Site 1, Panki Textile
9 O.E.F Phool Bagh Defence Unit
10 Ordinance Factory, Kalpi Road Defence Unit
Panki Thermal Power, Panki 660 MW
2 Propene Product Ltd ,(Dairy Division) Kalpi Road, Bhauti Milk Processing
13 Small Arms Factory, Kalpi Road Defence Unit
14 Thread India Ltd, Chaubepur Textile
15 Unichem (India) Ltd., Vill Malo, G.T.Road, Chaubepur BCS
16 Standard Niwar, D-23, Site-1, Panki Fabric Dyeing
17 A.RMETAL, B-13 DADA NAGAR KANPUR NAGAR Lead
18 AJAI ENTERPRISES, E-21 SITE-5 IND.AREA PANKI, Lead
KANPUR NAGAR
19 AJAT ENTERPRISES, G-8 SITE-5 IND. AREA PANKI Lead
KANPUR NAGAR
20 AKHILESH METAL, F-24 SITE-5 IND.AREA PANKI Lead
KANPUR NAGAR
2 Amar Enterpriese , F-38 PANKI SITE-5, Panki, Kanpur Nagar Lead
22 Anandeshwar Metal, D-38 Site 5 Panki , Kanpur Nagar Lead
23 ANIL MEATL WORKS (KRISHNA METAL), F-8 SITE-3 Lead
IND.AREA PANKI KANPUR NAGAR
24 ANIL METAL, MTC D-21 PANKI SITE-3, KANPUR NAGAR Lead
25 ANIL METAL, D-4 SITE-3 IND.AREA PANKI, KANPUR Lead
NAGAR
2% BADDKAU, A-1 DADA NAGAR (NAHARIYA), KANPUR Lead
NAGAR
27 BANSAL & BANSAL, F-63 SITE-5 IND.AREA PANKI Lead
KANPUR NAGAR
28 Bhatia Metal, G-16 Site5, Panki , Kanpur Nagar Lead
29 CHAHAT METAL WORKS, 2 NAURAIYAKHEDA SITE-5 Lead
PANKI, KANPUR NAGAR
30 DINESH METAL CO., G-117, SITE-3 IND.AREA PANKI Lead
KANPUR NAGAR
31 DURGA METAL, B/2-13 DADA NAGAR KANPUR NAGAR Lead
Py GOLD BATTERY, D-24 SITE-5 IND.AREA PANKI KANPUR Lead
NAGAR
33 GURUDEYV INTERPRISES, A-1/7 DADA NAGAR KANPUR Lead
NAGAR
34 HARSH BAT. & METAL, A-1/37 DADA NAGAR KANPUR Lead
NAGAR
35 HARSH METAL, MTC D-5 PANKI SITE-3,KANPUR NAGAR Lead
36 Harshit Metal Ind., G-34 Site 1 Panki , Kanpur Nagar Lead
37 HARSHIT BATTERY & METAL, D-5, MTC. SITE-3, KANPUR Lead
NAGAR
38 JAY INTERPRISES, SITE-5 IND.AREA PANKI KANPUR Lead

NAGAR
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39 Krishna Metal works, F- 8, Site--3 panki , Kanpur Nagar Lead

40 KUMAR BATTERY, G-66 SITE-3 IND.AREA PANKI Lead
KANPUR NAGAR

41 Laxmi Ind., F 71 Site 5 Panki , Kanpur Nagar Lead

4 LAXMI METAL, D-113,114 SITE-5 IND.AREA PANKI Lead
KANPUR NAGAR
LUCKY BATTERY WORKS(VEEJA), G-64 SITE-3 IND.AREA Lead

43 PANKI KANPUR NAGAR (NEW SHIVA ENTERPRISES)

44 M.T.V. METAL., MTC D-26 PANKI SITE-3, Kanpur Lead

45 MADAN METAL WORKS, B-33 DADA NAGAR KANPUR Lead

46 MAHENDRA INTERPRISES, E-64 PANKI SITE-5, Kanpur Lead

47 MANOJ METAL IND., K-14,15, SITE-3 IND.AREA PANKI Lead
KANPUR NAGAR

48 MANOJ METAT WORKS, A-1 DADA NAGAR (NAHARIYA), Lead
KANPUR NAGAR

49 MAYANK METAL CO., D-82 SITE-5 IND.AREA PANKI Lead
KANPUR NAGAR

50 MISHRA METAL, MTC D-32 PANKI SITE-3, KANPUR Lead
NAGAR (Multi Metalloys)

51 NARYAN METAL CO., G-40 SITE-3 IND.AREA PANKI Lead
KANPUR NAGAR

52 Niraj Ind. , E-83 Site 5 Panki , Kanpur Nagar Lead

53 SHOBHA BATTERY, A-1 DADA NAGAR (NAHARIYA), Lead
KANPUR NAGAR

54 PATEL AND SONS, MTC-D-16 PANKI SITE-3, KANPUR Lead
NAGAR

55 PATEL METAL CO., MTC -135, B-5 PANKI SITE-3, KANPUR Lead
NAGAR

56 AMIT BATTERIES (OLD NAME-R.D. METAL WORKS), G-88 Lead
SITE-3 IND.AREA PANKI KANPUR NAGAR

57 R.K METAL, G-29 SITE-5 IND.AREA PANKI KANPUR Lead
NAGAR

58 A K Battery, G-20/P-5 , Panki , Kanpur Lead

59 RAGHAV IND., MTC D-6 PANKI SITE-3, KANPUR NAGAR Lead

60 RAJ & SONS, A-1/34 DADA NAGAR KANPUR NAGAR Lead

61 Raj Brothers, G-11 SITE- 5 IND.AREA PANKI KANPUR Lead
NAGAR

6 RAJENDRA JAISWAL, A-1 DADA NAGAR (NAHARIYA), Lead
KANPUR NAGAR

63 RAJENDRA METAL WORKS, G-7 SITE-5 IND. AREA PANKI Lead
KANPUR NAGAR

64 NEW LUCKY BATTERY (RAM LAL), A-1/42 DADA NAGAR Lead
(NAHARIYA)

65 RAMA METAL CO., D-63 SITE-5 IND.AREA PANKI Lead
KANPUR NAGAR

66 RAMA METAL IND., J-30 SITE-3 IND. AREA PANKI KNP. Lead

67 RAMESH INTERPRIES, E-83 B SITE-5 IND.AREA PANKI Lead
KANPUR NAGAR

68 RITU METAL, A-1/7A DADA NAGAR (NAHARIYA), Lead
KANPUR NAGAR

69 S.R. (SURAJ ) METAL WORKS, G-32 SITE-3 IND.AREA Lead
PANKI KANPUR NAGAR

70 S.S.INTERNATIONAL, D-103 SITE-5 IND.AREA PANKI Lead Oxide
KANPUR NAGAR

7 SAHARA METAL WORKS, D-94, SITE-5 IND.AREA PANKI Lead
KANPUR

72 Sai Metal works, H-59 Site-1 ,Panki , Kanpur Nagar Lead

73 SANJAY METAL, MTC D-26 PANKI SITE-3, KANPUR Lead
NAGAR
SANJAY METAL, D-38 SITE-5 IND.AREA PANKI KANPUR Lead

74

NAGAR
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75 SANJAY METAL WORKS, G-5 SITE-5 IND. AREA PANKI Lead
KANPUR NAGAR

76 SARVESH METAL, D-108 SITE-5 PANKI Lead

77 LAXMI IND (SATGURU CHEMICAL), E-72 SITE-5 Lead
IND.AREA PANKI KNP

78 SHANKAR METAL WORK, F-19 SITE-5 IND.AREA PANKI Lead
KANPUR NAGAR

79 SHANTI METAL, D-88 SITE-5 IND.AREA PANKI KANPUR Lead
NAGAR

30 SHARDA BATTERY, G-65 SITE-3 IND.AREA PANKI Lead
KANPUR NAGAR

31 SHIV SHAKTI(SUBHASH) METAL, G-31 SITE-3 IND.AREA Lead
PANKI KANPUR NAGAR

8 SHIWAM BATTERV, MTC D-15 PANKI SITE-3, KANPUR Lead
NAGAR

33 SIHIV SNANKER BATTERY, D-18 PANKI SITE 3, KANPUR Lead
NAGAR

84 SONY PRODUCT, D-42 SITE-4 IND.AREA PANKI KANPUR Lead
NAGAR

35 SURENDRA METAL WORKS, D-75 SITE-4 IND.AREA Lead
PANKI KANPUR NAGAR

36 TEJ BHADUR, A-1 DADA NAGAR (NAHARIYA), KANPUR Lead
NAGAR

87 VIJAY METAL WORK, F-30 SITE-5 IND.AREA PANKI Lead
KANPUR NAGAR

88 VINOD METAL (VINOD PRAJAPATI), A-1 DADA NAGAR Lead
(NAHARIYA) KANPUR NAGAR

89 VIRENDRA METAL, E-70 SITE-5 IND.AREA PANKI Lead
KANPUR NAGAR

9 YADAY METAL, A-1 DADA NAGAR (NAHARIYA), Lead
KANPUR NAGAR

91 YOGESH ENTERPRISES, BHAUTI PRATAPPUR, KANPUR Lead
NAGAR

92 RAJMETAL WORKS, MTC D-5, PANKI, SITE-3, KANPUR Lead

93 AJAY ENTERPRISES, MTC D-36, PANKI, SITE-3, KANPUR Lead

94 SONU ENTERPRISES, D-37, SITE-2, PANKI, KANPUR Lead

95 SHAURYA ENTERPRISES, G-30, PANKI, SITE-3, KANPUR Lead

96 AMIT BATTERY, 123/445, FAZALGANJ, KANPUR Lead

97 JAGARTI ENTERPRISES, MTC D-20, PANKI, SITE-3, Lead
KANPUR

98 AMAR AND SONS, MTC/D-12, SITE-3, PANKI, KANPUR Lead

99 CHAHAT METALS, H59, Uptran State, Site-I, Panki, Kanpur Lead

100 LAKHI METAL COMPANY, F-75 A, PANKI INDUSTRIAL Lead
AREA, SITE-5, KANPUR

101 Quality Zepers Pvt.Ltd., Dada Nagar, Kanpur Textile

102 J.K.Cotton Spinning & Weaving Mills Co.Ltd., Kalpi Road, Textile
Kanpur

103 Shawla International, Bhawanipur, Mandhana, Kanpur Pyrolysis

104 Shiv Enterprises, Sachendi, Kanpur Pyrolysis

105 P.R.Ind., Binaur, Kanpur Pyrolysis

106 Shree Sai Kripa Associates, Vill-Paras, Teh- Ghatampur, Kanpur Pyrolysis

107 N.LF. Ltd., Vill- Barhampur, Shivrajpur, Kanpur Milk Processing

108 Hari Metal & Chemical Industries, Bandi Mata Road, Zinc Oxide
Chaubeypur, Kanpur

109 Bhagwati Metal & Chemicals, H-16, 22, Site-1, Panki Ind. Area, Zinc Metal
Kanpur

110 Khanna;s Vivek Chemicals Pvt. LTd., C-30 D, Panki Site-1, BSC
Kanpur

111 MLA Industries, D-7, B, D-8, D-16, Panki Site-1, Kanpur Orange
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ABDULLA TANNERS PVT.LTD. , 16 B, GAJJUPURWA ,

112 JAIMAU Tannery
13 Al barkah Tannery PVT LTD. 173/157-A25,BUDHIYAGHAT Tannery
JAIMAU
114 ALIG IND. , 36 A ,150 FT. ROAD JAJMAU , KANPUR Tannery
115 ASLAM TANNERS , 860-864, WAJIDPUR , JAIMAU Tannery
116 |BHARAT TANNING IND. , 150 FT. ROAD , JAIMAU Tannery
17 EVEREST TANNING IND. , (UNIT-2), 184 B-1, T
annery
BHURIYAGHAT , JAIMAU
118 GAURI TANNERS (KAMRUDEEN KI TANNERY) 179 , Tannery
LALTUPURWA
H.R.TRADERS, 111 F, CHABILEPURWA , JAIMAU ,
119 Tannery
KANPUR
120 HABIB TANNERY PVT.LTD., 15 B, 150 FT. ROAD , Tannery
JAIMAU
121 HAFIZ SONS TANNERY , 93 A, WAJIDPUR , JAIMAU Tannery
HAMRAIJ TANNERS , 175/158 , B, BHURIYAGHAT,
122 Tannery
JAIMAU
123 LEATHER AGE (ACME TANNERS) , HIDUSTAN Tannery
COMPOUND . JAIMAU
124 MASH INTERNATIONAL , 83/69 , HIDUSTAN COMPOUND , Tannery
JAIMAU
125 NADIRI TANNING IND. , 96 A, WAJIDPUR , JAIMAU Tannery
126 NAZ LEATHER FINISERS, 14 A , 150 FT. ROAD , JAIMAU Tannery
127 INEW LIGHT TANNERS ., 59 A, 150 FT. ROAD , JAIMAU Tannery
128  |INEW LIGHT TANNING IND. ,125, 150 FT. ROAD , JAIMAU Tannery
129 NORTHERN TANNERY , 150 FT. ROAD , JAIMAU Tannery
130 PACIFIC LEATHER FINISERS , 197/189 , RAMRAI SARAI, Tannery
JAIMAU
131 PACIFIC LEATHER PVT.LTD. , 198/200 , GAJJPURWA, Tannery
JAIMAU
132 PARADISE LEATHER FINFISHERS , 16 B(2), Tannery
CHABEELEPURWA JAJMAU
133 PARAMOUNT TANNERY IND. , 19 LALTUPURWA , Tannery
JAIMAU
134 PRIME TANNERS, 13 A, 150 FT. ROAD , JAIMAU Tannery
135 |QUAYUM LEATHER, 150 FT. ROAD , JAIMAU Tannery
136 |Z.R. LEATHER FINISHERS, 263 B, WAJIDPUR JAJMAU Tannery
137 Rahman Ind.Ltd.(ALLAHDAD TANNERY), 99/85A , Tannery
WAJIDPUR , JAIMAU
138 New Taj leather finishers, 140 wajidpur, Jajmau, Kanpur Tannery
139 Karamat Tanning Industries (Old Name Allies Leather Export), T
. . . annery
783 A, Sanjay Nagar, wajidpur, Jajmau, Kanpur
140 |CLASSIC TANNIG IND. 102 /88 JAIMAU Tannery
141 SABA EXPORT , 104/90A(28C), SANJAY NAGAR , JAIMAU Tannery
142 SHALIMAR LEATHER INDUSTRIES 74 A 150 JAIMAU Tannery
143 SHARIQ TANNERS , 786 , MOTINAGAR CHABILEPURWA , Tannery
JAIMAU
STAR I.LA. ENTERPRISES (Z.A. LEATHER PROUDCT) , 42/41
144 Tannery
GAJJUPURWA , JAIMAU
145 STAR TANNERY , 19, RAMRAI SARALI, JAIMAU Tannery
146 |SULTAN TANNERS , 230 JAJMAU ROAD , JAIMAU Tannery
SUNRISE TANNERY , 72 A150 FT. ROAD , JAIMAU ,
147 Tannery
KANPUR
148 SUNSHINE INDUSTRY (F.R.LEATHER), 69 A , 150 FT. Tannery
ROAD . JAIMAU
149 SUNSHINE TANNING IND. , 482-83 , WAJIDPUR , JAIMAU Tannery
SUPER STYLE TANNERS PVT.LTD. 79 , WAJIDPUR ,
150 Tannery

JAIMAU
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SUPREME TANNING IND. , 104/90 ,A-7, 150 FT. ROAD ,

151 JAIMAU Tannery
152 |UNIQUE INTERNATIONAL , 980 D, WAJIDPUR , JAIMAU Tannery
153 INDIAN NATIONAL TANNERY, PURANI CHUNGI JAIMAU Tannery
154 Minar Industries (Old Name Hindustan Tannery Pvt.LTd.), Tannery
1133/1134, Wajidpur, Jajmau, kanpur
155 ANWAR Ahmad KI TANNERY , 175/158 , 4-C, Tannery
BHURIYAGHAT , JAIMAU
156 |BAWEJA & COM. PYONDL JAIMAU Chemical
157 |CAN CHEMICALS, 150 FT ROAD, JAIMAU Chemical
158  [AISHATANNING IND., 3 A, 150 Ft Road JAJIMAU Chemical
159 JAIMAU PETRO CHEMICAL, 150 FT ROAD, JAIMAU Chemical
160  |JAIMAU CHEMICAL & ALLIED IND., WAJIDPUR, JAJIMAU Chemical
161 |A.LS. TREND, PYONDI, JAIMAU Leather unit
162 |JAMAL LEATHER FINISHERS, PYONDL JAIMAU Leather unit
163 |Z.M. LEATHER, PYONDI, JAIMAU Leather unit
164 |EADEN LEATHER, PYONDL JAIMAU Leather unit
165 |DELUX INTERNATIONAL, WAJIDPUR, JAIMAU Leather unit
166 |KABIR TANNERY, WAJIDPUR, JAIMAU Leather unit
167 AL-HAMID EXPORT, WAJIDPUR, JAIMAU Leather unit
168 MOMIN LEATHER JOB WORK, WAJIDPUR, JAIMAU Leather unit
169 T.S. INTERNATION , WAJIDPUR, JAIMAU Leather unit
170 ALIF TANNERS (AL-ZAZEERA TANNERS), NEAR BEEMA Leather unit
HOSPITAL CHAURAHA, WAJIDPUR.JAIMAU
171 |AHSHAN LEATHER PVT. LTD. 150 FT ROAD, JAIMAU Leather unit
172 |HABIB LEATHER VENTURE, 150 FT ROAD, JAIMAU Leather unit
173 |EXCEL EXIM, WAJIDPUR, JAIMAU Leather unit
174 ABDULLA TANNERS PVT. LTD. (DRY UNIT), TEL MILL Leather unit
CHAURAHA, JAIMAU
175 1.S. LEATHER FINISHERS, WAJIDPUR, JAIMAU Leather unit
176 |LIABA EXPORT, WAJIDPUR, JAIMAU Leather unit
177 TASMIYA LEATHER FASHION DEVISION, SANJAY Leather unit
NAGAR, WAJIDPUR, JAIMAU
178 ALTAMSH LEATHER, WAJIDPUR, JAJMAU Leather unit
179 MARIYAM INTERNATIONAL, WAJIDPUR, JAJMAU Leather unit
180 HUMAID LEATHER, BUDHIYAGHAT, JAIMAU Leather unit
181 RELIABLE TANNING IND. WAJIDPUR, JAJMAU Leather unit
182 CASS RUBBER UNIT, 150 FT ROAD, JAIMAU Rubber
183 MIUGAL RUBBER WORKS, WAJIDPUR, JAIMAU Rubber
184  |SUNSHINE RUBBER IND. 150 FT ROAD, JAIMAU Rubber
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Defaulter List
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Annex -IP8

List of major air polluting industries equiped with Continuous Emission
Monitoring System (CEMS)

S.No. Name & Address of the units

| M/s Kanpur Fertilizer & Cement Ltd., Udyog Vihar, Panki Kanpur.

2 M/s Johnson Matthey Chemical India Pvt.Ltd., Panki Kanpur.
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S.No. CUGL Industrial Customer at Kanpur
1 Swati Biscuit
2 Annakut Biscuit
3 Rishi Bakers
4 Rama Krishna Bakers
5 Mercury Industries
[S) MLA Industries
7 Madhav Biscuit
8 K N Baker
= Ambaji Foods
10 Rupani Products
11 Kanpur texel
12 Bansal container
13 India Thermit
14 Sparsh Packeging
15 Metador Foam
16 BSTin new
17 Metal Cans
18 Johnson Matthey
19 Bhagwati Foods
20 Hinglaj
21 Bee Chemicals
22 Lohia Corp. Ltd.
23 Nitin Bakers
24 VVed Sasso
25 Annapurna
26 Meera
27 Quality Laminator
28 MAHARAJA BAKERS
29 Anant Auto
30 Color India
31 Virji Enterprises
32 G R Industries
33 Chawhan
34 Mahalaxi
35 Kapoor Polymers
36 Tex Chem
37 L R Moulds
38 Sri Surya Namkeen
39 Swati foods
40 Excel Control
41 Milkona
42 Ketock Metal
43 Sakchi Foot Print
449 Pawan Bakers-2
45 Dinesh Metal
146 Ultra Packs
47 New Riya Food
48 Avon Food
49 Field Gun Factory
50 MAHARAJA BAKERS 11
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Annex -IP 10

S.No. |CUGL Industrial Customer at Kanpur
4 Swati Biscuit
2 Annakut Biscuit
3 Rishi Bakers
4 Rama Krishna Bakers
5 K N Baker
6 Ambaji Foods
7 Bhagwati Foods
8 Hinglaj
9 Nitin Bakers
10 |Annapurna
11 |MAHARAIJA BAKERS
12  |Sri Surya Namkeen
13 |Swati foods
14 |[Milkona
15 |Pawan Bakers-2
16 |New Riya Food
17 |Avon Food
18 |MAHARAIJA BAKERS I
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Annex - [P 11
List of defaulter units using illegal fuel

Name & Address of the units

M/s Mugal Rubber Works. Wajidpur, Jajmau, Kanpur

M/s Sunshine Rubber Industry. 68A, 150 feet Road. Jajmau. Kanpur

M/s T.S.International, 104/90, Plot No-1/2. Sanjay Nagar, Jajmau. Kanpur

hwm.—??
4

M/s S.R K. Rubber, Fazalgan), Kanpur
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Information regarding Compliance Status of Brick Kilns

Annex - IP 12

(In the matter of Writ C No. 5730 of 2019 Ramprasad vs. State of U.P. and Ors.)
S.N. | Regional District Name & Address of Defaulter Brick Kilns Action Taken against Defaulter Brick Remark
Office Closure order issued Show Cause
Notice issued
1 2 3 6 7 8 13
1 Kanpur Kanpur S . H38261/C-2/AIR/81/SHOW CAUSE
Nagar Maruti Brick Field, Khersa, Bidhnoo, Kanpur - Show cause NOTICE/2019 DATED 05-07.2019
2 Kanpur Kanpur | VIP Brick Field, Hajipur, Kudni Ghatampur, Sh H38219/C-2/AIR/68/SHOW CAUSE
Nagar  |Kanpur i oW cause NOTICE/2019 DATED 04-07.2019
3 Kanpur Kanpur o . H37850/C-2/AIR/67/SHOW CAUSE
Nagar New A.K. Brick Field, Lalpur, Billhore, Kanpur - Show Cause NOTICE/2019 DATED 26-07.2019
4 Kanpur Kanpur  [Dharmraj Birck Field, Vill-Tikra, The-Sadar, Sh H38563/C-2/AIR/79/SHOW CAUSE
Nagar  |Kanpur i oW cause NOTICE/2019 DATED 05-07.2019
5 Kanpur Kanpur  [Om Brick Field, Gata no.858 vill- Barigawn, Sh H38262/C-2/AIR/78/SHOW CAUSE
Nagar Bhitargawn, Kanpur ) oW cause NOTICE/2019 DATED 05-07.2019
6 Kanpur Kanpur  [Pushpa Brick Field, Arazi No-169, Vill-Jarkala, Sh H37945/C-2/AIR/69/SHOW CAUSE
Nagar  |Paragana & Dist-Kanpur i oW cause NOTICE/2019 DATED 28.06.2019
7 Kanpur Kanpur . R . H38922/C-2/AIR/87/SHOW CAUSE
Nagar Shiv Shakti Brick Field, Vill-Sarsaul, Kanpur - Show cause NOTICE/2019 DATED 17-07.2019
8 Kanpur Kanpur . . -
Nagar Sangam Brick Field, Gata No-6138, Vill-Syodari . K"%‘;;?;Qf"’*" > H47374/C-2/05/ENT BHATTA/CLOSURE
gt e T, b, Vi-eyedar, o DIRECTION/KANPUR/2020 DATED
Tehshil-Ghatampur, Kanpur Adminstration/Closure 10-02-2020
Order issued by UPPCB
9 Kanpur Kanpur  [Ramkumari Brick Field, Ankin, Vill-Halpurwa, Sh H86004/C-2/AIR/67/SHOW CAUSE
Nagar  |Post-Araul, Kanpur ) oW cause NOTICE/2019 DATED 26-07.2019
10 Kanpur Kanpur  [Maa Bara Devi Brick Field, Gata No. 148, 212, Show C H38921/C-2/AIR/123/SHOW CAUSE
Nagar Vill-Akbarpur Barai, Tehsil-Narwal, Kanpur ) owfause NOTICE/2019 DATED 22-08-2016
11 Kanpur Kanpur  [New Om Brick Field, Barigawn, Bhitargawn,
- Show cause -
Nagar Kanpur
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List of Brick Kilns converted to Zigzag in Kanpur Nagar

S.No. Name & Address

1 J.M.Brick Field, Vill-Orchhi, Bidhnoo, Kanpur

2 [Laxmi Brick Field, Gata No. 401, 403, Vill-Uriyara Ramaipur, Madhavbagh, Tehsil-
Sadar, Kanpur

3 |Vishnu Brick Field, Gata no. 353, 585, Vill and post- sarsul, Maharajpur, Kanpur

4 |Nath Brick Field, Katra Bhaisore, Binnore, Kalyanpur, Kanpur

5 [Samatmal & Sons, Afzalpur, Bidhnoo, Kanpur

6 [Jain Brick Field, Gata No. 667, Vill-Bhisar, Kisan Nagar, Kanpur

7 |Darvesh Baba Brick Field, Gata No-482, 483, Vill-Oriyara, Madhobagh, Kanpur

8 |Gyan Ent Udyog, Heerapurwa, Binnore, Kanpur

9 |Deepak Brick Manufacharing, Maharajpur, gata no-1074, 1148 Sarsaul, Kanpur

10 |Dayal Das Ramesh Chandra, Gata No. 9, Jahanabad Road, Teh-Ghatampur, Kanpur

11 [Avon Brick Field, Gata No. 393, 394, Vill-Vishunpur, Chaubepur, bithoor Road, Tehsil-
Bilhaur, Kanpur

12 |Jai Balaji Brick Field, KHASRA NO. 36, VILL-KUMHAUPUR BHITARGAON, TEHSIL-
NARWAL, Kanpur

13 [Diamond Brick Field, Gata No-164, Vill-Shivpuri, Sarsaul, Kanpur

14 |Jaya Brick Field, Gata no.171, vill-Jarkala Maharajpur, Kanpur

15 |Kishoriji Birck Field, GATA NO. 793, VILL-KUNDAULI, POST-BEHTA, TEHSIL-
NARWAL, Kanpur

16 |RAJESH BRICK FIELD
GATA NO. 100, VILL-JARKALA BIDHNU, TEHSIL-NARWAL, DISTT-KANPUR
NAGAR

17 |Kaliji Brick Field,Gata no. 1371, Vill-Birhar, The-Ghatampur, Kanpur

18 |D.K.Birck Field, Gata No-134, Vill-Jhandepurwa Hamirpur Road, Teh-Ghatampur,
Kanpur

19 Harigm Brick Field, Gata No-1045, Vill-Sikathia Purwa, Sarsaul, Tehshil-Narwal,
Kanpur

20 Jahafnabad Bricks Manufacturing Co., Gata No-1001, 1003, Vill-Jahangirabad, The-

Ghatampur, Kanpur

Annex - IP 13

156


Free Hand


Action Plan 2021-22 for Crop Residue Management (Uttar

Pradesh)
Awareness Generation (IEC Activities)
S.No. Activity No. Period Coverage
1 Advertisement in Print Weekly July to August, 75 Districts
Media (Leading News 2021
Papers)
2 Million Farmers Schools 15000 July, 2021 10 Lac Farmers
3 Kissano ki baat Vagyaniko 2 July & August, All Districts
ke sath online through NIC 2021
4 State Level Kharif Gosthi 1 June 2021 Headquarter
5 District Level Kharf Gosthi 75 June =July 2021 75 Districts
6 Bolck Level Kharif Gosthi 821 July to August 821 Blocks
2021
7 Fixing of Hoardings 1328 Up to 31 August, At Block
2021 Headquarters :
Mandies,
Roadside,
Market, Schools,
Petrol Pump
8 Audio Visual Clips on TV 14 Days September to On Doordarshan
(Two Times) October, 2021 & other popular
Channels.
9 Broadcast of Radio Jingles 14 Days September to On Akashwani &
(Two Times) October, 2021 other FM
Channels.
10 Display of Audio Video Film 15 July to August To be prepared
2021 by Headquarter
& displayed at
different
Gosthies and
training
programmes
11 Distribution of Leaflets 10 lac May to July, 75 Districts
2021
12 Demonstration of 500 Ha. October, 2021 75 Districts
implements
13 Training of progressive 24,333 July to Nov., 1-At government
farmers 2021 training Institute

of the
department

2-At 84 KVKs
(05 training each
of 50 farmers at
every KVK)
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Management (Uttar Pradesh)

1-Awareness Generation (IEC Activities)

Comprehensive Action Plan 2021-22 for Crop Residue

S.No. Activity No. Period Coverage
1 Advertisement in Print Weekly July to August, 75 Districts
Media (Leading News 2021
Papers)
2 Million Farmers Schools 15000 July, 2021 10 Lac Farmers
3 Kissano ki baat Vagyaniko 2 July & August, All Districts
ke sath online through NIC 2021
4 State Level Kharif Gosthi 1 June 2021 Headquarter
5 District Level Kharf Gosthi 75 June —July 2021 75 Districts
6 Bolck Level Kharif Gosthi 821 July to August 821 Blocks
2021
7 Fixing of Hoardings 1328 Up to 31 August, At Block
2021 Headquarters :
Mandies,
Roadside,
Market, Schools,
Petrol Pump
8 Audio Visual Clips on TV 14 Days September to On Doordarshan
(Two Times) October, 2021 & other popular
Channels.
9 Broadcast of Radio Jingles 14 Days September to On Akashwani &
(Two Times) October, 2021 other FM
Channels.
10 Display of Audio Video Film 15 July to August To be prepared
2021 by Headquarter
& displayed at
different
Gosthies and
training
programmes
11 Distribution of Leaflets 10 lac May to July, 75 Districts
2021
12 Demonstration of 500 Ha. October, 2021 75 Districts
implements
13 Training of progressive 24,333 July to Nov., 1-At government
farmers 2021 training Institute

of the
department

2-At 84 KVKs
(05 training each
of 50 farmers at
every KVK)
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2-Availability of implements to indviduals farmers and Farm
Machinery Banks to FPO's & Societies

- Crop Residue Management implements will be made available to the
individual farmers and Farm Machinery Banks to FPO's, Societies and
Panchayats under Centrally Sponsered Promotion of Agricultural
Mechcnization for In Situ management of crop residue Scheme.

Individual Farmers :

- CRM implements will be made available at 50% subsidy from CRM
scheme and other implements at 40% -- 50% subsidy from Submission on
Agrcultural Machenization Scheme(SMAM).

Farm Machinery Banks :

- Farm Machinery Banks will be provided at 80% subsidy in the following
manner.

(@) FMB of Rs. 5 — 15 Lakh to FPO's farmer Societies, Cooperative
Societies and Cane Societies.
- Rs.5.00 Lakh - from CRM Scheme - CRM Implements

80% subsidy is Rs 4.00 Lakh
- Rs. 10.00 Lakh—From SMAM Scheme— CRM and Other implements
80% subsidy is Rs. 8.00 Lakh
(b) FMB of Rs. 5.00 Lakh — To Cooperative , Cane Soicieties &

Panchayats
80% subsidy i.e. Rs. 4.00 Lakh from CRM
Scheme
Progress of Implement Distribution (Till 2020-21 :
- Individual Farmers 31501
- Farm Machinery Banks to Societies and FPO's
(a) Rs. 5.00—15.00 Lakh 4750
(b) Rs. 5.00 Lakh 900

Action Plan for 2021-22
Individual Farmers at 50% subsidy
CRM Scheme 7160
Farm Machinery Banks at 80% subsidy-
(a)Rs. 5.00 to 15.00 lakh to FPQO's, Farmer Societies 800
(Rs. 5.00 Lakh from CRM Scheme
Rs. 10.00 Lakh from SMAM Scheme)
(b)Rs. 5.00 Lakh from CRM Scheme
(Cooperative Societies, Cane Societies & Panchayats) 900

Time Line
- Empanalment of Manufacturers - By 15 April, 2021
- Selection of Beneficiaries - By 30 June, 2021

- Distribution of Implements - By 30 September, 2021
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3- Innovative Activities

1-Flodding of field after harvesting and chopping of stubble in the field as
adopted successfully in Pilibhit distritct in the year 2020-21

2-Digging of compost pit and putting the stubble in these pits and leaving for
decomposition through spray of waste decomposer as adopted in many
districts

3-Farmers would be encouraged to bring Parali to cow shelters and take cow
dung from their as successfully done in Unnao district.

4-Use of waste decomposer :- In the year 2020-21 farmers were distributed
waste decomposers free of cost. Culture was prepared from 100 ML waste
decomposer solution by mixing Besan/Jaggery in it. This culture was spread
on the stubble and stubble decomposed in 25 to 28 days. One bottle of 100
ml is sufficient for one acre field.

In the year 2020-21 - 2.62 Lakh bottles brought from National Centre of
Organic Farming approved firm and 4000 capsules from IARI, Pusa, New
Delhi and were distributed to the farmers free of cost.

In the year 2021-22 - Ten Lakh bottles are planned to be made available to

the farmers by the end of August 2021.

4- Supplying Stubble to Cow Shelters :

Uttar Pradesh has 5226 Cow shelters in the state in which 5,63,856 Cows

are housed. These require regular supply of fodder for feeding.

25% of stubble can be mixed with their fodder for feeding. These shelters
need stubble to be spread on the floors also to save cow from severe winters.
This is an innovative activity started by UP Government in which stubble from

field to cow shelters was supplied. Labour cost for collection was met by

MNREGA and transportation was done by Animal Husbandary Department.

Progress :

Year Stubble Supplied
2020-21 43,901 MT
2021-22 (Proposed) 50,000 MT
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Annex - AQD 1

Kanpur Meteorological Data 2020

Parameter WS WD AT RH BP SR RF
Month m/s Deg °C % | mmHg| W/m?> | mm
January 1.84 142 15 84 753 79 71.0
February 2.11 133 18 72 753 122 6.0
March D)) 133 23 72 748 164 22.0
April 2.00 125 30 57 745 203 24.0
May 1.57 164 31 66 742 193 71.0
June 1.00 | Maint.| 30 74 740 147 92.0
July 2.13 49 29 65 739 148 | 318.0
August 2.72 55 28 63 738 134 | 318.5
September 1.91 54 30 57 742 146 64.0
October 1.27 115 28 42 746 168 0.0
November 1.17 69 20 65 753 128 39.0
December 1.22 151 15 71 754 107 0.0
Avg, 1.76 108 25 66 746 145 | 1025.5
Min. 1.00 49 15 42 738 79 0.0
Max. 2.72 164 31 84 754 203 | 318.5
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